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YU.P. for selting up of a

st dar wgmAa  (frer) o

A o THET Aawgd wr § 1 4H

W faafayr § zq gow ¥ uw
T Y ISTET 9r o

ot wifeq sqelt  (S=Y w3w) ¢
IO W[ww gFF N oz faww #
¢ g T g WA Afes
BT A @17 & 1 g8 «d qE
g & ot g W ar gal
S ¥ AEt wE § W wgi A
T qAAG F AW T g9 gl
g | agf Fdew &1 AFAR & @I
&1 ag feafy agh dar g1 @ &)
g AE FRIA W T FT OFET @
5 7T gard ag Wi etwmr AG
Tt @ ogw qHfenT weE we-
adl & @ ar wF awge Wy I%
UM & werEal § 9qEAT 9% @
w9 W ara@ F fog &Y 30 W@
& R ac uafwdweam § W
@ ad & fqu g9 fear & A1

3

weqrEa ara Ry § A g grew § @

T fawx gz ==l g 9@ § AR
W & amawr g F oy e @
CC1E I N 1 O i '
g FE K 49 A Tglgar & fog
WA TEATT IS & WML AEAA
TRy St ot A= F FF S
IT AR FT SR AW § AT
qAF qEAT FT TG FWQ@ GQ
S & a9 & qAAr Fifgw WK
g of fag & & 1 9F w1 FE
TEET BTG qrar § 1 WA &

8

NS strg &1 3w fag & AvEAr
g & oo awe § wE fFosw

foiie ) 98 W T U /W B
FEE F7 WT A0 AT SHET W
T A K ag AW T qfewd

vaT 2w § FE O wAgR  §,

axet #, 4w § s o 95T T

High Court in
Western U. P,

W gz s wifeg FF, FfFET 98
g =rfgu |

st =z @ staq, aq
TF @TEE A% AL § |

Y gemwwlr @ fEd |
ot fim = @r: STo TSR
gare Aftafad feelt # wifeg &
3 & fau 4 uF  Euw §I
fear gt 1 gEF A qE AT
fam waT ug | AR AEAT g

#t gegwefa: Qs st 7T FT W -

T goa A9 ferar st wdwar g A58
We will now take up international
situation..

MOTION Re. PRESENT  INTERNA-.
TIONAL SITUATION AND POLICY
OF GOVERMENT OF INDIA IN
RELATION THERETO

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARA-
SIMHA RAO). Sir, I beg t{p move:

“That the present international
situation and the policy of the Gov-
ernment of India in relation thereto
be ‘taken into consideration.”

MR. DEPUTY CHAIRMAN: Will
you not make a speech?

SHRI P. V. NARASIMHA RAO:
I will just move the Motion at this
stage. That is the practice we have
been following.

st frr = owr (fagTe)
# Hoar guga dw ST F |
S gradrg faRw "ar oSy
weqra w1 sifew aEm @ oS@
mfge & 7g wee ore fed omd ¢

“in the context of the principles
highlighted and pursued during the

% .
&
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freedom movement of the country.”

5t geaawfa : 9z St ww @
qgT § a8 TEAF Y AT g @lar
Therefore I rule it out.

T

o i amar: YU wEe
A% AT & | ®F 231 F @
¥ az g ST # W el

MR. DEPUTY CHAIRMAN: If it is
according to the Rule I will admit it.

"This is not in order and therefore I

cannot admit jt. -—

SHRI SHIVA CHANDRA JHA:
Rule 231 says: Scope of amend-
ment:—

(1) An amendment shall be rele-
vant to, and within the scope of,
the motion to which it is pro-
posed.

(2) An amendment shall not be
moved which has merely the effect
of a negative vote.

¥ 3 wng # fifes a8
FXQIE I1IMF AT 3T A
far

MR. DEPUTY CHAIRMAN: It is
not in order. Therefore, I reject it.

SHRI SHIVA CHANDRA JHA: (3)
An amendment on a question shall
not be in consistent with a previous
decision on the same question,

(L G G
g 37 & ey

MR. DEPUTY CHAIRMAN: I have
the right to reject it. It is not in
order.

SHRI SHIVA CHANDRA JHA:
How it is not in order? 7 qqF g

sfan & fadg § 315 AFTF@IE |

[At this stage the hon. Member
Jeft tha Chamber].
SHRI SYED SHAHABUDDIN

(Bihar): Mr. Deputy Chairman, Sir,
we are meeting here today to discuss
the international situation and we
are meeting under the shadow of the
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multi-crore extravaganza under the

title of NAM followed by the Rs. 44 .
crore week-end in the name of

CHOGM.

Mr. Deputy Chairman, Sir while I
admire the Prime Minister for her
stamina—she has been sealing many
a summit—I appreciate her zeal for
mountaineering and her dedication
to summiteering. But I really wonder
if she intends to climb any more sum-
mits and I also wonder whether there
are any more summits left. Yes, Mr.
Deputy Chairman I recall one, a sm-
aller peak: the South-Asian summit
hag been left by the wayside unsea-
led.

Mr. Deputy Chairman, Sir, when
we look at the international situation
all of us note with pessimism a cer-
tain regressive trend. Detente has
given place to renewed hostility the
hope of liberalisation in' the world
economic environment has given
place to pressures of exclusivism; con-
frontation is coming wup in place of
co-operatian;  globalism is giving
place to regionalism; SALT is being
roplared by confrontation of missiles
Bcross the infernationay frontiers;
and the Geneva talks which were go-
ing on are now deadlocked.

And, gir, in this atmosphere of
gloom, we have to loock around to see
if there are any trendg and I would
like to place before the House the fact
that the problem of the mini-States
ang micro~-States is now coming to
the fore. I think that such small
States are easy to subvert and they
are almost considered like fair nrize
by the international hawks. They are
prone to foreigp intervention and io
gun-boat diplomacy and a new form
of colonialism seems to be establish-
ing itself before our very eyes. This
introduces a new element of instabi-
lity in the international order and the
time has come now when the found-
ing-fathers of the United Nations in-
cluding our country should look into
this problem.

Sir, on thae question of war and
peace, I find that the line of separa-
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tion has now been blurred so much
that it has almost vanished, We are
in i constant siate of crisis. Bush
fireg are burning everywhere; guns
are firing; shells are falling; and
bombs are dropping every minute,
every second, in some part of the
globe, though we may not have for-
mal declarations of war. I do not have
to name all specific situations. But
we. -are all conscious of the situation,
for example, in Lebanon, because it
has hit the headlines just now. Whe-
ther there is a cease-fire or whether
there is a war, one does not know.
But the people are being killed.
Generally, I find that the rule of law
in the international arena is getting
eroded. Falklands, Grenada, Afgha-
nistan, Kampuchea, Nicaragua, El
Salvador, Nambia, Angola—they all
tell the, same story that those who
have sworn fidelity to the law do not
abido by the law. The law of the
jungle, the law of “Might is right”, is
now taking over, and the new gendar-
mes of the international order, the
policemen of the world, are now posi-
tioning themselves here and there.
Now, I cannot blame any particular
nation. Different nations assume this
role in different parts of the world.

1 also sce, Sir, a sign of compart-
mentalisation in world economy. The
bifurcation or trifurcation of world
economy that has been the major de-
velopment since the Second World
War seems to have become a perma-
nent feature of the world economy. It
has crystalised itself into permanence;
and the hope of an integrated world
cconomy, the hope that the world
resources shall be inherited and shall
be exploited to the common benefit
of all mankind is now becoming a
rumote possibility. In place of that,
we have now a new wave of protec-
iionism, and we realise that the terms
of trade, of development assistance, of
access to technology or of access to
markets for manufactured goods are
all hardening and shrinking. TUNC-
TAD-VI failed. Kennedy Round did
not deliver any goods. And it seems
to me now that the new interna-
tional & vnomic order, is almost be-
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coming a forgotton word in interna-
tional lexicon. We. are faced now
with the empty. shelfs of the IDA.. It
is not just an expression of finan-
cia] crisis for some nations: It
is an expression or reflection of the
moral bankruptey of the entir2 inter-
national order. It is also an expres-
sion of conceptual bankruptev of the
rich and the affluent countries—their
shostsightedness. We are talking of a
new Brettonwoods. Will it take place
in our lifetime? I doubt it shall be
studied, studied and studied into bliss-
ful forgetfulness.

Sir, I find, on the question of eco-
nomies, that the North-South Dia-
logue has become virtually a dialogue
of the deaf, and no one seems to
take it seriously. And as far as the
South-South cooperation is congcern-
ed, it does not seem to take off. The
reason is that the economics of the
third world countries are so enmesh-
ed, so deeply enmeshed, with the
economies of the developed countries
that they do not have much room for
manoeuvre. They do not have much
resources, very little to spare for
each other. The detentes collapse
has given place to 3 new armg race,
a new spurt in arms race. The mili-
tary expenditure, which was  esti-
mated by the Brandt Commission to

" have attained the figure of $800 bil-

lions by the developed couniries
alone, must have now reached or
crossed the 1000 billion dollars mark.
Instead of talking across the {table,
the manufacturer of mnuclear arms
poting nuclear threat to the whole
mankind, are busy producing | new
generations of weapons. They = are
also inducing otherg to take part in
them and involving them in the arms
trade, which is on the rise.

Everybody speaks of parity. Parity
in what? Parity in the capacily for
Mutually Assure Destruction’ MAD
It is indeed mad. And they - also
want superiority as if a nuclear holo-
caust takes place and one side wins
the survivor ghall have something to
inherit, beside a searched plannet.

Now, in this grim picture, in this
very dark atmosphere, I look round
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and ask what has our country done?
During the last four years, I am sorry
to say, Mr. Deputy Chairman, to me
it is a sorry tale of missed opportu-
nities, Let us take our own sub~
continent first. The gcodwill in re-
lations that has been accumulated
during the very brief period of the
Janata Party Government has by
now been completely frittered away.
Yes, there was the Delhi Declaration,
to which the Foreign Minister was a

party. Now, It has been over-

1 p.Mm. taken by a new arms race
in the sub-continent. We find
the signs of tension and instability.

‘We have neithey ihe goodwill nor
we seem to be able to influence
the course of events. In our
own part of the world, Pakistan
and Bangladesh in our own neigh-
‘bourhood are today rocked by demo-
cratic movements, We have symp-
athy with them and yet ill-advised
and ill-timed comments, in my opi-
nion, have not served the purpose of
democracy #n our mneighbourhood.
Nepal goes on shouting for a zone of
peace which either we do not under-
stand or we do not wish to under-
stand. What Sri Lanka has done in
recent times, I do not have to  ex-
plain or describe. The genocide was
of a dimension that is unheard of in
Tecent times. We intervened in the
situation. We did attain in a mea-
sure a capacity to influence the
course of events, Now, it seems that
the initiative hag been lost. We do
not know how we could exert influ-
ence, if the next round of talks that
has been brought about fails. Our
relationg with our immediate neigh-
bhour China have been more or less
stagnant. No doubt. there have been
talks. But the couniry has yet to
know whether the two sides have
even achieved a commonness of
approach before thev tackle with the
details, come to grip with the nuts
and bolts, of the situation. In Afgha-
pistan. we have accevted, acquiesed
in the Russian occupation of that
country in the permanent ens'ave-
ment of the Afghan people. The Iran-

Iraq war in an area which is of stra-
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tegic importance to us, goes on and
we seem to be a helpless spectator.
They may go on fighting till the
doomsday. One does not know. In
the Indian Ocean we are menaced by
the escalation of the super-power
military presence. The Internationai
Conference that we have talked
about now for more than a decade
has again been put off by a resolu-
tion which we had no strength to
reverse and no strength to control.
In South-East Asia, we had a legi-
timate role in 1975 to act as an ho-

" nest broker, ag a good intermediary,

in order to bring about reconciliation
between the two warring groups of
the States in Indo-China and ASEAN
and that role seems to have slipped
out of our hands. Vietnam sits mer-
rily in Kampuchea. The ASEAN and
Indo-China are at loggerheads and
Zone of Peace, Friendship and Neu-
trality in South-East Asia remains
a distant dream and our own con-
tribution, our dialogue with the
ASEAN, hasg been filed away.

Sir, in West Asia, the area which is
no less important to us from a stra-
tegic angle, may I say, that the sister
seems to have failed the brother or
at least not to have come to aid of
the brother in his moment of  dis-
tress. I do not know whether it is
casual or whether it is deliberate
Recently in the United Nations, I
think, the Prime] Minister herself
talked about the withdrawal of all
armed forces from Lebanon. No cla-
riflca ion was provided. No reserva-
tion wag made that we mean Syria.
We mean France and the U.S.A.
Certainly, we mean Israel. Bur it
was not clarified, do we also mean
the P.L.0.?7 1 wish the hon. Minis-
ter will clarify that today. I also
notice that in total violation of our
practice so far, we admitted the re-
presentative of the Government of
Israel to a Conference held here in
Delhi, the Conference of World Tour-
ism Organisation which is not a non-, .
governmental organisation. It is an
intsr-governmental  organisation. I
also find that the Israeli Consulate
in Bombay seems to haye widened
the orbit of its activity and scems tor
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indulge in all sorts of activities
which, I would cal] ag extra-consu-
lar and the Government of India does
not lift a finger, Do all these to-
gether mean something? I question
myself, And do not wish to give
a definite answer. But I would like

the hon. Minister to clarify this
point,
Sir, in west Asia, my feeling is

that everybody has combined, every-
body is united on one thing, That
is to destroy the resistance of the
Palestinian people, to desiroy its
spearhead the PLO. It is this that
we must be conscioug of. It iz the
PLO, the Palestinian resistance that
we must try to defend and prolect.
Ang I would hope that the hon. Min-
ister in his peace keeping role or in
bis peace making role on behalf of
the Non-aligned Group shall reep
that objective in view. There are
said to be peace keeping forces in
that region. I do not know whether
the US force in that region forms
part of the peace-keeping force. Or,
in what context are the French
forces there? And how can this
escalation of military confrontation
between Syria and USA justified?
Sir, in Africa, the battle for human
dignity, the battle for freedom which
started a few decadeg ago still goes
on. We have certainly extended our
support. ‘We go on doing it year to
year. shouting slogans like mantra.
But what have we done in concrete
termg to give aid and assistance to
those who are struggling for their
birth right of freedom and dignity?
What have we done for the people
of Namibia? What have we done
for the people inside South Africa
who are struggling? Did we come to
the rescue of Mozambique when it
was attacked by South Africa recent-
ly? Imperialism ig flexing its mus-
cleg in other parts of the world as
well. It is doing so now more and
more in Central and South America.
We had El Salvador, we had Falk-
lands, we had Nicaragua, We have
now Grenada added to the list what
have we done? With new genera-
tion of arms, now a new arms race
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goes on in Europe against the wishes

of the people. But, I suppose, there

we can hardly influence the course

of events,

Mr. Deputy Chairman, Sir, we are
today the leader of the Non-aligned
Group. Fate has placed us in that
historical responsibility. Non-align-
ment ig the hope of mankind. And:
yet Non-alignment seems to be mov-
ing in directions that make it almost
ineffective. There are people who
have declared their commitmen; to
the principles of Non-alignment, but
who are unable to follow the prin-
ciples of Non-alignment in their
international relations. And the
Bloc itself, the Group itself hag ex-
panded so much and so rapidly that
perhaps soon a time will come when
only two States shall remain outside
and all others shall be paying iri-
buteg to the principles of Non-align-
ment, Sir, the net effect is that with
the presence of Trojan horses inside
the Non-aligned Movement, placed
there by both the Super Powers, the
Movement is being slowly reduced in
the eyes of the world to nothing more
than ploug postures in public. Now,
we have a responsibility. The Prime
Minister said that we want to bring
the Movement back on the rails. I
wish she would do so at this critical
juncture. But gshall we not begin by
getting an example ourselves? The
Movement is weak because we are
not prepared to sef an exampie, We
are not prepared to call a spade a
spade. We are not prepared to name
the aggressor in Grenada. We are
not setting our own example, we are
not prepared to make a sacrifice in
the interest of South-South co-ope-
ration. We are not prepared 1o give
a new direction to our trade and eco-
nomic relations. And we are not
prepared to stop and contain + the
arms race in our own part of the
world, the sub-continent of India.
We are not anxious to hide the tilt
towards one Suver Power from the
public gaze. We seem to reveal in it.

And about the biggest issue of our
times, the restructuring of the world
economy, the Prime Minister went
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of the Non-aligned Group to make
a new call to humanity, to take the
message of the Non-aligned Group
t0 the internationa] community, And
it was to be a grand show. All heads
of State of non-aligned countries and
heads of Governments were invited
to be present on the occasion to ex-
tend moral support. But, what did
the non-aligned group prove? Did it
prove its solidarity when only 13 or
14 odd nations out of more than 100
were present on this occasion? It
wag neither a tribute to Madam
Gandhi’s leadership nor a tribute to
the solidarity of the movement. And.
that is the trend that we must take
note of.

297

Sir, when I survey the Lilateras
scene, I find an even more distres-
sing picture. The people of Indian
origin in many parts of the world
continue to be treated with ill will;
their dignity being attacked or
every turn, whether it iy Burma or
Sri Lanka or even the United King-
dom, which is proud of its civilisa-
tion. Our trade gap seems to show
no signg of narrowing down. But
for our oil men we would have been
in a real jam and there is no break-
through in the field of exports.
{Time bell rings). Sir, I will need
minutes more.

MR. DEPUTY CHAIRMAN: Ple-

ase complete in three, four minutes. -

SHRI SYEFD SHAHABUDDIN: Sir,
the development assistance that we
_need, and I have put myself on re-
- eord in this House as not being ideo-
logically against development assist-
ance, seems to be drying up and we
-shall soon reach a point where the
annual borrowing shall not be ade-
quate even to pay the principal and
the interest on the debts we have
accumulated. Our bilateral retations
with our neighbours are.at a low
ebb, as I pointed out just now. My
question is, why is it so?

Sir, the foreign policy of any coun-
try is basically the proiection of its
own internal policy. Here, inside
the couniry we are obsessed  with
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prestige, with glory. So we are in
the arena of international affairs as
well, The sycophants and the drum-
beaters of the regime say that Mrs.
Gandhi has reached India’s interna-
tional prestige to unprecedented
heights. ..

AN HON. MEMBER: Zenith.

SHRI SYED SHAHABUDDIN: At
the same time, she herself never for-
gets to mention our insecurity. Our
insecurity appears to have reached
unprecedented, unfathomed depths. I
do not see how the rise in prestige
goes with the loss of sense of gecu-
rity.

Now, my point, Mr. Deputy Chair-
man, is that the Prime Minister uses
this ‘security’ as an input for inter-
nal political purposes. She creates
a scare, a panic, almost a mass hys-
teria, a fear psychosis, in the minds
of our people, who had under the
leadership of Mahatma Gandhi
learnt one thing that is, to shed their
fear. She sees foreign hand and,
her Government sees foreign hand
behind each and every problem of
our own making and we are after
glory, wasting time on totally un-
necessary trivialities, ignoring vital
issues, vita] regions having far-rea-
ching repercussions, casting our eyes
far and wide and looking for invita-
tions, for headlines in the foreign
press. Indira Gandhi is hungrv for
recognition not just as Rashtra-mata,
but as Jagat-mata. This is not the
heritage of Pandit Jawaharlal Nehru.
But, perhaps, the lady wants 10
prove that she must go down in his-
tory as a contemporary figure grea-
ter than Pandit Jawaharlal Nehru.

Internally, Sir, you know that all
wisdom, an intelligence, alt insight is
to be found on'v in one person. In
foreign affairg also it is to be found
in the same person. So. the reason
why we are not effective in foreign
affairs js that the institutional sys-
tem has totally broken down in the
Foreign Office. Tt has collapsed as
an instrument of assessment. evalu-
ation, analysis, providing optiong to
the Government, taking part in de-
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cision making. It all is revealed from
the top. It comes down. The Fore-
ign Minister articulates it extremely
well. I wondér how much past he
takes in formulating jt. Sir, ioday
what we need is a change of empha-
sis, a change of priority, a change of
style. Let there be a less personal-
ised diplomacy ang more institution-
alised foreign relations. Let there
ba less quest of glory and prestige,
lesg flowers and champagne, iess
of cocktail parties, and less of mer-
ry-go-round, less of the wmusical
chair of visits and conferences. Whai
we need is, facing the sordid reali-
ties of contemporary international
life, the prevelance of hunger, mal-
nutrition, disease, deformity, illite-
racy all over the world, of which
we have the largest share in the en-
tire world, What we need today is
plain talk, facing hard realities and
hard bargaining. But what do we
find? What we achieved under the
Non-aligned Declaration, we gave
away under the CHOGM Declaration.
Under the name of consensus, we
have diluted many an important con-
cept particularly in the eConomic
sphere to a point where we have
come to nothing,

Therefore, I would request that
Government should recall that dip-
lomaey is not a style, it is not proto-
col, if is not exchange of niceties, it
is not social calls it is the applica-
tion of intelligence to the relaticns

among the nations in pursuit of cer-.

tain interests.

Our diplomacy, as I said, is well-
articulated; but over a period of
time, even the Foreign Minister can-
not induce or inject great originality
info it. It begins to sound like a
gramophone record sturk in its
groove, and our entire speeches be-

. come long sermons which have long
since lost their capacity to inspire
anyone or to influence the power that
be as we go on repeating them over
and over again. Once we were the
ideologue of the whole developing
world; we providedq the energy ‘or
the emergence of the third world;
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we provided ideag and the ideas flow-
ed like sparks from the constant fall
of hammer on the anvil, illuminating
the dark pathways of the coldwar
era, Today, we lack imagination and
we fear initiative. .

Therefore, Mr. Deputly Chairman,
1 appeal to the Foreign Minister. Let.
ug promote causes, not persons, and
let us once-again swear fidelity to
the principles of non-alignment to
the principles of our dynamic equi-
distance between the super powets.
Let us call a spade a spade; let us
not act out of fear; let us not speak
out of hysteria; let us not fall under
blackmail and let us recapture the
elan of Nehru era. ,

o gegwwEfa o ggw A Fd-
FE AT § W aF * fau eafa
F ey &

The House then yadjourned‘
for lunch at nineteen min-
utes past one of the clock.

. The House reassembled after lunch
at eighteen minutes past two of ihe
clock, -‘Mr. Deputy Chairman in the
chair,

® 7 b wd (ars w=w) -
AR™NE  Igawels o, § e
T ¥ arard § fr ooed wd gow
A SKE T dma & W
waqe fagr &

AT T OFE G gAT aw g
W AT F HIE WET At a3
T oA 9 wiff w1, wem Ay
ufde wfw § wms wre a g
femr ar + s fen B oamd e
AN § 9@ @ 7% | 3z §
fawrs dr weamr g gwr g

T8 & soa A/ famw Qe gwr
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stad, & T WA Fen W
qumE 3@ 99T wwd qgelr A #
FI AT

,\rmrri%rmﬁr T
fasqy oz garfy arfy

%:g‘f% Fgr a1 & §F fagar ¥
facw wa &1 fuear wgw wwr g
ag 3@ qlaa AfF &1 Awrg wmr @
™ T w1 w oot refywr
HERAT TET § @I WK I
SATASIT  TEEEHATT  AgE T 9
g3 "/ ®1 T F7 0 WT H wa
TIT WEH T war o gfae
met & a7  Aga §  wefrdear
¥ ez frmme @l @ faw dwifo
TETHE 8T FAFIW AR gfr A
gy & wr g wEa ofme, gus
faadra gwiar & agm wfsar sifgar
¥ gewe fewr &Y wix, fava wifer &
FZFET qg 1 A, faww ¥ gewx
famir & W @t w @1 @y
g T W WS R OAIT FY F
qg *1 darfear o7 w@E WS
Fferay AT F qell F iR
FA T I & | UIA AW, PEISA
a7, ww aw foarew, wese fwar-

T, ¥4 NG9, TEewg  aue, &

- fowa areRav—-nar wigr g fr gfrar
#1 OF a@ & syramEr v o< femr
fear wr & 0 oS & wAdT ¥ AT
93 da w0 geqw frw @ awar
T % a1, 0w, 9] ATIE
gudl aen Wi g7 § fefee 2w,
mpar e fee sy w0 fawess
mey FE& AT FE | WS qF TH
gt & ArAa fafew @ dAr S

g Wiw W A A F|d # ar
T WRIY, A F AG T T
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qel 9T 72 ¥US QA TAL {7
W F A9 wegw ¥ oneAt wikw
| qA G F OO A I SATRTET
fro? wregt & &1 % g fewd o
AwEE? W ¥ AE 7 T G 2
afgger | T Qfmary, WgT AW
qodt e & I 9%, weq fam ¥
q9 9T, AT qIqAT F 97 g 0wt
SFeqT AT 9 & {5 am w7 oy &,
Fo NS w I € 1 omw, § oo|
qga Bl I W oA 42 F HX
w@F AT T ¥, ;T 46 W H
Yo wyo ®io w7 fqard &1 o< awaa
I T | FTTH OF AT OIF T7 T
fae gaw & grar 9% g AT HH &R 3
S §F QT EREIT AT, T TG
w1 famm & feww & gf w
agd T aar far & oy dey ar
R T T@ YTWE 4 W a8 g
g T g 9 wed AT HET 36t
ar wgial § #9F ¥ WIS Fag qed
ar fywet § @@ fam @ wwy €
g Wt fasw & fawm & ¥ &
fr oo 7 gfmar =t e & @
9T q7 ¥R @7 &< AT & 1 Fo &
ot ¥ q¥ §9TT FT ATH &Y gAr § )
oy ofeewfa & feady o T =1 A8
Wt FRW 9T gg F amrEem F@v qeT
# negg & fAeedliy & ) wny famm
¥ Fg FT JETET A FT A
ngzntgr% fawm = ag &
argaq HISW W & , 9O, W¥ W EEg
T @A ﬁmﬁﬁﬁ Ffon wv faar
gt FEafqwar w1 [|@|H Fr ozl
ggal g wA T AT EF g |

il o & a7 oga 7€ faesly
egHE Y g% g€ | IW W I
# Aed g€ 1 S8 gaT § o W
AT et mgrig“ﬁr q m’ =‘m T
11 F wgede ot & ¥ e
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st a7 faw Ag

¢ agt TR W wEEE gREAr g
Al wod AT ¥ WA 78 FEA
qiEm fF wgEda off w @ q¥
fagrw & oY fagar @ s 9T §)
7 fagrT g gu W fagar & gafiw
g1 U Wew § oWqw US "4 §

arar Uh fagrd gxew § 1 ag U@

vaeafwr WA § fm § faswarw
ami ¥ gfafafes oo & g &
ary ¢o favfaa 3o o g & arfips €1

qg TF T§T "R Wy & W& s
figer 3w S W §F  fawy &)
sy afr dfe & waew & wfge §
fr gg o%g ¥ wEAAT § quramal
gz geufa A& g Fvdr 4 | 7y
wFardt U wifs F AT F v
ax ged 99 o7 W& " faw g
FT TRUAT GFE IZF FT AT whIH
gtz g 7 &1 fqww Wi ey
FEITAFICE 1 WEG 7, T FI
T a9 «QF g g Ay v
@ 1 T IR af‘a» T 7T
e ¥ worgR @ frmr o
::grglﬁaa%wﬁﬁﬁmaﬁﬂﬁ
ToT 509 o 74 gar g9 af )
g IAT AR QT AU F A9
# ar$ T g wow@ g
AT OU W AT 48 & R g¢
aE RN AR AT AT X ar W
Wt #1 qrEA F AT Friww A A
o <@ -1 Wi ARk swqwsd
#F qrrEm 3} wE g @ @Y 99
Y T qaE X T @y W
wifam AT St & | 9T A gArT
g FF wreg &1 ITEE A oIAar ¥
qlsTEeT WMUET 37 X FB AfA-
faarardr fqam g st AT A
Qe amat & 3 A g, 9 w0
F FFa BAGA IGAT JIFAT § AT
areg A e ¥ Al dR wdd gAn
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ﬁm’?gi%n gH A T IB
givg AR wEAT @I & qr9w
¥ or @rar . §3 309 3R qWAT

ggeg & wigor ¥ A0 73T 40\
He has tried to reconcile the irrecon-
be pleased to state:

§ 99 @ & WIS AN
Eaaar ¥ afgg & wifwfewr @k
TS I AT F @Ay oEAw
gt & sigedr wmwal § ogarfes
au® § geardr fear oamowgr &
gaer @ aifwwr w fawR g
50§\ g™ A ¥ qmsr oW
(Fifestr)  gwEar aswiAEE &
fegr & 1 A7 "HARw W AR
angs Wt § fr aIer § QU Argw
aoor aF fqar & Sy qr 4z §
ATIFAT | WY YA W g wEr
AETIAEAF & GRAT & | AHTA-
WA w WAT AT ¥ AW
T wIX H @Y 3T S ATeAT AN
groegraf, WIAT F WA 9 AN
df 35 ¥ great w7 e A, g
araq &Y =4t ®raf Fr fF gz et
WIS HF 1 JIT wAF T B AT A

gn frdr ¥ A P @l
F W F ow ¥ oaF oM
qred a¥ w3 FIN W 2, N3
frft T AT wE o, g o
sz § oAy whr afzg 1 ogw
fargrg ¥ & & gsmfrem #
T F o 7wt wroINg ¥
THETIAEIT FT TCRR & JE F
A2 AmAr g2, B oMr 3 SR
wqrd g AEAd q T WA BT
g 5w Y WA 3y IM N ATw
gt strAqr o qfeaw ofqr § Friag
geagy fayr @ ¢ ¥ 43 ¥
anfy ot favdr WY @aear w1 g A
@ gwar v gEl f3 g@ WY
dist ¥ et qedl FOg W@ § 4
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g g3 ¥ & gt s fe
@ awar &1 faarw & Q¥ wedl @
gqw w9 A7 gar afge | swfan
WRT gAwT g &7 fram w7 @ §
o qearop ot @ Qo w7 ¥ faafo
eare g arfge + g faafy &
Qi ' ¥ qeAy wedl & faain
QX qF AT arfgg 1 Y fafy §
g WY wEwE g srar & & adqE
WEFEMR w7 A8 FL I AMEC
AT § A 20 Iy qF fqea ¥
HAUSETT AT T TH INF F AR
qor fACTANET B FET T FA &
fad gfrrrd 93 A anEr qe
feor 1wy 3w 9T ¥ qem A
weqagrfen qrapy wAzar & fxu
WA R WA T IIAT F | AT g
gamrar @ g s 97 ghpae §
ar g% I7 AT ¥ g Fr @ WL
QAT AT qifge, SfrgT farar gy
ar g Mt g AN AEIWAT
oM. oFown § WA
gt ¥ fad gay faer s
fag a3 & we¥ 9 gq 971 93 §
fraar, f5Far qar maa sl
FAQAF qar gy 7 F W w3
ad A 99 @ gt ¥ aAfhQr @
ward ) wwgar & am 3 [fe 3
39 Thdg &1 g ¥ A T
fer @ greast, @ik ¥ @ smw
fer A wrers 3 s aay qr whgt
T 74T T U A gIX s A geaFr
WY § T w9 FHed ¥ ara ard

qraq, wifs ¥ 3w eaaFs i3
¥ g3 wrawas & f5 oAy a0 wify-
qof agaferes Far wer wsE ¥
qrRdl # gEIdAT 4 e ¥ fygin
F qF7 FL | GF AT 99 N
g F favg wfya w1 90T I
Bl @@ 1 N GIHT I
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FAw  w&F  waar sylauras
g w1 frowe S oaw aRd
FWT &, TW OS¢ WA AGE AW
grar 1 g & § FAer #§ gl
gataqe  weATHl ¥ g Ty fawar
g} WY U Y F qqragw ¥
qeaTe Ifaa waardy gt arfye, fmd
gadsia geasdd qurer far avad o

Tzfr@e W & af  freelt
qgT & apAqgEs  frea 9@
gar gaearmt 9T frare faw 5@
ur ¥ fror & 0 fafsa d=.
F GAEATHT I FHRAQAIGIF  THIA
At & 1 faer wift & widiea
FoggEa frad wa qEfaw
A F frdw Afadl @ da5 gAmEm
gz ATART F FrE@ 9T AR
g Ak frdv &1 ¥ Fwwomn
¥ FIT AFY T &FT W g F@
# JX T AFT F 1 gF W4
& fe 3t Prorargar 4t st/ aify
RAAFT F AFAT 61 {A6RT P a0 [}

A7, ATAF F Fofesl ¥
€T AA(ST I A FF FAT IR
frags ferr o awer B frfe
EXAT B0 TIET TUAT (T2 ATAET
F OTT A AT 4 FAI W
HAART BT ITAT AT AT
F qrersardl AAQET A IT
nxw & gF 1Ay gv 2 fagk
#gifa Frsremar 9T W qaER-
gIAT FAUW, IO F oafiw
g9 T FAT IOAM FAT A0
¥ sz wr A graAr wfes 3
3T X AFAFT T ITAT O wAw
fear & I3 73 ATUT F mwIAY
afF FraTE 9 FLW g 1 W
qrey § IIT H AEAAr Far #<q
FroRrforw w1 W g TEfadw
A AT a57 T qarg qAy A0fgw
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A, gk fag S wy Ad
T T W, wElA wEr ' oam uwg
g A8 & fv  gwid 9w §
qiffests ®Y, Efawr 3w o3ud @
gt k¥ wiw@ £ fwa azfewi s
TE——16 AT 3T gfwmir adn
ngdT famzes &, faa gfam<d
F ATE ¥ 3@ qw ¥ € d@qan
famgar £ ? & fergmarm @ fedw
fafreex & wgaa a&f £ & =g
YABEHr 7 @, AfFT ¥ ag wEggm
W F frgw aw®w & gfamix
Tifseara &1 3@ gud F ag fed
W™ g fF fawd frec A Raw ®
JAT WAL § O FH A ST 1@
N wifas spaenm w@, W el
# ggfaai 7, swifadi & a9
4873 T agr fqmr v erew
FY AT Fd ¥ wwd g, dar
& maar g1 gafag & =g g
fe nz faxdw =qoy =7 dew g
garg wrdr =ifge ) afa 3w @&l
97 f6T & Ao"ar & &7 fawrs
faast gt af o & A wvzar &
f& widfrar afafafacas dar @ &
ga ar fa|r FW@ gu FE fw
gaver ¥ migfer ferfe w1 fames
§ TW WA &1 ey oY
awg & wAifww fag  ad fear o
FAT TG R, AAAGE FAT KT
4T U AOTE T O IeeHA
FIG A(AT T GWES WIERT WY
q2qT FY %I faear wear 30 SR
gl afwag & sfaq SIcaE) &1 Af
& E

g, TIF &0 I g H
F. e 8 & 5 wg a(faaq
Frat A qEwmar F TET 9T qACET
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WS AGE AT A€ T g T
WA GHRTAIE MY 2 FAE W
@t ¥ fadr it qgrafas s oFEy
Iwar W R @ U
fodt o mwawrd Iw A wiafw
qraat ¥ gERAT 1 grar fHe
gFT ¥ sWma, ¥ Fag oxw T
I ZAT AMEA E 1 WA TH
afiqd &1  gA] &R FT
faar, Ta ® WY, & f®T z4Y
feedt § wifwesra o1 W qEiE(
2ut F @gk IT A NS fgeewT
¥ omA 0 fgrwa T &@gEr g
graifa ag fea maar 61 a8
faa fg7 39 ag 1 fegeaw AT
F #v, wdr fga wifmnes Wt
fasda e fgar SO, W g Y
qfefeafe it awdr s @ g -
afer zod gF wim A HE &
g AT a8 AT & 7 39 avg A
gde ms % ofefeafs W oadl &
1 -(;f" %‘ ? -

Sig, wwEs fagzsg ® FA7
Fas Ay WAl Fd; €

HuET fREFQT & W A%
qfeedy FqdY, &, f@Ea  qur
weg afvmdy qudm @t & afef,
ud 9 fasrEdi ® qAE AT
WFAT FAT W 1 TET A HW
Sagr aatl 1 srQr wear =ifge
At fada & @@ 64 weww I
Fr frarss 97 i = 9@ 98
frarsd 1 9% AT 3® Aq@ U
sre dar 2 fw oge fawrssi &t
fradr @ &1 w0 i adEE
da & affsga "@w ay  fS@ar
fagrzgd £ gad #Y AT wATE



399 Interbnzimlt;tuation
frared ofewdt 700 & @e &
e F 5@ faaie # S@ wmAr
ogAT | A Fa@ A5 AET  EAT
qigac g & W agq wi war @
& v wgfw fraral &1 g0
F HqT AN 7 IC A w&ﬁiﬁrﬁ
faaresr &1, W2 =7 1 fAQE &)
37 aral & 5 & wE fear smg

Trag Jifaal goa Ay o
3 T WAL G@ F qard Iy
Iy & “arew’ Fr g &
famr 9§ 9297 TT FT OF IIr-
gor § 1 gawfan Fw fafme
UHERAT F  WEYT T OWAFT AT
§ UFIHr TqTAAT & AMWOT AT,
T e v ¥ omaw g 1 Qryw
® TRAT FAT G AfEE 4 e
qew, TzfT@y T SR g
usgEs F1oAww §faoag amige
T qifgg I mET @, wesy
@1

asT FAMEN § I8 afeady @
@& o arfaw v § e
I A8 9N @97 IHARIL
wraq ¥ fgwm SWar 1 wrA
E | sﬁfrrﬁrgﬂf wfads H
TN ¥ T TN W@ & oy faar
A T 1 AT wIw  qer
FIAT ¥ 39 ofadT a1 QFr agt
FT FRIT 1 TINAE SAF ¥ qreee
FE JAT FOE gEEE greT
q ol geafaw ww¥ ¥ fggr
X I FT AT gEA &1 e
nafewr § Fgdg FH BT s@E
I Aa F T ST gra fear
T g 1 Prad wYafan, Sfaa
dXq0 qEr ATSFAT qEEF §
3T BT gafaa W arw HIAT
arar wfedr | T w7 A Ay %
RO fmw wwwr ¥ mfgepr
A AT afEmd ¥ Gfm 2
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WA §H, IfAFware & whaw qer
W3¢ Aifafazr  § aaAd 9z @ a4
el % fa¥ aT ©@ e am
QAT F 3qeT A & qEA .

WO OF TFAG 9T AqERT
grw 2w g, fom o7 afwr sy
g1 TTRAT FT HEF W FAT TRAT

2

stgt #&¥ Wi wem fawan s waan
SET BET W (AT U A TAGEIT @A

Cq g3, WG F FANT qyey WAy

A & fears 3§ § @k gqm
Afacy 7 w1 ISTal @7 fpfaedifaay
71 @adar ‘afwmw ofyr 9w s
W AW § | 99 a@ g dife
AWM 9T F W [ATT T oqAvy
agt fear srar, wrmr o gv o
A osqdr @ afy ¥ oae
M TN & A W@y ¥ A+
¥ aq ¥ wifs % mroavd 2

wfgaarit W g fyww ¥
RYAT SWIF BAN F TR ¥ faww
wFEMT & Geqwer et agar
W R AT 1971 § “dgwq
e &9 F, e mmramre av
oif &g NfYa foar a1 1 %
e fgm agEme & A

- wfgar” W T wg v fanfn ey

T | far'a"’rw“rt:ﬂg(m%arwrrt
™ BNl wg #1 wighhe AT
m“r@rﬂ‘tr@frvr% 36%
A T H g9 F owew e
F1 TEEET FT G GE T
g\ #E gEadf Fur Wad dw ek
g F W oW Foww ooy ¥
| oA w9 § f g ageme
w1 ‘mifs gw’ e w ¥ o
¥ “agE T JI W g A
ZAT ST gy & smrf“arq wﬁm
AT AT | ‘
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fawew a1 wiff'g ¥ @ar gag
2 famrg & wify B 3w famar
2 1 AR faFre g wife oz faws
2 fawrg Fr b @ g} wwm
& ayra, 999 AT wifs § wafaa
g oo fawm wfar g
gar gagTdr g mar g v oad
W UF W AGAT U JHIT TT
F O AT AT 99T A @
qiET | HEEEE ® AN &,
genfes. 3w &t Afgn F
FIWr IR A F ogifgw  wlE-
fafedl & ¥t § frwae g {1
A fawrawne W, g fre
gE wgAT AXCHF IART I,
@A g ATEM W, W W
qga §U KW WIRI F QIAAT FIAV
qear g, 9% ®WWTT B WId
e ¥ afafam, IQemd o
g % | sAwr fmale & a9
sg @ W AR S ¥ wmnd
qT WET ATIT AT G & 1 agd
2w ¥ QAT FA T AT W &

¥ ag & FEN W, WA
F I AT WG AT ey

gfaq ardft 7, M AT T T qH

®Y JrwEd @t §—aefrcde aw
¥ gWgw #, “geere” ¥, agE
e g9 #, Vg HIT FEydA H—
gaz #1 wrigs  feafy § faeeix
A A 2l F v weforw fawra &
iw Frsz geas & wresT famar g
QIE F ®F & gqF@ ST gl
& ffa &1 40 gfowg Far @R
Sy, £, &y, 3w owr 28 wigea
wiv fowmma W} S oS@r
F7 HREfR A FT @ A AT
qar Agl § ? SA% dmar §
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fawfaa wn faamita I & 4=
o) 9T 72 @ &1 faww W g
fafrge & % wdwn faww
gear (wr. &.q.-7) ¢ FEd
gufs ¥ gag ¥ fFdr gAY aw
agFar gw3 T gAr & | waafe
gfafe M frefr J58 & areag #
#rs. gH. TF. ®SH aF 9§ FI
wr weA w0 froww famr war §

ot wag w1 gEmnr g 6
TITF FAUET T 9w
fgerm & fau #4371 7 fag W @
geaciegia @seT g1 mT el
geg @ fewRat @@ TeRar
¥ faarefanw foar Smoilk IR0
EFT & 37 goEr F oA I
¥ F19 F AHE F J0G |

HGd, 45 T8 AREE §WT i
aradra off wgradta & ¥ fF A
. ga. ®w. F T 9T A qq
g owar & SR ghewr st 9% ¢
gAAT faar | SGT aF WA [THY
T Wiva GvFR F AT HaEr
wiyasy gfewr @iy &1 ww &, @
gk . A, " w5 T g, At
A9FEr B oqRT 4, @, W &
faq @gr & aga & gfeaw wg W
@Al wogdt & 99 «F &1 @
IR ot § g ox faEm @ &,
w1 sl uet F ozew fag Q@
aF w § ) SR wgr f5 aw
q A @y frar 99 g2 wm™HE-
&7 ¥ qRA B T ) 98 SR
Fgr 5 Fgadsq  aikg M ar
FhEH T FOL-FIGT TqGT A
FT fAr aar ) IEF FE A g
g, g 9 TR 97| 5F T TP
qf & GE @ gfg w9 oR
A wr gcftg 47 @ 9w w)
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Y qIgA T ¥ B AY 7 ¥ aww
T § N e F kxR g
AR CicHE B RO O
ag FTgAT AgaT § o orgr as cam”
1 9% g, ag @ fewr & @
59 g femr &1 mrw ¥ W w
T W wE A WA W §
o femm & fr g A A wA
& agt ar geEl, g9 fawm ¥ wif
oqifid 7 § waeT qed g9 |
¥ am & arT 77 qeAE, FA Y
¥ & wfyg fave # gwar ¥
frare Tt #var g, garey oW &
AW Tg Iy Iy £ o faww wife
& fav mry sfaer ot St fyear
et & 9@ gf & wre gadr &
i & fRRwl F gw 9T 9™
T Sz §F A owaw A R
wmifa exrfes g1 SR 1 geEAE )

SHRI SUKOMAL SEN (West
Bengal): Sir, we have entered into
a discussion today on a very serious
jssue, the international situation, and
we are discussing this issue in - this
House when actually the sky is over-
cast with the danger of a thermo-
nuclear war. In fact, the whole world,
the entire humanity hag been brought
on the brink of war. Nobody knows
what will happen tomorrow or the
day after tomorrow, We find that in
various parts of the world, aggression
is being committed, the independence
of nations ig being snatched away,
people are being killed by bomb-thro-
wing, by chelling, and stockpiling of
nuclear armaments is taking place
when more than half of the world is
going hungry. In this situation, India,
as a-very big nation, has 3 role to
play. And today we will have to
discuss dispassionately actully what
role we are playing and, if we con-
tinue thig policy, what role we will
be playing in the near future. We
have just concluded the CHOGM. The
CHOGM is5 only a part of the interna-
tional situation, I will come to it
Jater on. But we find that just recent-
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ly a very tiny couniry, Grenada, was
invaded and occupied, and its indepen-
dence snatched away. We find
that Lebanop is being bombed; it is
not only being bombed, but attempts
are being made to dismember the
country. What will happen to Leba-
non? Nobody knows, We find that
the duly elected Government of Nica-
ragua is being attempted to be over-
thrown, Forces are being encouraged,
being equipped and being unleased,
to overthrow the legally established
Government of Nicaragua. We find
that when Geneva talks on the limi-
tation of intermediate nuclear missiles
were going on, at that time, installa-
tion of nuclear missiles was taking
place in Great Britain and West Ger-
many and other NATO countries. Now
we will have to distinguisheq the
enemy and the iriend. We have such
a situation when tight-rope walking
or blurring the truth or evading the
truth is no solution, We have done
enough of it. Now it ig high time
that we abandon that policy and call
a spade a spade. Who invaded Gre-
nada? It is the US imperialism whici.
brazen-facedly invadeq Grenada and
subverteg its independence.

[The Vice-Chairman (Shri Syed
Rahmat Ali) in the Chair]

Who bombeq Syrian position and
Lebanon? Who were the forces who
were working for the dismemberment
of that country? Who are the forces
who are trying to destablise the en-
tire West Asia? It is the US and her
accomplices like Israel and other for-
ces. Who took the decision of instal-
lation of missiles in Great Britain and
West Germany and other NATO
countries, particularly at a time when
talks were going on between Soviet
Russia and US on the question of
limitation of intermediate nuclear
armaments Who? It iz the US It
is the US and her accomplices and
shamelesscohorts Great Britain, its
Prime Minister Margaret Thatcher,
West Germany Chancellor, the heads
of NATO countries. They, along with
US. they decided on that when the
talks were going on, they would tor-
pedo the talks. So you have to dis-
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tinguish’ between the friend ang the
‘foe, Mr. Minister, when CHOGM was
inaugurated in the city of Delhi, where
had you been? You had rushed to
West Asia ' What for? Because, the
entire West Asia was under fire. And
'who was responsible for the conflagra-
tion of the entire West Asia7 Who
was responsible for destablisation of
that part of the world? Did you find
the hand of the Soviet Government
there? Or you did find the US as the
most shameless aggressor there? You
found- that it was the US who was
committing the aggression there It
is the US, in conjunction with its
accomplices like Israel -and other
countries, who were trying to smash
the resistence of the Palestinian peo-
ple and thwarting the at.empts of
solving the Palestinine issue. They
are trying to annihilate the entire
population of that part of the world.
So, this is the situation, Where is
therefore the scope for tight-rope
walking? 1 would say it iz not tight-
rope walking, rather it ig an attempt
‘to shield the crimes of the criminals. I
wouuld like to say that our Government
hag unfortunately faileg to pursue a
~lear-cut policy to tell the world,
‘Look, here is the enemy, here is the
foe, angd here is the friend.” You were
oropounding the theory of two super
sowers, What ig the meaning of this
theory? It means Soviet Russia as
well as US are equally responsible
for the danger towards which the
world ig heading. Mr Minister do
the facts prove that both the USA
ang the Soviet Russia are equally
responsible for pushing the world to-
wards a thermo-nuclear war? The
facts prove otherwise. The Soviet
Russia time ang again came out with
proposal after proposal for limit..ion
of nuclear armaments. The = Soviet
Russia made woroposals for reduction
of S8-20 missiles. The Soviet Rnussia
even was prepared to do.it unilateral-
1v jn the Eastern Europe and the
European part of Russia The Soviet
Russia came out with proposal after
proposa] upto the extent of declaring
that Soviet wont be the first to use
nuclear bembg so that the world can
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& Policy of
Govt. of India
live in peace, so that the danger of a
thermo-nuclear war is warded off.
Who sabotaged these efforts of Soviet
Russia? These efforts were sabotaged
by the USA. But the Government
of India has never been able to con-
demn USA in a forthright manner.
USA is the most aggressive imperial-
ism in the world which wants %o
dominate the world, And for the
purposes of domination, they want to
anhilate the people and snatch away
the independence of nations. Their
aim is to involve the world in a
thermo-nuclear war, no matter whe-
ther the mankind survives or not.

316

I found that even when the Geneva
talks were going on Margaret That-
cher, with a marginal majority in the
Parliament and despite passionate pro-
tests by millions of people not only
on Great PBritain, but throughout the
West Europe, against installation of
missiles in Great Britan, West Ger-
many and other NATO countries, got
them installed. With the deployment
o? these missiles the Soviet Russia
withdrew from the Geneva talks be-
cause then the talks became meaning-
less, But did you condemn USA in
a forthright manner that they com-
mitted a great crime against humanity
by installing these missiles in West
Germany and Great Britain, parti-
cularly at a time when the talks were
going on between the Soviet Russia
and the USA? You did not condemn
the United States of Awmerica. On
the other hand you propounded the
theory of equation of two super-
powers, Thiz was when even the
national press which is not pro-Russia
or pro-Communist such as tthe ‘Hindw’
the ‘Hindustan Times’ and ‘Amrit
Bazar Patrika’ came out with forth-
right condemnation of the US action
in conjunction with their accomplices
in Great Britain. West Germany and
other parts of the world. They sabo-
taged the talks. They torpedoed the
talks that were going on. They did
not want the talkg to succeed. They
were afraig that if the tslks succeed-
ed their plan to arm Furope with
missiles wou'd not suycceed. What
happened to Grenada and Nicaragua?
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‘You did. not. condemn the USA when
Grenada was invaded by them on a
dangerous pretext. In the CHOGM
also you did not condemn by naming
"USA for that In your declaration
you only deplored the lose of lives
in Gvenada, but not the loss of inde-
pendence of Grenada. What ig the
meaning of this tight-rope walking
-or the theory of equation of two
super-powers? A small country was
invaded by a big imperialist power
and the small country lost its inde-
pendence. It became helpless. Still
‘you did not name the aggressor. You
failed to do it, You failed to say that
the U.S. imperialism is committing
aggression in Central America and
Nicaragua. Nicaragua’s independence
has been threatened by the U.S and
the U.S. inspired small countries like
Honduras. You could not name them,
You could not name the USA. It is
the US imperialism which hag created
danger in the Indian Ocean, in Diego
Garcia. You talk of super powers.
But has Soviet Russia come to the
Indian Oceap region for establishing
bases? Who has established baseg in
the Indian Ocean, in Diego Garcia?
It ig the USA and not Soviet Russia,
Whe is supplying lethal weapong to
Pakistan which is endangering the
security of India? It ig not the Soviet

Union, but jt is" the USA. In Sri
Lanka also, Sir,...
THE = VICE-CHAIRMAN  (SHRI

SYFD RAHMAT ALI): Your time is
over now.

SHRI SUKOMAL SEN: I will ﬁmsh
in ﬁve mmutes

THE . VICE-CHAIRMAN (SHRI
SYED RAHMAT ALI): No. You have
to finish in two minutes,

' SHRI SUKOMAL SEN: Yes, I will
try to finish in two minutes. '

Sir, when the ethnic riotg took place
in Sri Lanka, we foind that
Lanka appzaled to Great Br.tain Zor
bhelp. So, thig is the difference; this
ig the distinction, between the USA
and Soviet Russia.

Sri.

But you still go
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on harping on the theory of two super
powers. So, Sir, I would say that
you should come out with g clear-cut
policy and you should call a spade a
spade  You should identify the enemy
ang you should tell the whole world
that the security of the entire world,
that the security of humanity, is being
endangered by the US imperialism.
Not only that. Soviet Russia took
counter measures when the Genuva
talks were going on. The Soviet Uniun
walked out of the talks and the USSR
unilaterally abrogated the unilaterally
declared moratorium on the installa-
tion of nuclear missiles in Eastern
Europe and other parts of Soviet
Russia and it is because of the counter
measures - taken by the Soviet Union
that the peace-loving people of the
.world are feeling secur~, And, Bir
it js because of these counter mea-
sureg that the USA was checkmated
from earning superiority in nuclear
armaments and prevented from uni-
laterally etarting ang plunging the
entire world into 5 thermo-nuclea:
war, But now they have started
feeling' as to what will happen to.
their people. what will happen to
that land, of the USA if the war is
really triggered off. This time they
are not going to remain unhurt and
this time they are not going to be
spared. Now they and their allies
will feel what will happen to them.
So, gir, it is because of the counter
measures that the peace-loving peo-
ple of the world are feeling safe and-
secure, So, you will have to come
out with these facts distinctly and tell
the people all about them.

Sir, I feel that thig theory of two
super powers is a scandalous and
shameful theory ang sooner the Gov--
ernment comes out of this theory the
better it will be for all of us. T wonld
therefore request the honourable Ex-
ternal Affairs Minister to throw aw2y
thig Jdeceptive and bogus theory and
to pursue a correct policy.

Sir, I am just concluding. In NAM,
we made some advance, Though we:
had som= reservations even on the
declaration of NAM, still we could
say that we made some progress. We
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can say that to a certain extent we
identified the enemy and we also
found the enemy. We named the
USA as the aggressor, as having com-
mitted aggression in different parts
of the world. But that position of
NAM which we achieved, you have
watered down in CHOGM. You have
totally retreated. Now, you talk of
a ‘genuine’ dialogue between the USA
and the Soviet Union. When the
USA is sabotaging all talks and when
all the attempts of Soviet Russia
are being torpedoed by the USA, you
wvay that there should be ‘genuine’
talkg ang there should be a ‘genuine’
dialogue Dbetween these two super
powers, that is, the USA and the
USSR. When the USA is going on
with the deployment of the Pershing
and Cruise missiles in Western Europe,
how can you say that there should
be a ‘genuine’ dialogue? Doe; US
imperialism believe in a genuine dia-
.ogue? What happened in Geneva?
Wag there any genuine dialogue?
Yet you are harping on these words
like ‘genuine dialogue’ ang I believe
that this harping on such words like
‘genuine dialogue’, etc. would lead us

nowhere except practising in self-
deception,
Then, Sir, you talk about North-

South dialogue, I would like to know
from the honourable Minister who
stands in the way of a fruitful North-
South dialogue? The British Prime
Minister, Mrs. Margaret Thatcher, was
here. What was her opinion? Can
you spell it out? Who is actually
standing in the way of a genuine
Morth-South dialogue? Who are ihe
people who are thwarting the process
of a North-South dialogue? Is it not
the USA? 1Is it not the Great Britain?
So, we see that when they are
thwarting all attempts at a fruitful
North-South dialogue, you go on re-
peating the slogang like genuine gia-
logue, North South dialogue and you
are not even identifying the forces
3 M

which are thwarting these at-
tempts. So, Sir, I fee] that this
sort, this type, of foreign policy
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that you are pursuing, or this at-
titude of the Govt. towards the

internationa] - situation, is not help-
ful for the survival of the humanity,
particularly at a time when humanity

is  being  threatened with a
thermo-nuclear  war, with tolal
annihilation, anq it is the demand

of the people of the cruntry, the
demand of fhe entire peace-loving
people of the world, that the Govern-
ment of India should come out with
a distinet position, branding the USA
as the aggressor, which hag committed
aggression in every part of the world.,
branding the USA ag the worst and
most pirate imperialist force which is
trying to hold the entire humanity te
ransom which is trying to plunge the
entire world in a thermo-nuclear war,
which is trying to subvert the inde-
pendence of the countries one by one.
(Time bell rings.) It is destablising
West Asia, It is arming Pakistan,
helping Ceylon and Bangladesh, en-
dangering tha security of India. We
should come out with this declaration.

Lastly, I would ask what ig the
meaning of staying in the Common-
wealth which has become a motley
crowd? The British Prime Minister
ig there. Small, tiny Stateg are there.
The aggressor and the aggressed aro
in the same club. When the aggressor
is there, can the aggressed be also
there. Yoy have said somewhere that
this club hag now assumed huge pro-
portions and its membership has in-
creased, What is the meaning of this
increase in membership? Can the
aggressor and the aggressed, the tiger
and the victim,  remain in one ....
(Time bell rings.) So it is high time
that we refrain from indulging in the
luxury of holding CHOGM, remaining
in the Commonwealth and holding
such big conferences, spending crores
of rupees of this poor country. Better
we quif this Commonwealth, taking a
distinct stand against imperialism
Then only can we fulfil the asp.raticns
of the people Then only can we do
our duty of saving the world from a
nuclear holocaust,

THE VICE-CHAIRMAN (SHRI
SYED RAHMAT ALDY:. Mr. Shyam
Sunder Mohapatra.
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SHRI SHYAM SUNDER MOLA-
PATRA (Orissa): Mr, Vice-Chairman,
Sir, 1 am grateful for the time given
to me, I urge upon you to give me
a little more time, because this is the
only subject on which I speak in the
Rajya Sabha.

"SHRI V. GOPALSAMY (Tamil
Nadu): Actually, we want to hear
you,

SHRI SHYAM SUNDER MOHA-
PATRA: Sir, for the first 18 years
after independence we thought it was
the Nehru era. For the last one de-
cade’ it is the Indira Gandhi era. Mr.

Shahabuddin was saying that after

the CHOGM Conference Mrs, Gandhi
wanted to go down in history as
greater than Jawaharlal Nehru. Sir,
no mistake: like father, like daughter,

AT

Sir, the history of India’s foreign
policy is the foreign policy which was
laid down during the long history of
zhe Indian National Congra:s. 8ir our
support to the Chinese people during
the Manchurian crisis, when Japan
invaded Manchuria, our support to the
Abyasinian people when Mussolini in-
vaded Abyssinia, Pt Nehru’z article
in the Manchester Guardian when the
Nazis raided Czechoslovakia on the
ground that there were five million
Sudaten Germans in Czechoslovakia,
our support to the Africans our sup-
port to the Asians, our cause with the
Afro-Asian solidarity is the basis of
India’s foreign policy today. Sir, the
question is the international situation
and India’s foreign policy. Sir, I must
say that the international situation
which wag between 1949 and 1962, the
Indo-Ching War, was the same what
fronted with the Korean crisis. Gen:
Mc Arthur wanted to invade the
whole Korea and unite it under the
umbrella of imperialism, Nehru sup-
ported the cause of North Korea
through Sir Benegal Narsingh Rao in
the United Nations ang but for Ja-
waharlal Nehru today the Koreans
would have been in the hands of the
Americans. At thig hour, on this day,
about 50,000 American soldiers are
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on 38th Paralle] under the flag of the
United Nationg,

Sir, the first decade after Indepen-
dence wag a period of crisis for the
people who were fighting agiin-t the
onslaught of  imperialism.  Sir,
it was the Indo-China War, it was
African. When Jomo Kenyattg was
chained and dragged on the street Pt,
Jawaharlal Nehru sent Dewan Cha-
man Lal to fight the case. All the
African. Whepn Jomo, Kenyatta was
Jawaharlal Nehru for inspiration, for
guidance, for courage, for conviction
and for tenacity and today, all the
non-aligned countries, the down-trod-
den, the have-nots, the people who
are gtruggling against imperialism,
against Apartheid, against racialism
angd against colonialism look to India’s
Tezdership in the world, Mr. &.aha-
buddiy has said that CHCG3 was an
extravaganza. Does he understand
the meaning of war and how much
devastation and ecrisis a war can
create? 1 wag in Japan last year in
the peace march in Hiroshima and
Nagasaki when a million people
paraded in the streets for the cause of
peace, I saw with my own eyeg the
children maimed and deformed faces
of people, thousands of them, lakhs of
them crying for peace and urging for
peace, That wag the situation when
the war ended. Today, the Inter-
Continental Ballistic Missiles, the
Atom Bomb, the Hydrogen Bomb,
the Neutron Bomb, the Chemical.
Bomb, all these have terroriseq the
whole universe and the body paolitic
of this whole world. Now that the
Uniteg Stateg has sent missiles to be
posted in different parts of FEurope
and Mr_ Andropov has given a state-
ment that Russia has also the match-
ing capacity, the whole world is under
the shadow of a crisis, a erisis un-
foreseen, a crisis unprecedented, I
must admire the courage of Mrs.
Gandhi and the Foreign Minister,
whom I call the Castlereagh of the
Government of Great Britain. When
there was the Ttalian war of unifica-
tion Castlereagh was one Fareion
Winister being under the umirelly of
British imperialism, who supported
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the Italian war of independence, sup-
ported all liberal movements in the
world and went down in history as
the British Foreign Secretary who
was for the cause of peace, Mr Nara-

simha Rao is not a globe-trotter. He.

has lack legs. He goes from country
to country, When CHOGM was here,
he wag for the cause of Palestine. The
catse of Palestine 's u.s sacred to us
as to the whole Muslim world and the
Arab world. We have been support-
ing the case of Palestine since the
day of Mahatma Gandhi and Pandit
Jawaharlal Nehru. Much before the
Arabs were awakened to the cause of
Palestine, the Indian National Cong-
ress, in different resolutions, supported
the casue of Palestine, Mr. Narasimha
Rao, with all courage, with all
tenacity, taking his colleagues, went
*o Kuwait, went to Syria to discuss
the Palestinian question with the Arab
leaders, That is the irony of history
that today the whole Arah world is
divided. Today, Yasser Arafat is
facing his political doom. Tecday,
Syria and Libya are on one side and
President Saddam Husain ig on the
cther side. Lebanon is on a differcn:
side and the King of Jordan has taken
a different posture. All of them are
Arabs, They want one Arab culture,
one Arab world, one Arab community
and yet they are so much divided.
Ang how difficult is it for the Indian
Foreign Minister to builq a bridge
among all different sectors? How to
builg the bridge and bring a solution
to the problems? How to bring about
a compromise? It is no wonder that
he has put his whole mind and soul to
arrive at a very positive solution of
the Palestinian questions.

India’s non-alignment policy is not
neutral, Pandit Jawaharlal Nehru
told this Parliament long back:

“As I have said repeatedly , do
not like the word neutral as being
applied to India’s foreign policy. It
iy not even a positive neutrality.
But the important fact is that we
tre committed tu various policies,
variows urges, various objectives
and various principles.”
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Very much so. It was what Pandit
Jawaharlal Nehru said. Mrs. Gandhi’s
policy ig neither right, nor left When
she was.asked by the journalists in
Washington last time when ghs visited
America—“Madam, are you left to
the centre or are you right to the
centre or are you left or are you
right’—she said: “I gm ersct, india is
erect, neither left nor right.” That is
the policy of the Government of
India today.

We are with Russia for a different
cause. The cause ig that Russia is one
socialist country in the worlq which
stands by the people people fighting
against imperialism, fighting against
colonialism, fighting against Apartheid
in South Africa, people supporting
the cause of Mozambique, Botswana.
These are the people who are fight-
ing,

The people of Grenada have been
crushed today and Presideny Reagan
is no lesg than Margaret Thatcher.
Argentina’s sovereignty over Falkland
hag been accepted by the non-aligned
nations and our Foreign Minister
said in the Consultative Commitiee
that India accepts the sovereignty of
Argentina over Falkland, a tiny dot
in the map of the world, completely
invaded, pulled down, crushed to the
ground and demolished by Margaret
Thatcher because she wanteq to win
elections. I was in England when
Mrs. Margaret Thatcher visited Falk-
lands. And every day in the media,
in the TV, in the BBC, with all mani-
pulation and mobilisation, Mrs Mar-
great Thatcher wag projected as a
saviour of Great Britain, And that is
what President Reagan has done in
Grenada because it is the election
year and President FReagan wanted
te show hig bravado to the werld that
President Feagan stands as the leader
of a very, very strong power. So, these
super powers, whether it is America
or it is Russia, whether it is Great
Britain or France or the Federal Re-
public of Giermany, they are the birds
of the same feather.

8ir, as far as NAM is concerned, if
you see the Delhi Declaration, how
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much toil Government of India did.
how many sleepless nightg our Foreign
Minister had to spend to bring all the
NAM people together. Sir, it is not
an easy task to bring all the diver-
gent opinions together Does not con-
sider for a moment that the NAM is
a united house. Neither the CHOGM
is a united houpe nor the United
Nations ig a unité® house. And never
the League of Nationg wag g united
‘house. Mr. Tetelescu, who wag twice
the President of the League of
Nationg was in tearg when he could
not do anything for the Czechoslo-
vakian people when entirely the
League of Nations failed before the
invasion of Japan on Machuria, and
when Czechoslovakia wag raided,
And Mr. Tetelescu had to leave his
chair in frustration. Today, the United
Nationg is a divided house. I would
not say as Lenin hag said that the
League of Nations was a gang of
robbers, I do not say that. But the
United Nations is a process. We have
to be in the process. The procesg is
to get the people together.

Sir, imperialism is the last stage of
capitalism It iz not possible to bring
reason to Mrs. Margaret Thatcher or
to President Reagan, It ig possible to
bring reason to Mr., Mitterand of
France who ig a gocialist. Sir, Demo-
wrats are Democrats, Republicans are
Republicans, But the Labour Party
and the Conservative Party, as far
ag foreign policy ig concerned, they
are cne. They are not different. You
may say that the Democrats are good
or the Labour Party ig good. But as
far as their colonies are concerned, as
far as the multi-nationals are con-
cerned, ag far as their economic
supremacy over the small people is
concerned, they are one. How diffi-
cult it was to bring a solution as far
as Grenada politics is concerned? Sir,
if I could quote Mrs. Indira Gandhi,
the Prime Minister reportedly ex-
pressed that ‘the consensug reanched
by a Community with widely different
perception was important by itself;
everything could not be achieved in
one go. It is a step forward, ‘Sir, it
jg a step forward. Sir, let us under-
stand, The CHOGM was not an ex-
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travaganza, It wags to unite the
minds, it wag to bring different people
together, divergent views together.
And that is the reason why we praise
CHOGM as a step forward. Sir, Mrs.
Indira Gandhi, said, and I quote:

“India has not compromised on
the principles...there must be
measures to make the international
financia] institutions more receptive
for the needs of the poor nations.”

Sir, today the whole world i
divided into two power blocs, We
have to go with one bloc or we have
to go with another bloc, And India
has taken the position that we do not
go with any bloc. Let ug not forget
that when the Russian soldiers en-
terad Hungary, India protested. But,
today, as far as Afganistan is con-
cerned, India has taken a posture that
all the foreign troops should with-
draw from Afghanistan. But if the
Russians withdraw from Afghanis-
tan, the Americans and the British
must also assure that there will be
np sabotage from their side. Today,
in the international politics, sabotage
is a part of diplomacy Whether it is
CIA or it is KGB or it is British 35
Apparatus, all the means to sub-
vert the independence of a country if
they want to have the supremacy over
them, whether political or philosophi-
cal or otherwise, And judging from
that point of view, India’s stand is
very much correct, 'ndia’s policy has
been very correct. Sir, India’s role, as
far ag the border Stateg is concerned,
is a very important thing and it has
been very constructive. And it has
taken a long time to evolve a policy
towards the border States, Sir, it is
true that Zia-ul-Haq came to the Non-
aligned Conference as the leader of

‘Pakistan, and it was a sight to see

Zia-ul-Haq speaking for the Non-
alignment., And when he came to
India, he cams with two flags—the
flag of the Government of Pakistan
and the flag of Government of India.
It was a show of friendship, But
when there was revolution in Sind,
the spokesman of the Government of
India sympathised with the people’s
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revolt against autocracy, people’s revolt
against oppression, people’s revolt against
fascism and militarism and there lies the
strength of India’s foreign policy.

Sir, India’s policy towards China has
really passed through many phases. Sir,
the first phase was India’s support to the
Communist movement there when the
Communists got freedom in 1949. And
then it was a period of bhai-bhai when
Chou En-lai the Prime Minister and
Nehru the Prime  Minister wanted to
bring the two people together. India and
China constitute one-third of world popu-
lation. Thirtyfive per cent of world
population live in India and China. It is
prudent, it is wise and it is imperative
that these two countries remain in peace.
I must thank Mrs. Gandhi that after a
long spell she brought the two countries
to an Ambassadorial status and last year
when Mr. Chu Tu N visited India as the
head of a large delegation, Mrs. Gandhi
told him that friendship is like a house,
you have to build the house brick by
brick, and today the fourth official level
talks have just concluded in India, and
thsis is a step forward. Sir, it is not
possible to bring the two countries together
as far as outstanding problems are . con-
cerned. Ten thousand square miles
of 1India are still lying in the area
of China. It is not possible to solve the
boundary question so easily. But there
is nothing wrong to make a stride in the
right direction. There is nothing wrong
to have a round table conference to have,
at least, a discussion on culture, educa-
tion, industry and commercial collabora-
tion. AIll these would be steps in the
right direction. Mrs. Gandhi has taken
good courage and our Foreign Minister
has accorded perception to reality and
they are trying to bring these two coun-
tries together.

Sir, the issue of Tamils in Sri Lanka
has caused great stress and strain on all
of us. Sir, the Tamilians are as good
Tamilians in  Ceylon as Tamilians in
Tamil Nadu. Their cause is our cause.
If there is oppression on any Tamilian
in Ceylon, the Tamilis in India feel it is
oppression on them. It is the sagacity of
Mrs. Gandhi, the prudent attitude she
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took, the great strides she made by send-
ing Mr. Parthasarthy there, the initiative
our Foreign Minister took in Colombo,
which have completely demonstrated.
India’s strength in  peace and solidarity
and India’s friendship which Mrs. Gandhi
wants to demonstrate for the border
countries (Time bell rings.) Today
Mr. Jayewardene has admitted that there
will be no stateless persons and he wants
to give citizenship to Ceylonese Tamils.
If this utterance has come from Mr. Jaye-
wardene it goes to the leadership of Mrs.
Gandhi and the strength she has demons-
trated before the Ceylonese people. Ceylon

-is no match to India. Tamil Nadu police

is good enough to over-run Ceylon. But
India believes in non-violence and peace,
which has been our creed from the days
of Indian National Congress till today.

Sir, today India’s role in Latin America
has been of great appreciation. Sir, ihe
Argentinians, the Venezuelian people, the
people of Mexico, they all appreciate
India’s foreign policy. The Central Ame-
rica has become a revaging ground for the
American imperialism, whether it is Hon-
duras, of El Salvador, Nicargua or Cuba,
these countries are in constant fear of
American imperialism and the people of
El Salvador, Nicargua, Guatemala, Hon-
duras are up in arms against the imperia-
list block. Here comes the leadership of
the NAM. It is to the credit of the
Indian people that Mrs. Gandhi is the
Chairperson of hundred odd non-aligned
nations. Non-aligned world is a process.
Non-aligned world, according to Jawahar-
lal Nehru, is a platform. It is a platform
to gather so many people so that it will
constitute a strength against super powers
like Armerica and Russia. NAM, the
third world, has become a super power
with its strength. In this background I
say that in the present-day world situa-
tion, in the context of global politics,
India’s foreign policy has been by far the
best. There could not be anything more
to achieve than what we have achieved
in the CHOGM conference, in the last
NAM conference and during the mara-
thon tour of Mrs. Gandhi to East Europe. ..
her tour to America, her tour to Australia,
the conference of North and South——these
are the achievements during the last 3
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years when Mrs. Gandhi and Congress
Party were returned to power in 1980.
During the last 3 years at least, as far as
international relation is concerned, we
have had these achievements, and these
will go down in history as spectacle of
India’s foreign policy since independence,
Thank you.

SHRI JASWANT SINGH (Rajasthan):
Mr. Vice-Chairman, Sir, the motion, the
debate or the discussion is on a treasury
motion on the current international situa-
tion and the Government of India’s policy
in respect thereof. It would have been—
it is my submission—more befitting if the
hon, Minister had initiated the discussion
by elucidating what the current interna-
tional situation is and where does the
Government of India stand. It is a fre-
quently heard truism that in international
affairs, quite often, nations are recognised
as standing where they sit. I am certainly
at a loss to understand, and am in sym-
pathy with my former colleague who
wandered into history and into Gautam
Buddha and Diwan Chaman Lal etc,
because the parameters of this afternoon
discussions were not defined by the Minis-
ter. The Minister has a very easy task now
after we have all finished, to get up and
say that what my colleague, Syed Shaha-
buddin said is not so, or what Mr. Suko-
mal Sen said is not so and what I may
say, is also not so. We do not know
where the Government stands. So far we
do not know what the parameters of to-
day’s discussions are. I would like to
_mention here that we face—I personally
face—a major difficulty which is that I
am unable to identify the central strate-
gic thought which threads India’s policy
perceptions with its policy conduct. I am
unable to identify devolving from that
central strategic thought what are ihe
tactical considerations which guide and
govern Indian foreign policy, which are
the contingency plans which have enabled
the Government of India to cope with
gituations, the international situations, as
they have arisen in the last one year, or
since we last had this debate. A related
question is about the uncertainties of
domestic politics; and here I would like to
illustrate because it is again a frequently
heard truism that after all, foreign policy
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flows out of domestic policy, and certainly
1 think the attendance in the House best
examplifies the moribund state of our
foreign policy, because if domestic atten-
dance of the House is in any fashion a
reflection of the activism on foreign
policy, surely then it is an accurate reflec-
tion. The fundamental question is that
gives the uncertainties of domestic poli-
tics, international change, economic pres-
sure and technological developments what
is the most feasible strategy for India
to adopt in order to safeguard its internal
sovereignty and to secure its external
interest. The issue is so overriding and
so complex that we have never argued it
in any forum to its logical conclusions.
Frequently, we are handed out statements
which emanate from the Government and
because the statements are emanating
from a situation as its exists and because
there is such a chronic paucity of sus-
tained strategic thoughts that it is precise-
ly because of this paucity that on the
Government statements, the Government
or the South Block on themselves so
touchy about discussing that which they
themselves have not discussed. Now,
there is another failing which I would try
and not fall into. There has been a
frequent mention of the person of the
Prime Minister. I do think, we are dis-
cussing the current international situation
and not the personality of the Prime
Minister though I would like, in an aside,
to add that each time the Prime Minister
returns from a foreign tour, quite where
the Congress Party gets the idea that she
has emerged and is already the most ac-
complished international statesman in the
world is left to anybody’s guess. That the
Congress Party should do this for their
own benefit, and for their own survival
is understandable. But how significant is
this factor in the discussion on interna-

tional affairs is certainly not understan-
dable.

In this context, and in the absence of
the Minister having identified what are
the points in the current international
situation which we are discussing, ¥ would
submit what I think are matters of con-
cern. I feel, without attempting to cover
the entire spectrum, FEast, west and disar-
mament is one. These are not necessarily
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in the order of importance because to
have an order of importance in this kind
of situation is an exercise in futility. I
think, the turmoil in West Asia, in which
I include the Gulf, is a matter of very
considerable concern internationally. I
feel, the unresolved issue of the North-
South dialogue and the mounting LDC
debt are major issues of international con-
cern. Then, the situation in Central
America and  in the Caribean are also
of major concern. So also Africa, and
nearer home, because the Prime Minister
has been so emphatic about it. I do
think, our relationship with our neigh-
bouring countries and the consideration of
India’s security environment are of signi-
ficance and importance to us in today’s,
in this afternoon’s discussion.

To attempt to explain the nexus between
our concept and our conduct of policy, I
would like t0 now illustrate what has
been India’s response to these situations
internationally. We have, in the recent
past, had two summits, the non-aligned
summit and the recent meeting of the
Commonwealth heads of Governments.
India had the gratuitous honour of having
the Chairmanship of the non-aligned
movement. There have been certain non-
aligned initiatives taken by India as the
Chairman in the last one year or so. And
it is for the House to determine as to
how successful these initiatives have been,
or not been There is the continuing Iran-
Iraq war. It is also illustrative of the
turmoil in the Gulf. Sir, I beg your
considreation. I am appreciative of - the
political compulsions of the Minister of
State for Parliamentary Affairs. If he
would like to have his conference outside,
it will enable me to proceed. I do appre-
ciate his compulsions. But 1 think, he
ought to be appreciative of mine.

In the non-aligned initiative, Iran-Iraq
was was one. It is not judgement of any
individuality og any personality. It ig an
assessment of our policy. The non-align-
ed international, attempts at a non-align-
ed intervention, have resulted in nothing,
as far as the continuing war between Iran
and Iraq is concerned. France, with the
kind of flippant attitude it has to the ques-
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tion of arms supply is now moving to-
wards supplying more arms to Iraq, which
may well result in damage to Kharag
island, which may well result in the clo-
sure of the Strait of Hormuz. And if
anything happens to the Kharag island
and if the Straits of Hormuz are closed,
then, I think, it will be a matter of Very
deep concern intermationally and certain-
ly, India is not going to be left unaffacted
by it. In this context, what has been the
Indian initiative in the past one year?
What has been the non-aligned initiative?
Initiatives may have been there in the
manner of going there but what results did
we achieve? I am afraid, I have to
point out that the war continues as it
has done and the danger to the country
and internationally remains as it did. On
Indian Ocean a number of other collea-
gues have spoken. I shall not elaborate
the point. It is again illustrated by the
disparity that has appeared in the pro-
nouncements of the Non-aligned Confer-
ence and the pronouncements at the Com-
monwealth Heads of Government Con-
ference. I do mnot think it is necessary
for the Prime Minister to be so combata-
tively defensive about India having re-
tained her position. These are interna-
tional conferences. We are adult enough
to understand that in these international
conferences it is not the national view
point which is put across, there is a
process of consensus-making and it would
be more befitting for the Prime Minister
to come forward and say that this is an
international conference, it is not a con-
ference where India’s viewpoint is assert-
ed and we have had to find a consensus.
After all, to me personally, the Common-~
wealth is afflicted with the same kind of
ethic which is presently available only T
some of the more indigent London clubs.
I cannot really see anything purposive,
deliberate or directional about it.

Sir, the sad story of the PLO—I am
appreciative of the physical efforts that
the hon. Minister of External Affairs has
made, I am appreciative also of the last
minute Non-aligned initiative in the form
of despatching a cosmetic group of
Foreign Ministers to go and make an
effort at the last minmute to save Yasser
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Arafat. PLO is in a turmoil. The effect
of this cosmetic effort was best demons-
trated one day after they returned when
the Saudi peace proposal was put across
and assumed to  be accepted. Despite
this because of Syria’s intransigence
Yasser Arafat continues to be a prisoner
. in Tripoli, unable to leave. I am afraid,
[ cannot cite our intervention have either

as a country or as the head of the Nox_:-/

aligned, as an example of success.

Lebanon; Lebanon’s is a very sad story.
It is reflective of the tragedy that is af-
fecting the whole of the Arab world.
Because of the PLO’s travails and because
of difficulties in Lebanon, the larger ques-
tion, the larger continuing question of the
Arab-Israel situation, the Arab-Israel con-
flicts has been pushed into the background.
The United States of America has emerg-
ed on the scene as a protagonist. The
Soviet Union has emerged on the scene
sitting in the background, waiting for one
of the super power protagonist, which is
the United States, to make a mistake and
benefit out of it. Because of the continu-
ing travails of the PLO and the Lebanon,
the question of Isracl has been put in the
background. In this context, what has
been India’s initiative, what has been the
Non-aligned initiative? 1 am afraid, I

cannot cite either as an example of our -

success.

Sir, now to what I would like to call the
Grenada-Afghanistan syndrome. It is
not just a simplistic question of whether
the aggressor nation has been named or
not named, in which document it has
been named or in which document the
name has been omitted. Somebody asked
me a question the other day, what are
your views on Grenada? Quite seriously
the question was asked and I was able to
point out that if the Grenada philosophy
had. to be accepted, then given the un-
certain situation in Punjab, I have serious
reservations in my mind if tomorrow
marines are not to come and land in
Christian Medical College at Ludhiana.
This is unbelievable, absolutely incompre~
hensible. There is a group of nations in
the Carribean, independent and sovereigno,
of whose association the abbreviation to
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be unscrambled you have to refer to a
dictionary. On the basis of the support
sought by that group...(Time bell rings). ..
Sir, I will try to finish very quickly...
Grenada is invaded. Whether the com-
pulsions are domestic politics or whether
the reasons are the absolute mindlessness
of Reagan policy, the fact still remains
that Grenada and Afghanistan represent
the same syndrome; they represent a kind
of anomy which has come to afflict the
world. If the world is not the preserve
of the Super Powers, it would have been
our expectation that India as the Chair-
man of the Non Aligned Group would
have provided the necessary leadership fn
this context.

Sir, I have to now necessarily rush. On
the question of LDC debt, the North-
South dialogue, I hope that the hon.
Minister of External Affairs would not
treat my remark flippantly when I say
that the initiative was faken with great
fanfare because of what my friend and
colleague, Mr. Shahabuddin, said, Prime
Minister’s penchant for summitry, and
great announcements were made on the
occasion of the UN General Assembly
meet that because of the initiative by the
Non Aligned, we are going to collect the
whole of the Non Aligned world there,
that it will be all the Third World and
that we will demonstrate to the first and
the second worlds that we, the Non
Aligned, are now standing up asking for
a meaningful North-South dialogue. It
is a reflection of the failure of our diplo-
macy that special emissaries had to be
sent to President Mitterand and Prime
Minister Trudeau to attend the meet.
There was hardly any attendance from any
Asian countries. Those, which my friends
and colleagues would like to cite as
friends of India—the Soviet Union and
the Fastern bloc—refused to attend.
(Interruption) These are not judgemenis
of individuals which one is making; these
are judgements of the direction of our
policy. I do submit that this is not by
any standards an example of a success
story. (Time bell rings) Sir, you have
rung the bell twice. I am aware of that.

THE VICE-CHAIRMAN (SHRI SYED
RAHMAT ALI): Because your time is
over, Mr, Jaswant Singh, I am very sorry
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14 minutes were allowed. It is already
17 minutes. i
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SHRI JASWANT SINGH: I understand
it. I will be very brief. I will attempt
to spced up. On the question of the re-
cently concluded Commonwealth Con-
ference, I had really looked forward to
the Minister’s statement. I must submit
that I was not disappointed by the state-
ment made by the Minister. I knew
that the statement was not going to say
anything that we did not already know and
the Minister has succeeded eminently in
that endeavour. The statement om tne
Commonwealth Conference is an essay on
Commonwealth. It really says very little
that was not already known. I would
specifically ask for the Minister’s ,indul-
gence to answer one or two questions in
the context of the Commonwealth Con-
ference. Is it correct that during the Con-
ference, some African and Caribbean
countries took objection to India’s mem-
bership of the Antarctica Treaty on the
ground that because of our having e~
cently joined it, we have consented there-
by to sit around the same table as South
Africa and thus, by implication have
compromised our virginal purity on apar-
theid?

In the declaration, of which I still do
not have a copy and about which I would
request the Minister to do us the courtesy
of providing one, there is no mention of
the country that invaded Grenada. I would
be happy if he would enlighten us as to
the reasons for it. Is the Common-
wealth likely to take any initiative—irres-
pective of Secretary-Generalls premature
announrement about it—for the institution
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" of a Commonwealth peace-keeping force

so that the Grenadians are able to deter-
mine their own political dispensation? And
does the Government of India intend tak-
ing any initiative with the Government of
Greece, with whom the Prime Minister
recently demonstrated a very touristy af-
fection or attachment, to ensure that fol-
lowing upon the unilateral declaration of
independence by the Turkish-held Cyprus,
the situation will not be further aggravat-
ed by Greece unilaterally declaring its
claim on the Aegean? Sir, 1 would take
a minute to talk about the security en-
Prime Minister
for purely domestic politics has been con-
siderably highlighting this aspect of the
situation that the country faces. And,
while highlighting the security environ~
ment of the country, I would very briefly
take in the question of our relationship
with our neighbourhood and would like
in the process both to caution the Gov-
ernment and also put across my point of
View, .
I

There are three principles T would like
to submit to the hon. Minister. First, the
Government quite often says that we are
bound not to have any super power inter-
vention in our region. I would submit
to the Government to consider that it is
precisely because of the Government’s
abrasive attitude towards our neighbours
and the resultant fear that is created in
our neighbourhood that super powers step
in. Please consider this proposition and
see what a great fracture lies in your policy
perceptions. Second, I would submit to
the Government and to the hon, Minis-
ter of External Affairs that perpetuating
hostility is equal to very poor po-
licyy T do not want to elaborate this.
We seem to be falling into the trap of
perpetuating hostility with our neighbours,
more particularly with Pakistan. I can-
not for the life of me see sense in per-
petuation of hostility, It is hardly evet
a good policy. Third, take the question
of non-intervention. We continuously
talk of non-intervention, I would caution
the Government, in the context of Sri
Lanka, which is an issue very close, very
dear to Indian concerns, that our invol-
vement with Sri Lanka sentiment has
gone to an extent where things have
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become very difficult. Consider the con-

. tingency that no settlément takes place

in Sri Lanka. What would happen?
Where would they go? Consider the
contingency that the rest of the Sinhalese
in Sri Lanka do not also consider them-
selves as totally separate from the Indian
psyche, Indian ethos.

The South-Asian Regional Conference
was a welcome step, but things got de-
feated thereafter.

With Bangladesh and Nepal we are
having the problem of immigration. With
the recent incidents in Siliguri, for the
first time, we hear about the need to con-
trol the free movement of Indians to
Nepal. This is not an example of suc-
cess. The Bangladesh President, President
Ershad, says; Do not build a fence along
the border.. This is also not an example
of success. I have already spoken about
unresolved issues with Pakistan. 1 would
now again underline it. On the question of
the People’s Republic of China, I do sub-
mit that our talks with them have gone
well beyond the question, well beyond the
limit of any settlement at the level of offi-
cials, Political initiative, political cour-
age, political statesmanship and political
initiative is what is how needed to nor-
malize our relations with the People’s

“Republic of China.

Sir, I would omit some of the other
things that wanted to cover and, in con-
clusion, come to just one or two submis-
sions. I would submit for the Govern-
ment’s consideration, and for the hon.
Minister of External Affairs’ considera-
tion, that non-alignment is not a value,
non-alignment is not a goal, non-align-
ment is a policy instrument. It is a policy
instrument. Please do not put it on a
pedestal, and do not put it across to us,
that the Government of India’s policy is
non-alignment, Non-alignment is an ins-
trument of policy; and if you follow this
thought, by following that thought, neces-
sarily there will be a turmoil in your
thinking and same results will emerge.
.Sir, T do submit: please move away
from global aspirationg to our Asian
realities. This has been the biggest
weakness of India’s foreign poicy since
our Independence, Do move away
from global aspirations to our Asian
peality. (Time bell rings) 1 would
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conclude. Thirdly, discard the goal
of hegemony of size, You talk about
India’s leadership. You achieve leader-
ship by values and by examples, And
in both these, either by subscription
for values or by example, I cannot say
that our foreign policy, its concept
or its conduct, is a success, Sir, I do,
submit that please resolye the con-
fused issue of authority for foreign
affairs, Who is responsible for it? If
I make a plea for institutionalisation,
do understand that I agm not making
a pleg which omits the political. The
political is a necessary input, but
institutional are your arms and limbs.
Do not break the institution The ins-
titution is today equipped, I believe
with some of the most talented pro-
fessional diplomats that any country
has. Do not absolutely incapacitate
them by making policy formulations
such a hot house, a court atmosphere
kind of activity, that nobody knows
where policy is being formulated and
the South Block and the hon. the
Minister for External Affairs merely
become articulators of it.

Finally because this thought came
to me which while the debate was
going on, I would submit for the Go-
vernment’s consideration and for the
hon. Minister of External Affairs that
do take into account the neeq for
tactical changes, of course within the
framework of a strategic concept.
Establish both the strategic concept
and your tactical options, contingency
plans, so that the conduct and the
content of our foreign policy moves
away from itg unconvincing moribund
and ossified imagery. The challenge
of a dynamic situation is not to be
found by mistaking between consensus
and confomity.

Thank you.

SHRI K. C. PANT (Uttar Pradesh):
Sir, my hon. friend, Shri Jaswant
Singh, has just asked us not to have
global aspirations. I am afraid that
in today’s world which is totally
interdependent, India must have glo- °
bal aspirations, because peace is indi-
visible, and war in any part of. the

* globe in this nuclear age, affects every-

body. Development is indivisible, and
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it is not possible to have a sea of
prosperity and islands of poverty,
and we have seen today that even the
developed countries cannot got out of
recession, cannot speed up their pro-
cess of development unless the deve-
loping countries also manage to speed
up their economies, the growth  of
their economies. The two are inter-
linked, and so, if we have the aspira-
tion of global peace, if we have the
aspiration of global development, I
think that is but a recognition of the
realities today. It was not so perhaps
a hundred years ago, It - might not
have been so even 70 to 80 years
ago. But after - the Second World
War the reality is that both peace
and development are indivisible and
any country which wants to promote
the welfare of humanity and regards
its own objectives as being a part of
that wider canvas must have global
aspirations. ¥

And it is in this context that we
have had two very important confer-
ences in Delhi recently—the Non-
aligned Summit and the Common-
wealth Heads of Government Meeting.

Sir, 1 was listening very carefully
to my friends, and I noticed a certain
hesitation in giving the Government
- its due, in giving the Prime Minister
her due, in the matter of the prestige
that the country has gained as a
result of these two conferences. Is it
not a matter of pride for every Indian
today that India heads the Non-
aligned Movement? Is it not some-
thing to be proud of when the Prime
Minister becomes the Chairperson of
the . Non-aligned Movement and
speaks for the majority of the world’s
population, the majority of the
world’s countries and voices the
aspirations ‘and concerns of the poor
of this world? Is it not a matter of
pride? And in-this matter can one
deny her due? The Prime Minis-
ter’'s touch in foreign affairs, her
timing, her skill, these are matters
which are acknowledged all over the
world. Today she is undoubtedly a
leader of world stature. Can we,
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should we, be churlish in acknow-
ledging this? Should we be hesitant
in acknowledging this? Shri Jaswant
Singh is far too intelligent a person
not to know this. So I was wondering
why he was saying these things. And
then he mentioned in passing that if
the Prime Minister is given her due,
it helps the Congres Party. And that
made me think that he does not want
to do it not because he does not recog-
hise the reality, but because he
thinks that it may help the Congress
Party. Well, knowing him as I do, I
am sure that this is just a debating
point, but in reality he would be the
first to accept that the country does
gain from any . prestige that the
Prime Minister acquires in these
international meets. Today we have
acquired that  prestige, and if the
Prime Minister is acclaimed, that is
something which goes to the credit of
the Indian people as a whole. It is in

that spirit that I would like to

approach the outcome of these two
highly important meetings.

Sir, there was some mention of the
pxpenditure lfincurred. Now, as my
friends know, in these international
meetings, certain standards are
always maintained anywhere in the
world. And if we are to host such
conferences, I am sure they would
all like us to maintain that standard
of hospitality and [ am sure they will
find shabbiness inexcusable. So
necessarily some
involved, but it is expenditure in a
good cause. I agree with Shri Jaswant
Singh that we should look at the
results. The arrangements were on
all accounts excellent and one has
heard so much about it from the
foreign delegates also who said it not
only as a matter of courtesy, but our
own newspapers, who would not have
spared the Government had there
been lapses, have acknowledged the
excellence of these arrangements. I
would like to  congratulate the
Foreign Minister here for the excel-
lent manner in which these confer-
ences were conducted.

Sir, the Non-aligned Summit and
the Commonwealth Meet were the

expenditure is

fr——
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gulmination and vindication of the
policy followed by the Government,
by successive Government, if I may
say so, ever since India became free
and thig is 3 matter on which—I think
few will disagree—there is a large
measure of national consensus. There
may be differing voices occasionally,
but by and large, the people of this
country have supported this broad
policy. Now in the Non-aligned Sum-
mit, a series of documents came out
and certain conclusions were arrived
at. Then certain documents came out
of the Commonwealth Heads Confer-
ence. I think there should be no
confusion between the two sets of
documents. They emerged from diffe-
rent conferences, with different dele-
gates, with different kinds of people,
and necessarily there will be differ-
ences between these two sets of docu-
ments. We must accept those differ-
ences. This is not surprising at all.
But the important thing is that in
their own way, they are attempts to
build bridges between different
_mations, they are attempts to pro-
mote understanding, they are
attempts to find areas of agreement.
And in this, both have eminently
succeeded. This has been India’s
approach throughout. We have always
recognised that there are bound to
be differences in perception. There
are historical differences, differences
in historical experience, differences
in geography and differences which
divided people all over the world.
And all along we have talked of
peaceful  co-existence. We  have
accepted that people are free to live
their own lives. One must find areas
of agreement and one must find areas
where they can work together. And
this has been the basic approach since
Gandhiji, since Panditji and continues
today to be the approach. I think
this is in consonance with India’s
own rich past traditions. Anti-colo-
hialism, anti-imperialism, warning
against neo-colonialism, are a part of
its tradition. In this context one has
to see the achievements of CHOGM.
What are the achievements? One can
say that on some particular issue the
statement did not say this or did not
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entirely reflect our views on this
point. Well, the more important thing

is in terms of the broad understand-

ding, the attempt at broad under-

standing which I mentioned.

Let us see the timing of this parti-
cular conference. It so happens that
just now, as my honourable friend,
Mr. Jaswant Singh, said, the inter-
national security situation is very
difficult. Tensions have increased. The
talks that were going on in Geneva
broke down. Tentatively they have
resumed and let us hope something
happens there. The threat of missiles
in Europe has increased  Tensions
have grown elsewhere. The nuclear-
threat has increased. So all round
the general climate has deteriorated.
And in this situation of widening
chasm between the East and the West,
more misunderstanding growing
everyday, we find peace movements
coming up in various European coun-
tries. But at the governmental level
there is this growing gap. He men-
tioned the Iran-Iraq war. He men-
tioned the  situation in  Lebanon.
These are hotbeds of tension. But the
way Shri Jaswant Singh referred to
the Indian policy in respect of these
hotbeds of tension, I was not very
clear., He seemed to give credit to
the Foreign Minister for taking ener-
getic steps to help in defusing the
situation, certainly in Lebanon. He
and his colleagues succeeded in bring-
ing about a ceasefire. In the Iran-Iraq
war also, they did attempt to bring
about greater understanding, And
he has acknowledged that. But then
he said the results are not fully
satisfying. Perhaps not. But then we:
do not control these countries. One
can only make this attempt. The:
whole world wants to see these ten-
sions disappear. But I don’t think that
anybody could expect any country
today to be in a position to dictate
terms to any other country. Therefore,
when he says have you made an
attempt, I think that is what The
expected the Government to do. And
in this respect I think he has been
fair in that part of his statement.

Now, the CHOGM statement refers
to the nuclear threat and it lends its
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support to peace and disarmament. E
And I think it went as far as it could !
considering its composition, because
some of its members belong to mili- 3
tary blocs. Then there is the basic
North-South divide, the misunder-
standings that have grown over the
years and the real problems that have
grown over the years. And these
problems relate .to the international
economic situation. In a way both the
economic situation and the question
of peace and armament are inter-
related. They reflect the

-4 P.M.

power structure that emerged
in the world after the second

‘world war. They resist every sugges-

tion for change every time a country
like ours ask for a change in the past
power structure. One has to measure
the result in terms of the success in
inching forward, because there is not
going to be a collapse of that resis-
tance suddenly. One must persevere
and persist because the future of all
developing countries lies in changing
this power structure. Then only will
the developing countries be able to
develop faster which they cannot
under the present dispensation. This
is the crux, this is the measure and
this is the criterion on which we
have to judge the success of these
meetings. ‘

I would say that on the economic
front there has been a movement
forward. It may not be all that we
may desire. But there has been’ cer-
tain softening of a position which
was more rigid earlier. Thus there
is a certain movement forward and

. there is recognition of the compul-

sion of making development a real
international phenomenon in an inter-
dependent world. I think this is a
great gain for us. These meetings,
far from the impression that is
sought to be created, are not formal
meetings. They did not ignore the
basic issues. These are the basic issues
of our times, after all.

The other specific issues which are
causing concern to everybody today
and therefore requiring attention
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were also taken up. For example,
the independence of Namibia and
developments in Grenada and Cyprus
to which my friends have referred. 1
would say, in judging the exact for-
mulations that emerged from the
CHOGM we have to take into
account the character of the Com-
monwealth. At one stage it was a
White Man’s Club; today the majo-
rity in the Commonwealth are non-
aligned countries. Still there are
many countries there which are still
in military blocs; they are parts of
military blocs. Therefore, they have
certain limitations beyond which they
will not go on  certain matters. If
you look at it from that point of
view and that backdrop, we have
had a measure of success in persuad-
ing them to take a line which is
nearer to our line of thinking. And
I think in this we have made some
progress, though none of us is really
satisfiled. Still I think we have made
progress.

Regarding reflection of India’s
views in some of the documents, if
anybody says that in some respects
on some points. India’s views are
not fully reflected in the final docu-
ment, it is only natural. It is bound
to be so. Suppose we go to the U.N.
Do we not make compromises there?
I had the honour to be in the Indian
delegation to the U.N. and on so
many resolutions we had to make
compromises and the resolution may
not reflect our feelings. But then if
that Resolution is passed, do we
quit the UN.? Or do we go along
with the consensus at the moment
and then strive later for acceptance
of our point of view? We who are
democrats must see the virtue of
patience in these matters and must
see the virtue of persuasion. We
cannot force others to accept our
viewpoint. But we can persuade them
to accept our point of view. . They
called for political dialogue in res-
pect of nuclear arms. They called
for the end of the nuclear arms race.
These are sentiments which were
expressed by the Prime Minister in
the opening speech and these are
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" spite of the fact that some of the
countries represented there are in

= military blocs. Even then they have

shared these sentiments.

Then they have expressed concern
about the wvulnerability of small
States. Certainly we feel far more
strongly on this than has been ex-
pressed in the document. But when
they have talked of a situation in
which foreign troops are withdrawn,
in which there is no foreign inter-
ference or foreign pressure, I think
at least the principles on which our
point of view is based have been
accepted.

This is no small gain. And, then,
Sir, on the question of Namibian
independence, this point has been
accepted; that there is no linkage
between the withdrawal of the Cuban
troops from Angola and Namibian
independence. It is a definite move
forward and I am quite sure that
this will help those who are struggl-
ing for Namibian independence and
this I consider as one of the major
achievements of this Conference.

Then, Sir, on the question of
Cyprus, the unilateral declaration of
independence by Turkish Cypriots
has been condemned and this has been
India’s point of view also. And, Sir,
a Special Action Group on Cyprus has
been constituted and India is repre-
sented on that. I do not want to go
into details and many of my other
friends have spoken on that. But I
think that on the economic question,
which again is the other major ares,
I would like to say only this that
the need for a comprehensive review
of the international monetary, finan-
cial and trade issues has been recog-
nised and we regard this as a step
forward is consonance with what we
had said in the NAM earlier, namely,
that there should be an international
conference with universal representa-
tion to consider of money and finance
questions and if this is regarded as
a step in that direction, ' fyen India’s
position in NAM and India’s position
in CHOGM are the same except that
the CHOGM is naturally more
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cautious because some of those mem--
bers held a totally different view
earlier and today, Sir, they have been
brought round to this point of view.
So, there. has been a movement,
though not as much as we desired,
from the earlier position anfl 1 would
like to underline that point, Similarly,
the call for prompt and substantial
additional resources for the inter-
national financial institutions is there
and this is a welcome and timely
statement. You know that the
replenishment of IDA-7 is now very
much an urgent issue and it has to be
done very soon. Otherwise, IDA-7
replenishment will be in  danger.
Therefore, this call, coming at this.
moment, I think, is a timely call and
I hope this will help in the replenish- -
ment of the IDA-7, Here again it has
not been left to a mere statement of’
hopes. An  eight-nation Consultative
Group has been formed which will
pursue this matter and which will
stimulate the North-South dialogue.

Sir, I would like to mention first
and promote 5 consensus.

Sir, I just want to make two small
points more and then I am done,

Sir, T would like to mention first
the  deterioration in the  security
climate around India which Mr.
Jaswant Singh has mentioned. I share
his concern about this matter though
I do not agree with some of the
statements he has made. But I would.
only like to say that the best guaran-
tee of peace in our region is for India
to be fully prepared for all contin-
gencies, for India to be very vigilant, .
because India has a responsibility in
this area ang I do not think that
Shri Jaswant Singh should shy
away from the responsibility that our
size has cast on ug the responsibility
that is cast ‘'on us by history, and I do
not think we should shirk this respon-
sibility, I do not think that we should
shy away from this responsibility and
we have to accept this responsi-
bility and that can only be
discharged if we are prepared.
There cannot be a vacuum and there
is never a power vacuum and we must’
naver forget history and we must
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never allow power vacuums to be
filled by others.

Then, Sir, on the question of Sri
Lanka the whole country shares the
concern of our friends from  Tamil
Nadu and the eventg in Sri Lanka
which affect the Tamils have hurt all
of us. But, Sir, Sri Lanka is a friend-
1y country and it is our neighbour. We
have bheen thousands of years of tra-
.ditional ties with that country and,
Sir, this is a moment which callg for
statesmanship. While we have to see
that the people of Indian origin in Sri
Lanka get protection, we have also
to see that this is done in a manner
which does not create any suspicion
or fear in the minds of the Sri Lanka
people or the Sri Lanka Government
and I think the Government has to
be congratulated for the manner in
which they have handled this delicate
task. Mr, G. Parthasarathi has
done a very fine  job, Sir.
And now Shri Jayawardene is
-going to convene an all party confe-
rence. Let us hope for a solution of
the problem. There has been a move-
ment forward—; definite movement
forward. I am particularly glad with
the Foreign Minister’s announcement
yesterday that Stateless people of
Indian origin will get citizenship in
Ceylon. This will end another long-
standing problem, g problem that was
creating friction between the two
countries. This is a most welcome
outcome of the discussions that have
taken place, and 1 would like to con-
gratulate the External Affairs Minis-
ter and the Prime Minister and Mr.
Parthasarathy for this happy outcome.
Tt is these moments which test coun-
tries. And I think that in this test
which was posed to us by the happen-
ings in Sri Lanka, India has emerged
~as a country which understands their
problems in a sympathetic manner and
it can take care of the legitimate in-
terests of those of Indian origin.

‘Thank you very much.
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SHRI INDRADEEP SINHA: Mr.
Vice-Chairman, Sir, since my time is
limited, I will limit myself to the cen-
tra) issue of foreign policy which faces
the people and the Government of
India. Now, Sir, that central issue is
the rapig worsening of the security
situation both on internationl and na-
tional planes, It ig well known how the
American Government with the con-
currence of its NATQ allies, has uni-
laterally broken away from the nego-
tiations with the Soviet Union and
started deployment of its medium
range. nuclear carrying missiles, The
destructive power of these missiles
can be judged from this single fact
that the 620 missiles which are being
sited in Europe have a destructive
potential which is 174,000 times of
the atom bomb that was dropped on

Hiroshima during the Second World
War.

Why has  thig happened? It is
because the American Government
under President Reagan hag adopted
a mad adventurist militarist course.
Reagon has openly declared that he
wants tg turn back the “tides of Com-
munism”. He has openly said that he
wants to settle the ideological dispute
between the two social systems by
recourse to war. And it is not acci-
dental that the deployment ot
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American missileg in Europe has syn-
chronised with  the invasion ot
Grenada, with  the intervention in
. Lebanon, with the bombing of Syrian

installations and with the  declaration
of an independent State in North
Cyprus. All these are coordinated
moves on the part of US imperialism

and its allies. Sir, I am reminded of
the situation prevailing in 1938-39 on
the eve of the Second World War., The
Sudetan land of Czechoslovakia was
occupied by Hitler’s Nazi hoards on
the so called ground of  “protecting”
the Germans  inhabiting that  area.
Similarly, the island of Grenada with
a tota] population of 100,000 has been
invaded, ravaged. occupied by US im-
perialist forces on the plea of “protec-
( ting” the lives of a few hundred Ame-
rican students whose lives were not at
all in danger.

U. S. imperialism is not only siting
these missiles in Europe, but it is
planning a global confrontation with
all forces standing for freedom, de-
mocracy and progress. Now, the
missiles that are to be sited in  Sicily
'will  bring  within their range the
Middle-East and Northern  Africa.
More missiles are being manufactur-
ed than are to be sited in  Europe.
More than 620. Where will they be
deployed? May be in Israel may be in
Diego Garcia, may be in Japan. So,
this  brings our country, our sub-
continent, with the range of American

- ‘missiles. Already our neighbour,
Pakistan, under the military dictator-
ship of Zia-ul-Haq, has been supplied
with most sophisticated arms which
are not at all necessary for the defence
of Pakistan. They are  offensive
weapons which can be used only
against India.

Sir, I beg to submit that the question
of Indian security is very much linked
with the question of Europen secuity,
with the question of world security
and with the question of preservation
of world peace. In such a situation,
one would expect from the Govern~
ment of India to be consistent in its
application of the policy of non-align-
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ment, What is non-alignment? It
wag defined by the Non-Aligned

Summit as a policy of anti-imperia-
lism, as 3 policy which stands for the
defence of our freedom and which
stands for the freedom of other coloni-
al and semi-colonial countries.  There-
fore, if the freedom of any country is
threatened, it constitutes a threat to
our freedlom also. Moreover, our

freedom 1is directly being threatened.
In such a situation, I would re-
quest the hon. Minister for  External

Affairs to explain to us how it helps
our struggle when you water down our
known foreign policy positions for the
sake of reaching a so-called ‘consen-
sus’ with persons like Mrs. Margaret
Thatcher and with powers like Great
Britain and other imperialist members
of the Commonwealth. Now, this Com-
monwealth is a misnomer. As the
Minister for External Affairs himself
pointed out in the other House, this
Commonwealth is a “mini-forum” of
the developed and developing coun-
tries. We should say if the imperialist
and the former colonial countries™.

This is an anachronism., Why should
India agree to tone downl or water
down its known stand for the sake of
unanimity or consensus in this Com-
monwealth? In the CHOGM communi-
que, references are there that many
States held a particular view on a
particular question. In the same
communique, India’s  position could
have been stated that India holds a
particular  opinion. For example, it
could have been stated that on the
question, of Grenada, India was not
prepared to compromise and wanted to
denounce its invasion by U.S. impe-
rialist forces. One feels sorry when
one does not find this reference in  the
CHOGM communique and one feels
even more sorry when we find
this  omission, this watering down
being defended by the spokesmen sup-
porting the ruling party.

Sir, I would refer to only one more
concept and that concept is the so-
called concept of the “two super-powers.”
It has been voiced here; it is voiced in
the press also, it is voiced from various
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forums. Now, what is the error in
this concept? The error in this type
of presentation is that the socialist
Soviet Union is equated with the im-
perialist United States of  America.
And by this equation, the edge of the
anti-imperialist movement is blunted.
The edge of world public opinion,
fighting against, US imperialism, and
for the preservation of peace, is blun-
ted. Now, is it or is it not a fact that
the attitude of the so-called “iwo super
powers” is radically different towards
our own country? Now, one super
power is arming the military dictator-
ship of Pakistan with the most sophis-
ticated offensive weapons, with which
to blackmail India. The other “super
power” comes to the aid of India in
political, economic, military and
strategic spheres. How can we equate
the two super powers then? One
super power installs medium nuclear
missiles on  the continent of Europe,
thousands of miles away from its own
homeland in America, and the other
super power takes initiative after ini-
tiative to reach an agreement on the
question of these missiles, and agree
even to pul] down and destroy some
of its own existing missiles povided
the Western powers also  agree to  the
same.

So, Sir, it is wrong to equate the
two super powers. Actually, there is
one super imperialist power, the United
States of America, which has adopted
a mad adventurist policy of war, even
as Adolf Hitler did. While the
objective of this super power is to what
they call, “to roll back the tides of

communism” the immediate targets
are the newly independent
countries, countries  like Grenada,

countries like Lebanon, countries like
Syria, and I would say even a country
like India. The Prime Minister her-
self hag repeatedly complained about
the pressure being brought on her to
change her course of policy. Who
bringg this pressure? Is it the
Soviet Union? Or is it the United
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States of  America? Evidently the
pressure is brought by the Govern-~
ment of the United States of America
and its allies on India which occupies
the augusi position of the Chairper-
son of the Non-aligned movement, to
change its policy. Therefore, it be-
cames our duty to stand firm by our
policy of  peace, non-alignment, and
friendship with the counfries of the
socialist community, It is our duty to
stand firm against all war-mongering
manoeuvres and steps taken by US
imperialism whether it is the deploy-
ment of the medium-range missiles
in Europe or it is the supply of har-
poon missiles to Pakistan or it is the
stationing of the nuclear-powered:
naval forces in the Indian Ocean
based on Diego Garcia. Only in this
way can we strengthen the security
of our own counfry, and we can also
be in the company of all the peoples
of the world fighting for defending
peace. | '

|

|
Finally, Sir, 1 would conclude by
voicing my conviction that even now
it is not too late. Peace can even now
be defended. War can even now be
averted. But that would require a firm

stand by couniries like India—a
firm stand by the Government of
India, a powerful united popular

movement in our country and in the
world as a whole,

On the question of foreign  policy,
the Communist Party of India lends
its broad general support to the policy
of nonralignment, peace and friend-
ship with the Soviet Union and other
socialist countiries and the newly
liberated countries, that is being pur-
sued by the Government of India.
We are not afraid as some others are
that this policy will strengthen the
Congress (I) in the elections. We are
not at al]l afraid of it. We fully sup-
port this policy. But when the Gov-
ernment vacillates, when the Govern-
ment wobbles, when the
ment tries to seek a so-called “voice
of sanity” along with Margaret
Thatcher, then we feel it our duty to
criticise the Government and point out
that this wobbling, this vacillation is

Govern-
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not in accordance with the policy of
non-alignment,

My friend, Shri Shym  Sundar
Mohapatra said that Shrimati [ndira
Gandhi once said, we are tilting
neither to the left, nor to the right,
we stand erect. Standing erect means
slending erect cm principles. We
do want the Government to  stand

erect opn principles of non-align-
ment, on  principles of indepen-
dence, on principles of sovereignty,

on principles of defending national
unity and on principles of defending
world peace, and if the Govern-
ment does it, it will* not find the
Commurfst Party @f India wanting
in its support. But if the Govern-
ment wobbles, if the Government
vacillates, thep the Communist Party
of India will never hesitate to
criticise the Government of India
for its wobbling and  vacillation.

SHRIMATI MARGARET ALVA
(Karnataka): Mr. Vice-Chairman,
Sir, after a full days debate in the
other House yesterday and so many
speakers before me in this House to-
day, there ig very little that is new
that can be said. But I rise to speak
this evening and to express my ad-
‘miration and my support to the way
inj which the Government under the
leadership of our Prime Minister has
been able to project the general con-
sensus of foreign policy as far as India
is concerned. I believe, the triumph of
our Prime Minister is not the triumph
of an individual but the triumph of a
people and the triumph of this coun-
“try. And, therefore, I was rather sur-
prised when I sat here and heard
initiator of the debate Mr. £hahabud-
din, a very seasoned diplomat and a
very senior leadzr of his party, go into
a personal attack on the Prime Minis-
ter and say that all that she is seeking
to do is to climb summits for her
personal glorification. I do not think
that she needs to climb summits today
for personal glorification, But to me,
as a woman, when she presided cver
these international conferences, the
“confidence with which she was able
to carry along the majority and work
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out acceptable consensus, I think, is a
triumph not only for her but not only
for women but for the country as a
whole, Sir, I would Dbegin with
CHOGM.

Well, we have heard various expla-
nations, both criticisms and defence of
what happened or what did not hap-
pen. Someone asked me the other day,
what binds you to the Common-
wealth? What is the common link?
And I wag very honest when 1 told
the person, well we have, all of us in
the Commonweal‘h except Britain, of
course, a common history of colonial
exploitation, common memories  of
the price we paid to gain frexdom, a
common language whick they left be-
hind, and, I would add, the game of
cricket, which is keeping us occupied.

SHRI LADLI MOHAN NIGAM:

Also language.

SHRIMATI MARGARET ALVA: 1
spoke of the language. (Interrup-~
tions) Well, you can forget them, if
you do not want,

istteiiad

Well, Mr. Vice-Chairman, I think
there could not have been a  more
forthright exposition of India’s stand
on international issues than was
made by the Prime Minister at the
opening ceremony of CHOGM. I am
sure that sh= realised that there
would have to be an effort at con-
sensus ang that our stand could be
misunderstood. But she made it very
clear at the opening that India stood
by her commiiment to certain poli-
cies and she= did not in any way mince
wordg and I think she made a policy
statement, one of the most able state~
ments she has made on foreign policy.
It is trye that Mrs. Margaret That-
cher who came after that, tried very
much to dilute what she had stood
for,.. (Interruptions)

THE VICE-CHAIRMAN (SHRIY
SYED RAHMAT ALI): Dont inter-
rupt Mr. Mallick.
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SHRIMATI MARGARET ALVA:
He thinks this is a cricket match with
his running commentary. He can go
to the Central Hall,
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I would say that the official Dec-
laration did not satisfy al]l sections of
opinion in the couniry but as we
have seen and as we have accepted,
it was a consensus statement in which
we had to carry along those who did
not aree with us also, to accept a
formulation. But I would certainly
say and I repeat what I have said
before in the presence of the Foreign
Minister that there ig bound to be a
conflict between our stand in the
Non-aligned and our stand in
CHOGM, ang what would happen
when there ig a conflict. And he had
made it clear that if there is a con-
flict between the two stands, then our
stand in NAM prevails and we stand
by our commitments to NAM and
nothing can change our stand from
there. In thig connection I would like

- to draw the attention of the Foreign
Minister to a speech I had earlier
raised the question of this speech
which the Commonwealth Secretary
had made at the height of the Falk-
land crisis, when he had supported,
in no uncertain terms, the British
stand, which wag completely con-
tradictory to India’s stand in the
Non-aligned Movement—and that was
circulated by the British Information
Service almost 35 a policy statement
of the British Government, And here
is the speech delivered by the British
Foreign and Commonwealth Secretary
on November 14, 1983 circulated again

“by the British High Commission, And
I quote: “The Commonwealth saw
it as their duty in Zimbabwe to help
“us to discharge a British commit-
ment, It was the same with the
Falklands, Many of you will remem-
ber Mr. Ramphal’'s speech at the
height of the Falkland conflict. Ifs
title was: “Not Britain’s cause alone”,
another clear example of the situation
in which the Commonwealth came to
the aid of Britain in dealing with
what was technically a national res-
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ponsibility”. And he goes on to say:
“I am convinced that Commonwealth
support for Britain in Falkland crisis
among non-aligned countries was a
significant factor in deterring the
Soviet Union from vetoing Security
Council Resolution 502.” In other
words, the British are trying to say
that it iy the commonwealth which
stands coramitted to Britain’s policy
on the international seene, and he
goes further, Mr. Vice-Chairman:
“Foreign policy is not, of course, sus-
ceptible to accurate cost-benefit
analysis, but in termg of t Com-
monwealth, the visible and invisible
balances of costs and advantages do
appear to leave us in substantial po-
litical surplug as far as Britain is
concernaed. “Under these circumstan-
ces now, perhaps, as one who belongs
to the post-Independence political
generation, our participation and our
complete involvement i, the Com-
monwzalth could remain an open
question; though I do not wish to go
further today and msake any alterna-
tive suggestion. Sir, one cannot ig-
mnore what happened in Grenada, I
heard several speakers speak about
it, but this is a question which I
think today concerns all. countries,
big and small, and the argument that
was used was that because the neigh-
bouring coun'rieg felt insecure, they
invited the U.S. to come and the
U.S. walkeq in and overthrew an
established Government. My point is,
as Mr. Jaswant Singh also pointed
out, if this argument were to be ac-
cepted as part of international policy,
our neighbours tomorrow—small and
big-—may claim to feel threateneg for
some reason or other, however well-
armed they may be, that they are
disturbed because of some disturban-
ces in Assam or Punjab or may
be somewhere dowpn in the South
and so invite an outsider, an outside
country to come and put the internal
affairs of India right so that the nei-
ghbourg could feel secure in that en-
vironment. Today, in the 1980s, can
anybody accept thig doctrine of inter-
national affairs? This is, no doubt, an
invasion. But this is worse thap an
invasion. It is nothing but an act of

356
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a bully who trieg to get whatever he
wantg by the use of force. For us to
~have hesitated in the CHOGM, not
only for us, but for the whole group
in CHOGM to have hesitated to name
the aggressor, or, as some people are
trying to do, to equate what hag hap-
-pened in Afghanistan with what has
“happened in Grenada is, T think, to
go completely off the point. If, in
Grenada, the Government had invit-
ed an outside country to come and
"protect it against whatever threat
they had I would have understood it.
Any country has the right. Angola
had inviteq Cuban troops to come 1o
its aid. Many countries have asked
for help. I do not deny the right of
a sovereign Government to ask for
any kind of assistance in its own de-
fence. But for an outside country to
come and say that we will restore
order inside becausz neighbours call-
ed us and the neighbours want help
in order to restore order in a  third
country, is something which I believe
is not acceptable. Thig cannot be
accepted under any international
norms, (Interruption)

As far as Lebanon 1is concerned,
Mr. Vice-Chairman, Sir, I do wel-
come the initiative which has been
takepn by.the non-aligned group, of
" which our hon. Minister was also a

member. The gelegation went there
in order to see that the warring fac-
tions in the PLO are brought to an
understanding and to a negotiated

settlement among themselves, No
matter what the causes of the differ-
‘ences are, I think, the PLO will des-
_troy itself unless the various factions
within the PLO can come to terms
and find a way of fighting together

for their own common cause. But T

would like to say that I have my
doubts about this proposal of getting

Arafat and his men out of Tripoli, by

a ship. One never knows what will

happen. It may be claimeq to be an

accident or whatever else it might
be. I do not trust the people in the
neighbourhood to ensure Arafat’s sa-
fety even when he .is to go out of

Tripoli under U.N, flags ag it is

claimed.
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Sir, we gee what is happening in
Syrig today. The so-called peace-
keeping forces which have been sent
there to keep peace have been the
very cause of the escalation of war
in the region. What we see is any-
thing but peace-keeping.

Then, Sir, I do welcome the state-
ment of CHOGM as far as Namibia is
concerned. It is for the #first time,
perhaps, that they have been able to
delink the presence of Cuban troops
in Angola from the freedom of Nami-
bia. The hard core people like Mar-
garet Thatcher have bzen compelled
to agree to the formulation which de-
links the presence of Cuban troops
in Angoly from the freedom of Nami-
bia. But what I would like to say is
that these are the very couniries
which still stand committeg to sup-
port and prop yp the racist regime in
South Africa. (Time bell rimgs) if it
was not for the political, military
and economic support of the so-call-
ed contact group of the west, South
Africa would have collapsed long ago.
In this conn-ction, Mr. Vice-Chair-
man, I would like to ask the hon.
Minister whether it is not a fact that
we had, for the first time, admitted
a delegation from South Afrieca to
participate in the recent international
tourist meet in D->lhi. These are the
reports. I would like him 1o tell us
what promted the Government to
permit this to happen for the first
time, '

Sir, speaking about decolonisation,
I would like to say once again “how
can one sp3ak about decolonisation
without talking about Falklands?”
CHOGM never mentioned any aspect
of this. Perhaps, it was felt that this
wag too much of a domestic matter
for Britaip for anybody else to talk
about it.

Now, Sir, coming to the Indian
Ocean, I regret the announcement of
the postponement of the international
conference on making the Indian
Ocean a zone of peace, the UN con-
ference which was scheduled for next

year. We see that a situation vhas
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been created in which the postpone-
ment had to be made. In the mean-
while the Indiap Ocean continues to
become a zone of confronta‘ion.
Diego Garcia is built up with more
and more arms and we have literally
floating naval commands in the Indian
Ocean today, almost coming to blows
with each other.

Sir, disarmament seems to have
been given a gobye for the present
with the arrival of the latest cruise
missiles in Western Europe and in
reply, of course, everything elge has
followed. I do not believe that this
confrontation in Europe is going, in
any way, to h:lp or serve the cause
of peace. Everyone who looks at Eu-
rope today realises that it is almost a
preparation for an open nuclear bat-
tle.

Well, there are many who have
asked the qusstion, is our policy re-
ally one of equidistance? If it ig so, I
would say, equidistant from whom? I
am one of those who have always be-
lieved that our policy is not some-
thing negative, nor is it of neutrality,
ag somebody said earlier, it is g com-
mi‘ment to positive ideas and positive
policies. I would say that these poli-
cies are gnti-imperialist and anti-co-
lonial. We have never had a doubt
about what we stood for, with whom
and against whom we stood and in
that sense, we can never be equidist-
ant from the exploiter and the ex-
ploited, from the coloniser ang from
those who suffer under colonial rule,
from those who stand for freedom of
even the smallast country ang from
those who do not believe ip the right
of those people to decide their own
futures. 'Therefore, I would say, even
when one speaks about consensus,
consensus at what cost and on what
policies? I would say that those who
claim *hat we are closer to the soci-
alist countries, there is only one
answer, it is not that we are closer to
anybody but it is just that on most
internationa] issues where we have
taken a stand and, maybe, where the
NAM hayg taken a stand, we happen
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to be on the same side of the table as
the socialist countries, because we all
stand committeg to common policies
and principles in international gaffairs.

There. are those who have said to-
day that the Prime Minister, in her
self-interest, is creating a sense of
insecurity and fear, talking about the
threat to our nationa] sovereignty and
to the danger from outside and from
within, Well, I do not think there is
any intention to create a sense of
fear, but [ think it is necessary for a
country to know where the threat
comeg from and where the danger
lies. It has become international po-
licy today to follow a kind of policy
of encirclement, of threats ang pres-
sure from outside. And if that does
not work, if you are not able to
change Governments, impose Gov-
ernments or make Governments
change their policies to guit your own
international aims, thep there is the
consistent effort at destabilisation and
dismemberment from within, I think
it is never anybody’s intention to
create a sense of fear, but it ig the
duty of the Government to warn the
people that not everything that hap-
pens aroung us or inside the country
is just an accident. There is a method
in the madness, there is 3 method in
the violence, there is 5 method in the
policieg which are being pursued as
far as India is concerned. Towards
that there are many people around.
I would speak about arming of Pak-
istan, the so-called desire of defend-
ing Pakistan against Russian t{roops
in Afghanistan. Earlier these arms
were supposed to be to fight com-
munism and how many Communist
countries was Pakista,, able to fight?
Now they are supposed to be defend-
ing themselves against Afghanistan
and let me tell you, Mr, Vice-Chair-
man, if it is a question of confronting
the Soviet troops, I would say very
honestly that Pakistan is certainly
incapable of doing it on itg own, with
whatever they are getting at the mo-
ment., We have already spoken about
the nuclear capability which Pakistan
is developing for itself. I am talking
about the threat from the North,
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‘which they are always claiming is at
their doorsteps. And then the MRD.
There are many who say that - the
persons who support the cause of
those who are fighting for democra ¥
(themselves the people who during the
emergency went round the world,
asking for support, asking for help
and weeping that democracy had bzen
burried in this country. They w m
to the United Stales, they went un-
derground and they got help from
every where). And today when there
wag the dstention of Khap Abdul
Gaffar Khan and our Prime Minister
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made a statement, we are told that
we .are interfering in the internal
affairs of another country.

Sir, so far as Bangla Desh ig con-

cerned, there again the question is

that refugees are coming in. You
either stop them, or we tell that
Government to stop it and if they

cannot do it, we will try and fence
the border and do whatever we can
to try to prevent this from happening.
They do not do it ang tell us that we
have no right to do it either, Now
this ig considered to be creating bad
relations with our neighbouring coun-
tries by some people on that side,

As far as Sri Lanka is concerned, I
do realise that we have gone through
a very difficult time, particularly with
our friends, the political parties in
Tamil Nadu, clamouring for imme-
diate action. But I think a certain
amount of consensus did prevail and
1 welcome the progress made by Mr.
Parthasarathy. His mission has prov-
ed quite successful and I have mno
doubt that with this announcement
of citizenship rights for those Stateless
of Indian origin, things will move
forwarg and a lasting solution will be
found.

 Finally I would just say this, What-
ever our friends might say, I believe
that the effort of the Prime Minister
to put the United Nations in the
centre of international relations is a
step which must be welcomed in 2
world where more and more nations
have been taking to the path of set-
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tling their disputes by localised con-
flicts, by their own socalled arrange-
ments. She made this call that all
those who believe in international
peace, should make the United Na-
tions g forum of discussion, of under-
standing and of settlement of inter-
national disputes. And yet they say
that she tried to get internatignal
glory by going to the Uniteq Nations,
she tried to project herself in  the
international arena, she ig trying to
become, as somebody said, “Jagat
Mata”. If you think that going to
the United Nations, to an  interna-
tional forum, and calling for an un-
derstanding and commitment to the
policies of the United Nations is seek-
ing glory for herself, I think you have
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~ lost your very commitment ang your

very understanding of the working
of the United Nations. I can only say
that Mrs. Gandhi’s call at the United
Nationg as a leader of the Non Align-
ed Movement, representing two-thirds
of the membership of the United Na-
tions, wag a cal] to sanity in a mad
world heading for death and des~
truction. In that sense, I welcome her
initiative. Besides her call to peace,
her call on various Economic issues—
Sir I know you are on the verge of

ringing the bkell again and I do not
dare take too much time—her em-
phasis on international economic

issues, her realisation that there can-
not be lasting peace unless there are
just economic relations gmong  na-
tions, is something which cannot be
ignored and Mr. Vice-Chairman, 1
would only say this just as a sugges-
tion at the eng that India has got to
give g lead in helping the developing
world, in helping the smaller count-
ries economically, in whatever way
we think we ean, of sharing knowhow
of sharing whatever we have with the
developing world, especially the coun-
tries of Africa, Lati, America and
South-East Asia.

In conclusoin I would say that for
too long have we in Indiz been look-
ing to the West, and particularly to
Britain, as the centre of the world. 1
think it is time for us to shift our
gaze and to move closer to the smal-
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ler countries, the developing count-
ries, the weaker countries, particu-
larly in the regions of Africa, of
South America and of Latin America,
because I believe these are the coun-
tries of the future, these are the
countries where we do have a role to
play and these are the countries
which today are looking to India not
only for guidance but also for sup-
;port in many fields. Thank you.

ot vt Tag  (Sav wRW) ¢
ITEATEAT AR, . . .

daim w1d fqvim & wvr  Har
( =it weum= Tw@) : smEwr fadw
fawrr #1 wAvE a@ga aven §

st arae fag: ool aed g
fagw fawer &g & ¥ = Wy
farw fawr =Y femr #e W@ &

IqgWTERS WgiRg, § I w«l
F TW aQF F I qEAT WIgEr g
fe gt & awd & o g &
garh femm v d 7 ogw #l &%
agl 3@ A@ AT WAt g AnfEd,
ogr & wmar g 1 & | s,
iz 9g fawm@eier 2w g A =1
wfgxfea 3w &), wy @y fgwa
F AR T M OF AT FMEy
g ag T g fr fameie 2w
MY sfgsfea o ST § ST weaw
FT & | A9 &1 TAT JI®@ AW B,
IO gww ¥ & B ogfwr ar aad
¥ guk 3w W gfesdl #Y S g
g, W § AT, 9TTE 9T 7 &3A7,
FUSH #F /@ 7 FAr, gg afawm
q@ & g, 38 gfar &y T9T ¥
T gfar & a7 wer § s ww

}
!
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FT 117a0 A g, 116 al iR
Y TG & W WY WTEF AT
F & ar gErfa® AW FOH
M =g ofaferw gt &1 F 0
fsa fadt @ fafs v @ 2w
#ifse agi T swmdr feafe 117at
T 9T F | \

Iy GFY WAl FAT AT F
mifas wmat 9T | 3@ oAWA W
g gfema aar & gfear # A
¥, g @ & | sAfET #T =
s faxfag 3w & T A ¥ &
Sy & 1 800 AN GF HIT AT
® AR X 200 a9 oF @AY
YT HASTT & 1T A @Y 1 W
far mit 36 a9 g W WML WY
oAl gt & A war fGar o wm
F gl 9% gAY AW T FEN FT
faar 1+ g g feafe & =@ dw
§ 1 oo Ao ¥ 9w ogw wel
FA § ar g wAfeaET &, w9 &,
SHAT g, ST &, gEgfen A, 38
7 S gEIR FIR WIS T, g
F AWU A T F W W 3990
ome =1 & owie gmy  fend
FT 8, TR AW 3G |

[3 awreasr (sitmat AwE wear)
' SR CICH &)

60 FUT, 70 FIUT &I AT
Igh 9 & g WIT FFA | ww gl
N oAwd W 60 FEY AT A{qEY
AT W@ F AN T AT 50 HEN
SaT TET #T ¥@i & Ay g
@y T A gfar § s oguaA
A AT § | I qen ¥ wal
9 FW WM & a9¥ TEAT &, I&
T AT g N w# frewr & wafe
BRI Tgl WA a1 T A1y Ar et
F gy wr oA faEdy Wk ogw
gfwar # FuEd & aw #T RE
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Sar §¥ quA fear fe sfe,
MY FwET A A SAQT & AT FA
B CEANE B G e i
g 1 WY awdr ATl w1, FE A9
I AR, FAOTAEH FoAOF
TR # g A agr gfewo § oy
AT & 9gT 97 | e SroF
EH § IAT FL TEEH  qT IE
fear 1 wardy & oAl awly ww
qOFT ged &, sfgad & 1 AN
AOEY IZT &I IGT TS WY
T F WM A I £ @ SR
ST gt &1 38 I 3w FIW § 7
T qqey F I FUT E L AW F
fewa agl & "9 fegema & @
gl #g vy § i gaR @ &0
- gEE T | a8 W IR IW A
gfaas §. .. (smmaw) 1 = adfag
TE S, HO owHY Fgr 9T Ag 9|
¥ 1 F® g TG AT g AOH AT

3ar g |

IV (et A E Wiear )
ey fag o, frfe v F fag
A TG 2 |

Y wRvas fag . & fwi a8
_FeT | § ag F7 W A fF ghar
N oAIT H W K& § | WG
amy § gl §, gmrfad wmw A
Fgi & gfrrd & amen ¥ wgl
F, fment & wmer § wgl F oAk ogw
frg 2fqgg & § 1 d9r g@a W
gw %8 . FE gwq & P oqwm o
IE| AFT | WG FERR w1 Arfaa,
sar & qgw @wgr on, gar Afgar
g St uF FAWIT ARAT FrAfaat
it & 1 FeEmEr wedr w Afeat
oY TE i & 1 wwiEr A v
qIT AL I & AT AW FA T
g5 9w & 1 wm  feeEw
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1§ fF i B AT 7@ & ML AT
g faea@ <@ fF 7 & @
TR AT IEGRE &/ g T
§ wifs sa¥ gATY g 9T FEl
w7 <@ &, dfwa saferr gk qrfe-
W AT F I e e gard
qIgEl T¢ Wed AAT W &, SEF!
A 2 TR E ’

IUEMIET  WPRAT, T T
¥ @ oam 5y foaar 5% a8
S & fwarwar &1 wmy uw ofware
wr &« fear + uffrare & 3 F
groAl F@r e Y P omE
fagertfeat a1 #ar fdma ¥ ? ofimrs
q¢ AN &1 AR FOT Ty §9
far, afes a5 3w &7 g7 fqar ?

HY T AW AT Tg AT
T g | |

st A Tag @ 341 70 ofware
§ g Aw gfNaT ¥ W ¥ wamaer
¥ @t g W ! oaar gwrr AW
saf T & qFEe ¥ ggrgvar ? wga
ofagis @7 #9 | FAT A GHAT § AT
Fm BR F qETAA § @l g A ?
T T F AFET H GST 79747 )
gt & ZSIT FUT &9 @9 F
I B HWAFT & yFE@d g
gt san, 93 ¥ wFee ¥ @t
g1 Star, ST F AFES H @yl g
T, W & uEEw ¥ ger grea,
SHAT F qAFGT H @yr gy sar &
T gor FET | A5 FEY T AT Y
780 FX  AfeF 3T L9 AV oV D
faa¥ qaaw@ ¥ gr @g ST AR 3
Fgd & 21 g7 F0g Wi @d TF
qE, IO, T OB FAOE B
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wFEd ¥ @3r g agr &+ Afwa
HIqET @ a7 d7 F w7 F@T
Y Sr T ¥ 1 WA WG TAAT dAT
et a¢ AT, BT F FAT AT,
fedy arig F fagig 9T IuIT O Fq
¥ Fwq W ga & fawm ar Ay
gau Fq A9y gz qerwa faar
fafz aed ¥ g adw  fasa #7
falz awd s ad adyr fagvar 2
fe may =gt gz fagar fagw J@
¥ fgava fwar 1 dF fawar way
ga ¥ fad, =gy @ & fmm o9
AU dweie 3T FA F foad Frer
g 3@ g ¥ wiw W fawwr fEaw
FT¥ @ 1 #17 ar W g fway faqe
gy #1 arg /T & 7§ qwAr
rgar ¢ v fafr awma & aw
fear ? agt av S da¥ gu AT
FITIW JIA @I 2 )
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. gAF e FIAAGET aeREd fwar
TAT + FIAFISY TEYAT H AT G9%
FAAT  UTNE QAF TI FC WT |
qIX M@ AT AT GAT FE  FET
qQZAFT HE | WG AT IAGT qEd
A 1 HqGY W FHN FILT GET FT
qOAT Zag1 W1 ©rg fear, wre Y adarx
TIADL, AT TIART T . . . (394874

sitadt gt wegtar (fgamse wam) .
GBI AT 9T FAAT A wran 2
HR Fw dqx HT A G AT F
a1 F9T FF A2 ATA |

ot Avay fag: W oww A
v g w1 fas e ar @& s
qra o fagTdd garR AYFaTT g
FRYHT KT | FTEFRT @A FI,
ST FATU TR FiTi, Ar EAIL @ET
AL U D LA LB A AL 1
TE ¥ g AAgA o #3107 | R

[ RAJYA SABHA ]
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Aq fa2q T qFEA FT WL G A
gt #T faFd ar wrg ot w25 &
AT g1 W0E ... (cwmgw) | FE
9T #% & AT qgAqg g ? =

068

. !
sfyAey 9%t wmegar o faer
ST B - @ F
(Interruptions) You should speak
only on the foreign policy. (Inter-
ruptions)

5 i
i

At AT fug 0 GAT ST AT 2
oy Ia%; d@d | gAIT IZ FIAT 2
fo g & wima ® o§  Sfaw
qrq A FAJT AN & oary faqr
oA AT GIA e {oFEAg g oA
I Wy § dreg § o fw gy
qIST § | 9F AT WIAQTH, WA
e gy & W 9§ gy 947 oW
ML Fig &1 W97 T g, T AR
FAF FT A&7 AZF & 1 7T IW ATEC
F gt w1 FT wow w ¢ g fored
WMT 200 Iof IF qAH wW T ¢
sy faaw Farz 32—34 T F
qrg Fqqr ATz F faRw &5y 99
agi ax 7% &) s fedy # wrmm
fgt o1 | WAAT TAAHS F OF qG
quay wE 1 d€F | Afwq adwg
SV oagh W1 AT WAy ¥ WIw &9
g1 az wedy farw Afs 2
qATAAT A ;T FuAE A
Juieas wied, § 29 Ay ¥ §9d
g §zafas seq § 3l g g
fo @ fet v wefay w8 § ag
0T WA ¥ wiefad w0 mm g
fet eaufym fads &1 vw9 g%
28 a5 H A7 wrar v A 78 "l
T F ST ATy g 7§
mF faate #90 # Ffar w3

g l
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3TqaTeTs qEvear, ar gfaar gfaars
Toaras W oagi g 7 oW ®M OHIC
TSR FY dXg AT ATET § 1 HIg
IAERT AFA FAT FAIgF & VA9 ®F
otr gafewr ¥ sy wArgfas  gfaare
T8 § 9 ghamd &y FOd A goAy
giFa aaT d g & wqfy ww
T gHT | AT IAG! qFEAT AGH
FL TRT | 400 QI § IAFT A
ITF , . 400 TET § I A
ey gifga @ @ o) fasfaa
F O  AMFT HOET T SV
IFMEET g 99 dErErEl &)
a7 Bz femr & 1 Saqwrend
q@eqr, @ AU FgAr g o oAw
afaare & waed & WY gfvar & U<
e w3 a5 afeears d51
g, uaRwW G311 IR R
arfiem @ B2 3w §, Anw ) aga
s g ooy fedy 7 &3 fw ogw
- gfwa SWET G 9T wEAl #%
%% § | 9q g mrAlawar gAr gd
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. & 9q ¥ oag @Fy g 5 gfaw

q9wT A fRdr 3@ 9T FEAN T
afd § A TR ¥ owg g 7
ag g wwfawar & 5 #FaIO
# 9 gfaw 99 @Fd § =R
(gam * @) STAAIERE HHIAT,
F q-dm faAe

FIQAEI (A wwE qEE )

- wieR 6 fAAC wo|AT § WMT HY

amxr 12 far 7 7 § 0 3w
gen  #So |

sft THeal fag : AT Az
# aq7 %X § &, §F FIA AW
gy Fval g 1 (sMdaw)

ITLATSTY HOIAL, FOAY ST
Fgy ¥ {0 oga @ &g T w0
wf wIIAE, WA AXANG W

[7 DEC. 1983 ]

& Policy of
Govt. of India

& [T [T FIAW T q2F, AT
agi Wt Wi gw. owEy & faoam
qAFFIE 9 FL G ) gH g0
gar & f& uw gawaEr  ww
¥ FT g doT ogAr & Ay adfag
T ST F 8 FA O A4 0T

370

FETIaTEy Ja {37 gAT 8

@Y g wg W g ard awdag
wa W ¥ fx ghand & qrer ®
AT IAF  HEEFA  FU @ AT
1z & 19rsy deT ufmar HiT AR
ot &1 *Waw 1 STFETSTRT  WEET,
q ERER AT FEET waAr ana
T FEAT v FIF HFHT v viwmng
gt #owmm g wig? R
AT q oW walfEr §wg @
§ f& 3g w390 FIrAd A AiwT
ag WTET WA IT A3 A0 @I
g | AT AIL I TATHAT
o WO FAA AL FET
@ @ & f¥ gar &w 9 waw
§ 198 gATTT G W g wAv £
TAH IW FT G AT WAT @
ERUEAELC G I S A T
gaoar g AT faemi § miva giefd
sar f& 7% F&, S FAL AW H
gfmm &1 gras g, ag aEs,
T TS AT F AT W4T

- g1 WrEEa MY am € e

a7 frered us g § fowsr gar
W B, TWA W E AT T® AW
¥ WA IFF qTEST F A A7
5y @A A S waleRr ¥ oare,
FAT AN TAT FEAT F o904,
FAT AAT AT T2 F o@F, FA
qE S fegeT®s ¥ g "I
g il qrd & 7 99 ATIRT H
& TiFe g w7 397 8¢ fRw Sife
# Far AFag g | faaw Afs w0

wqaa 3, foer Afr aE g
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=ifge faad f& o @@ ww #§
IAF AGL 9 AW FgAT g AR

A G Wgam far oo o

qregad  ufar # ags II0EA §
AvqT 2 W, FH FIE I
THT ¢ a1 9 IHIAT N g1 qwaT
&1 | AT FTOTGAAT 80 FAT
% ar gard 70 IAT UTYAUA &
AT IFET . AW F FRTE /)

gedrg v afww Fverw,  arfesers,

qqra, A, oemfwas F &
) gF nmET g f7gn s @
& qad qrg arfeesrs w1 Aver
&, WOF Y FAAIT FT HITST
¥ AT AT GG AT FAGT AT
¥ 43 gu | 7T A ATST HT §,
IgFLH F WOT TS ) 38 zafao
f&  gfrar Fowder, f@r ok
®q 91gT § fF 91 Aege A gt a7

Ay § fr osrEr 3w A s I,

ag S1gy & o @ w10 I,
ag gy § fo aorfessra #r 9T
AT #R Farw & fegea wt
g7 U9 WA F g
ar g Wfs sy fag & &
ZTTT FT ST 24T HT HIT AT AN,
7€ 3w qA T fawre &¥ 1 dfew
AT gz @ fAeAd g, ST & W
st fymwa et 1§ gEdy & fo
A AZ T T FG | TAFT
TAAET & ARG JA9T £ AT gH oA
1 me wgemlrary H g,
o wm wed § fv a@t ¥
& wM  FEr WU, wEHe  q
fafewr wiw =t ST F@@T W9 FF
qEy 27 9§ W FH FEar Fifgu
afws I gAD  AWT F WF
g, foar gaTd g ¥ A g,
qredrs  qesfa & fawr 9oa &
Fafwar AT @igasiiast &1 qepfa
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gmdr gexfy €, Amd ag A S
H3W § I8 N AR S
fegeata & <Y SAT&T &, SURT AIAT
FAr & WA WG WA Afg #T
a9 § ®9 T @ 1 v /U
Far 2, foweft awx ot §% adfag
@ S wrgmrg fAr @, oA
# WA FAEAT  gARLE Y AL I
1 @F e § Exa fremaT & o9,
AL, AR TAFT UH g9 FA139
X IaFr faqmw Afso f5 ogw
qA 9% AT G FLT arfE AR
faearar gt @irw fa fgrgeara et qar
AG FEAT | Arealawer § fggEw
F FAGT MT LRI F AG
A g fr gz afewm = o«
4 Fmar g f& fergeam H swar
F A g ag fodr g ampaor
FW AT A § AT AN qIHT
ae fady #1 foawara &8 & wr &
wifs wm gz e i 7 was
& s & Ay & ww 7w I
g |

it fqea f@dd @ Em gan g
% ®g ¥ wfalfa 7 aga oar-
I oamwr fgRT & fen, ar
arm & fgft & wmw fEar qfew
ZATG  SetAmat #asr H  ayeft o
@ fer frdy sitfagY faat farerr
faamr w1 TgRaTE &1 @Y fi @
g ot &1 faar adf g€ f& e
T & fe @ mfee & agar
§ B v faw semgar & =ife gaw
oW WA & fqu geAr g ¥
ar? gwoag Ay wEy ¥ v ot
aEH  Auer ¥ g w™ qgr 99y
RED qOT L FAY WET A werE
afar gl afr o fr zash #
73 fa| = éﬁ' ?ﬂfo o OHo EEIRA
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qro @0 U§0 HEAL A0 | FH
ar a8 Fegar dW g fa S qAEHT

S gwa, ¥§ gafafr g oag 3w &
Tregafs &Y, syaswr afew #
fafege & ag I &1 gyARE

2, Faar § Sraswr x § fafade
g ... (sFam)

SHRI V. GOPALSAMY: This is
not on UP Bill, This is on interna-
tional situation.

SHRI DINESH GOSWAMI
(Assam): Madam Vice-Chairman, we
“ must also get our opportunity.

+ft TA¥AT fag: WU FEAT
¥ v zaw sewaw feggum
Fydag uww faae g e 9w
dgg  wafag g fo «1% « Us
FIA WA, TIAY qAT AT [IAT
Fesfa 1 FIr FTF G FAAT 2 )
FIAT wrar, AIAY e 5y, o #EAw,
7340 WAg afzr F}E W BR
T AT AZIM FIT ET AT AFIT F
FET ST @IT &Y §EGT § WU
3 AAT AT FTOAM

SHRI V. GOPALSAMY:
nothing but Jingoism.

This s

= A g : gafag, aewre A
s Afg g et w1 oardard &
qE FW FEAT AfT @A TR
# Wrewr g3 A @t sawr afe-
oy A FT TITAT UTAT | OFA AE4
F I F FIA T JANE BT
g ! Do el
SHRI DINESH GOSWAMI: Madam
Vice-Chairman, may I have the per-

mission of Shri Rameshwar Singh
to speak in the guiemi language now?

THE VICE-CHAIRMAN (SHRI-
MATI MARGARET ALVA): You
have my permission to do so.
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SHRI DINESH GOSWAMI: Ma-
dam, Vice-Chairman, the Foreign
Minister was not at all kind to me to
send me any invitation to attend the
CHOGM and I did not have the op-
portunity of listening to Margaret
Thatcher. But how sweet it was to
listen to Margaret Alva commenting
on the statements made by Margaret
Thatcher in different international
meetings.

Madam, we gre meeting at g very
crucial time of human history, It
appears that true to our tradition of
philosophic indifference, we want to
ignore the reality. If we look round
the world, the possibility of a nuclear
holocaust seems to be very much

nearer than at any point of time ear-
lier.

Many Members have referred to the
situation in this sub-continent. I do
not want to  dwell on that. Even
yesterday the Defence Minister spoke
about attempts by Pakistan to acquire
the nuclear technology to manufac-
ture nuclear bombs,

The situation in Diego Garcig is
causing equal anxiety.

Two non-aligned nations, Iran and

Iraq, are engaged in their senseless
fight.

In gpite of the fact that we all stand
together for the Palestinian cause
and for restoration of the inalienable
right of the Palestinian people to
their homeland, the PL.O seems to be
a totally divided house today. Every-
one seems to be totally helplegs in
bringing them together.

If we look to Europe, the employ-
ment of missiles there has led to a
situation when 1two  super-powers
have come to direct confrontation with
the possibility of a nuclear war.

In Latin America, Nicaraugua and
El1 Salvadore, the situation presents
different, contradictory pictures with
America trying to destabilise a legally
constituted Government in one and
indirect invasion of the other,
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Mention has been made about Gre-
nada and I do not want to repeat that.
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‘We have been in the non-alignment
movement and T must say that I do
not agree with Mr. Rameshwar Singh
whepn he says that the non-alignment
meet wag something like the widows’
lament. Indig is a  non-alignment
country and is not like a widow. In
a debate on international affairs when
we make reference to not only our
country, but about other countries also
ang we must not use words which
may hurt the susceptibilities of other
couniries. Non-alignment movement
today occupieg a very important place
in the political development history
and if we feel disappointed at all or
if we feel that the possibility of the
non-alignment movement taking a
very decisive course ig getting eroded,
it is because a large mumber of other
countries have joined the non-align-
ment movement without commitment
to its ideology. But we want this
movement to go from strength to
-strengh.

Madam, much has been said about
‘CHOGM. Mr, Bhagwat Jha Azad is
sitting here. He was one of those
persons who moved, quite a few years
back, I think, a Private Members’
Resolution opposing India’s participa-
~tion in the Commonwealth, I am sure
he would not have been a Minister
today...

THE MINISTER OF STATE IN THE
MINISTRY OF FOOD AND CIVIL
SUPPLIES (SHRI BHAGWAT JHA
AZAD): In view of what England
said about the Indo-Pakistani war, I
said that England should be expelled
from the Commonwealth,

SHRI pINESH GOSWAMI: I hope
he wil] take it in the spirit in which
I said it.

Looking to the developments of
CHOGM I think it is time that we
consider seriously the suggestion of
‘Mrs. Margaret Alya in this House,
without spelling it out.

| RAJYA SABHA ]
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So far as CHOGM is concerned, no
doubt we know that what we achiev-
ed in NAM cannot be achieved in
CHOGM. The perceptiong of the
countries which came to NAM were
very closer than the perception of
countries that came to attenq CHOGM
But I think CHOGM was a place where
we ought to have discussad threadbare
and very geriously the danger that has
been posed to the world today because
of the colossal arms race. Let us Jook
at the figures. According to a U.N.
estimate of 1982, 650 billion US dol-
lars are being spent annually on
arms, 1.7 billions per day and one
million per minute. After all, the
NAM could only express its determi-
nation that there should be disarma-
ment. But the contribution of the
NAM will be comparatively less be-
cause those developing countrieg are
in NAM and those countries are not
really the participants in the arma-
ment race though the share of the
developing countries in matters of ac-
quisition of arms has also increased
from 3.3 per cent i 1955 to 16.1 per
cent in 1981. I expected that in the
CHOGM, where countrieg who are
directly responsible for acquisition of
arms have come, there woulg be a
threadbare and open discussion on
this aspect and I am very unhappy
that neither from the newspaper re-
ports that we read nor from the de-
clarations of the Commonwealth

- Heads of Governments it appearg that

any serious attempt was made to dis-
cusg this vital problem and the only
paragraph that has been mentioned in
the Goa Declaration was the reference
to the statement made by the honour-
able Prime Minister. ‘But, in the final
communique, the questioy of arms
race does not fing any place.

On the question of Grenada
equally, Madam, we virtually sur-
rendereq our position in the name of
consensus. Not only was the US not
named as aggressor on the question
of Grenada, but zlso the declaration, -
the Goa Declaration and the final
communique did not ask for the with-
drawal of foreign troops from Grena-
da. Even on, the question of Afgha-
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nistan, if you look at page 10 of the
document there was j call in the final
communique for the withdrawal of
foreign troops. It has been said that
for consensus a compromise draft had
to be arrived at. I am totally unhap-
py with the statement which the
honourable External Affairs Minister
has made in this House and also in
the other House regarding the Com-
monwealth Meet—the statement he
made the day before yesterday,
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Let as look at his statement about
the CHOGM. We woulg have un-

derstood if the honourable Minister .

would have said in thig stalement that
India’s position was not adequately
reflected in the CHOGM because, since
: we were the host of the CHOGM, we
could not pressurise other countries to
accept our line of thinking ang we had
to accept some sort of a compromise.
In that case, I would have understood.
Ncw, let us look at the statement and
what it says on page 2, It says:

“The Summit’s attention was
focussed on a few impcrtant issues:
the tense world political scene and
the nuclear threat the difficult
global economic  situation, and the
nead for North-South dialogue and
specific issues such as the indepen-
dence of Namibia ang the develop-
ments in Grenada and Cyprus,”’

- Why could not he use the word “in-
vasion” instead of ‘developments’ in
his statement here? JIs it our case
that in Grenada it was only 3 develop-
ment und not an invasion? In this
statement the honourable External
Affairg Minister was not making a
statement on behalf of the CHOGM
delegates. Here he wag expressing
the views of the Government.

Equally. Madam, I am very unhap-
py aboug another thing. On page 3,
of the statement oy CHOGM Madam,
the lionourable Externa) Affairg Mi-
nister says:

“The Summit expressed itself in
-.a forthright manner on Cyprus,
Palestine, Grenada, etc. etc.”.
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How could India take the position
that the Summit expressed itself in
a forthright manner on Grenada? The
honsurable External Affairs Minister
ought to have come here and said:
“No The Summit did pot express jt-
self in a forthright manner op Grena-
da because ther: were compulsions.
Difterent countries, with different per-
ceptinng had come and we could not
have a draft in our own way.” In
that ¢ase, Madam. I would have yn-
derstood it. I am extrem:ly unhappy
over this formulation and I am equal-
ly unhappy whepn he says that India’s
views on important issues were ade-
quately reflected in the CHOGM do-
cuments. We are not prepared to
accept that India’s viewg were ade-
quately reflecteq in the CHOGM do-
cum:nts. If India’s views had been
adequately reflected and if it is view
of tke Government that it was proper
not to mention about invasion and
withdrawal of foreign troops, than I
shall say that the Government have
slipped far back from the NAM De-
claration. If, however India’s views
were not adequately reflected in the
CHOCWM, then, in that case, the state-
ment of the honourable External
Affairs Minister is wrong. The Ex-
ternal Affairs Minister cannot have it
both ways if India’s views have not
been adequately reflected, then India
have yfone far far back from the NAM
Declaration, and we have, instead of
going forward, taken  certain gteps
backward and this is a point which
I hope the honourable External Affairg
Minister will clarify while replying”
to the debate. -

Coming nearer home, again on
Greznada, it has been said that this is
a time for reconstruction and no* for
recrimination. Does it mean that a
country will invade and thereafter we
will say, “Let ys not indulge in re-
crimination, but let ug have recons-
truction.” and, therefore, take it like
that? I am equally worried, Madam
Vice-Chairman, when it is said on
the question of Grenada that the coun-
tries, the Caribbean countries, had to
assist in the maintenance of law and
order. The countries of the Carib-
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bean region did play a part in the in-
vasion of Grenada by the US forces.
There are talks also of Commonwealth
peace keeping forces. Madam, I think
it is important that we assert that
we do not accept in the international
order any peace keeping force, except
the United Nations peace keeping
forces. How can there be a Common-
wealth peace  keeping force when
there will be a number of countries
whose stand on Grenada is not at all
happy. We have seep the performan-
ceg of peace keeping forces in Leba-~
non, peace keeping force in the Mid-
dle East. Thig has been an effort to
dilute the very efficacy of the United
Nations. Peace keeping forces  of
other groups and  countries should
under all circumstances be prevented,
and UN. should only be entrusted
with thig responsibility.

Coming nearer home, it appears that,
unfortunately, our relationship  with
our neighbours today is at a very low
ebb. I am not going to make a blan-
ket charge .that the Government has
been wrong in  dealing with these
countries, But the fact remains that
today our relationship with Pakistan,
our relationship with Bangladesh, our
relationship with Sri Lanka, with all
ASEAYN countries, with Nepal even, is
at a very low ebb. Pakistan today is
pursuing a policy of comradeship re-
lationship with Islamic countries, cor-
dial relationship with China, military
relationship with mutually strategic
benefits with USA and a non-provoca-
tive relationship with USSR. You
have yourself referreq while speaking
from here regarding Bangladesh. It
appears that the perceptions of these
countries with extra-regional powers
has varied from country to country.
All the neighbouring countries of the
South East region havye different per-
ception regarding one power or the
other, I believe that if we are really
to safeguard the interests of this re-
gion as g wholg it ig not possible un-
less ¥\e countries in this region come
to much better understanding. Un-
less we can come to a common agree-
ment regarding the dangers posed in
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this region, owr deliberations in NAM
was a success. The Declaration was
a very good document. This Declara-
tion appears to me something like an
election manifesto of parties. The
documents express very pious wishes
but the declaration do the opposite
the next day. I believe that the ini-
tiative must come from us, not from
a position of a high pedestal—that will
create a crisis of confidence—but in
a spirit of equality, so that this serious
situation may be done away with.
(Time bell rings)

Madam, as you have rung the bell,
I will not go further, except refer to
one or two aspects which may be
peripheral gspects of the debate,

One, ag you have yourself referred
to, is the fencing with Bangladesh, to
which Bangladesh has taken objec-~
tions. You know that we are interest-
ed in this. I would like to know from
the hon. External Affairs what ig the
development in this regard. Has this
item been  really discusseq with
Bangladesh and if co, what is the real
position?

The other aspect is regarding the
role of the Brifish Council of India.
[ think I am correct in saying that
since 1972 the British Council, for tax
exemption purpose because of Govern-
ment’s decision regarding regulation
of foreign cultural organisations, are
acting or functioning as a division of
the British High Commission, and
their staff enjoys diplomatic status.
(Time bel} rings) The British Coun-
cil is adopting how a linguistic jug-
glery—if you. look at the sign-boards
of the British Council you will find
that the ‘British Council’ is printed in

‘bold and the ‘British High Commis-

sion’ is printed in small letters, And
what gives me greater worry is that it
appears recently the British Council
has decided to flout the norm which
is expected of a Division of a dip-
lomatic mission. For example, they
showed 5 commercially sponsorship
programme Merchant Ivory’s “Heat &
Dust” and also invited a folk and
country music group—The YETTIES
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and sold tickets worth Rs. 50, Rs. 25
and Rs. 15 for the show. I think—I
hope the hon. External Affairs Minis-
. ter will correct me if I am wrong—
that “Heat & Dust” was imported
under an exemption certificate. Such
commercial sponsorship is npever per-
mitted to any cultural wing of a dip-
lomatic mission. In spite of the fact
that the British Council decided to
abolish themselves in 1972, and their
staff ig enjoying diplomatic status, if
they are violating the diplomatic
norms, I think it is time that the
Minister for External Affairs takes
some action and also enlightens the
House about the position in which this
Counci] stands.

Madam, I am thankful to you for
giving me this opportunity of express-
ing my views on this subject.

[Mr. Deputy Chairman in the Chair]

SHRI BHUVNESH CHATUR-
VED1 (Rajasthan): I am grateful to
you for granting me this opportunity.
I find that CHOGM and NAM have
been discussed very often. Everybody
has touched it. I would like to add
that the country ig proud of its achie-
vements with the results of both
these conferences. It is only = mino-
rity of confused mindg in this coun-
try who are unable to appreciate the
results, the deliberations the achieve-
mentg and the heights to which India
‘hag gone in the eyes of the world.
But I would like to submit that in the
changing circumstances and ip a very
uncertain world, there ig mnothing
very much we can change in our
foreign policy ag g nation. Our foreign
policy has been evolved through our
periog of freedom movement. After
Indep2ndence or near Independence in
1946, we hosted the Asian Conference.
Tt means that we emphasised our role
in Asia. Therefore, my submission is
that we should somehow put our em-
phasis or our priority on joint Asian
policies or our policy should be Asia-
oriented. After that Asian Conference,
we supported the Chinese revolution
and thereafter we advocated ifs reco-
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gnition, We were the first or near

first to recognise China. Thereafter,
we played an active role in the Geneva
Conference which was organiseg on
the Indo-China problem. Therefore,
my submission ig that our touch to
our Asian problems, our touch to our
Asian brothers should not be lost
sight of and we must have an Asia-
oriented policy.

Secondly, my submission is that the
world iz no more bi-polar. It is also
not multi-polar. It is developing into
an inter-dependent world. My sub-
mission is that we have two roles,
One role ig in our region and the other
role is in the world affairs. What is
the role in our region? Our neigh-
bour Pakistan, our neighbour Bangla-
desh, or Nepal or Ceylon are there.
We do appreciate their sovereignty.
But we should also care about the
sensitivity of these Asiang because
they are very toucy about their sove-
reignty. Therefore, we must not give
any ground to offend the sensitivity
of these countries, Nepal will one
day realise the special relationship
with India. Ceylon has appreciated
our role as an adviser and they have
responded very well. But at the same
time, we must also understand that
the balkanisation of a neighbouring
country or the weakening of a neigh-
bouring country will invite the big
powerg at the door of India ang it is
the greatest danger. We must appre-
ciate that we ghouly never give an
alibi to the big powers to come to our
doors. There cannot be any differ-
ence, there cannot be any contradic-
tion in our role in the global pheno-
menop and in our role in the regional
area, But, at the same time. India
has a role to play in the global atmos-
phere. And therefore...

MR. DEPUTY CHAIRMAN: That
will do.

SHRI BHUVNESH CHATUR-
VEDI: I woulld like to take only two
minutes,

MR, DEPUTY CHAIRMAN: You
cannot cover the whole world. There.
is no time, : . Ce e
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SHRI BHUVNESH CHATUR-
VEDI: My submission ig that at the
same time we should also prepare
ourselves because the real test lieg in
the strength of our country, and we
do not know what combination of ene-
mies or what country we will have
to face at our doors. Thank you, Sir.

MR, DEPUTY CHAIRMAN: Shri
Madan Bhatia—please take only ten
minutes.

SHR]I V. GOPALSAMY: Sir, my
name is also there.

MR. DEPUTY CHAIRMAN: I am
calling you, Let some other Members
also get a chance. I have not passed
over. . It will take only ten minutes.

SHRI V. GOPALSAMY: I do not
object to that, I should also be given
a chance,

MR. DEPUTY CHAIRMAN: I
assure you that I will give you a
chance., Yes, Mr, Bhatia, Please take
only ten minutes.

SHRI MADAN BHATIA (Nomi-
nated): Mr. Deputy Chairman, Sir,
some of the hon Membem on this
side have accused the Government of
having frittered away the goodwill of
India’s neighbours, But. remarkably,
they have shown total unawareness of
the massing of Pakistani troops on the
western frontiers of India, They have
maintained an enigmatic silence over
the induction of massive US offensive
weaponsg into Pakistan. I would like
to ask those hon. Members: Is it not
Pakistan which has dismantled brick
by brick the whole structure of the
Simla Agreement? Is it not Pakistan
and the rulers of Pakistan who em-
barked upon the policy of acquiring
the US wrophisticateq offensive wea-
pons right in 1980 when the present
Government came into power in
India?  The hon Members have
charged Mrs, Indira Gandhi of high-
lighting the dJeterioration in the gtra-
tegic climate around India for domes-
tic politics. I would accuse the hon.
Members who have made thig charge
of making thig charge on account of
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their domestic and partisan polities.
1 shall accuse them of having placed
the interests of their party, their parti-
san interests above the interests of
the nation,

Sir, at the Non-aligneg Conference,
Mrs., Indira Gandhi declared: ‘The
hood of the cobra is spread; the
humankind ig frozen in fear, hoping
against hope that it will not strike.”
Sir, after the developments which
have taken place in the world in the
last few months like the deployment
of nuclear missiles in Europe and the
escalation of the situation in  West
Asia, one might say that the hood of
the cobra ig leaning backwards, but
there are stirrings in the humankind
to escape the deadly strike. So far as
India’s policy is concerned, the great-
est contribution fhat India’s policy
has made is the contribution to these
stirrings in the humanking to escape
the deadly strike, Sir, what is India’s
foreign policy? The perceptionz of
the world situation, the national im-
perativeg of India ang the long cen-
turies old traditions of peace, good-
will and brotherhood by which India
hag stood have gone into the making
of India’s foreign policy. India’s
foreign policy is a response to a very
sinister development which has over-
taken the world since 1981 when the
pres~nt policy-makers assumed office
in the United States. It was a new
aggressive gnd militant sviriy which
came to the fore in the United States
and if today we are getting bedevilled
by the various dreadful developments
all over the world thev have to be
traced to thig militant ageressive spirit
of the policy-makers of the United
States. When they anssumed office
thev gave expression to the dreadful
concepnt of the inevitability of the nu-
clear war ang aftey that how has
India been effected? That is more
imvortant India has been drawn into
“the vertex of the stratesic perceotians
of the United States. And. what has
hapoened in Pakistan? The strategic
percentiong of the United Stateg have
coincided with the military intentions
of the military rulers of Pakistan.
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That is the situation which India is
facing. When India talks about peace,
it is not solely out of altruistic mo-
tives, it i3 not solely an expression
of India’s long traditions of peace and
goodwill, Unless there is peace and
disarmament in the world there is no
future for India, there is no security
for the frontiers of India, If you wish
to improve the strategic environments
which are engulfing India, you have
to strive for peace ang security and
disarmament. What is the other as-
pect of India’s foreign policy? India
iz econcerned like all the developing
courfries with her economic growth.
India is facing like all the develop-
ing countries an outmoded economic
ordir, characterisedq by all sorts of
0lg economic ideas and restrictions
and depression of commodity prices
and crisis in the foreign exchange.
8o, it is because of thig that India’s
forelgn policy is characterised by
three aspects, one ig to ensure the
security of India, the other is to secure
peace . and disarmament in the world,
and the third is to secure a new eco-
nomic order. It is these three aspects,
Mr Deputy Chairman, Sir, which
have characterised the declarations of
the non-aligned movement, Some of
the hon. Memberg on thig side tried
to castigate the CHOGM by saying
that it wag an extravaganza. 1 res-
pectfuily submit, Sir that co far as
the Commonwealth organisation is
concerned, we must bear in mind the
distiaction between the non-aligned
meet and the Commonwealth Confer-
ence, so far as the nonaligned meet is
concerned,. it represents the African,
the Asian, the Central American, the
Latin American and the Carribean
countries with the exception of Yugo-
slavia. But so far as the Common-
wealth is concerned, it takes within
its fnld some of the most developed
countries  So, it coulq not be exrect-
ed that on all the issues Common-
weallh will speak the same language
as the non-aligned meet did. But, I
must say that it goeg to the credit of
India and the leadeship of Mrs.

Gandhi and her colleagues that on
some of the most vital issues Non-
Aligned Movement and the Common-
wealth spoke the same language.
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So far as the economic order is
concedned, I would respectfully sub-
mit that in regarg to this positive stepg
have been taken in the direction of
the attainment of those objectives
which the Non-Aligned Meet has set
out before itself. That ig the positive
achievement and I respectfully sub-
mit, Sir, that if Mrs, Gandhi is striv-
ing for peace, is striving for disarma-
ment, is striving for a new economic
order, her strike carries within itself
the strife of the Indian people, for
peace, for disarmament, for security
of their motherlang and for a better
life for themselveg in the  future.
And through her, I respectfully sub-
mit, centuries of old India’s tradition
of peace, India’s culture, India’s con-
cept of brotherhood and concept of
humanity and peace are speaking, and
for that reason, I wish good luck and
God-speeq to Mrs. Gandhi ang her
illustrious colleague, Mr. Narasimha
Rao.

SHRI V. GOPALSAMY: Mr. De-
puty Chairman, the world ig sitting

.on g volcano of nuclear arms, with the

constanct fear and panic of its erup-
tion and holocaust,

I wag listening with rapt attention
to the speeches; of many hon. Mem-
bers ahout the foreign policy of India.
Pandit Nehru was the architect of our
foreign policy. Wherever human
rights were violated, he raiseg his
voice and expressed his concern and
till the <day he passed away, he was
not for any pact with our neighbour.
Sri Lanka Sir, at this juncture I
would like to register my unhappi-
here. You have received a person
ness and distress over the ceremonioug
red-carpet reception angd welcome
given to that third world autocrat
racist Jenus Richard Jayewardene
who had blood on his hands, you have
received a person who hag not utter-
ed a word of regret, a syllable of
sympathy for the victims of the geno-
cide of those persons who lost their
lives, lost their property. You have
received a person who was the root
cause for the abrogation of all the
pacts which were entered into bet-
ween Tamiliangs and Sinhalese. In
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1857, there was a pact between Selva-
nayakam and Bandaranaike. In that
pact, the very same proposals, Deve-
lopment Council proposals, Regional
Council proposals, were mooted,
Rather, T can say, tha; was better
thap the present proposal, because
question of lang was t0 be decided by
the Tamiliang in the Regional Coun-
cils. But that pact was abrogated.
Why? Mr. Jayawardene paraded the
Sinhalese mob towards Candy; that
was called Candy march, against the
pact. So, the pact wag torn into
pieces, Again in 1965 when the
United Front Party was in power,
they had an agreement again with
Selvanayakam. Again Jeyawardene
wag the villain of peace, again the
pact wag abrogated.

Sir, most of the Members who
touched upon this subject lightly, for
2 or 3 minutes, presented bouquets
to Mr. G. Parthasarathy I don’t
throw any brickbats on him; I am not
here to criticise the motive or the
sincera earnest efforts of the Govern-
ment. But, Sir, T would like to draw
attention of this House to the other
side of the picture. Mr_ Jayewardene
has come here tp whitewash cruelties
he has committed there. Sir, Mr,
Jayewardene hag come here to gain
time. ., ( Interruptions) Mr. Kalp
Nath Rai, you would not understand
our feelings; I am not speaking here
for the sake of gpeaking Thig is the
only forum where we can express our
views. We expected a statement, a
specific statement from the hon. Ex-
ternal Affairg Minister on the Sri
Lanka issue and the talks between
Mr. Parthasarathy and Jayewardene,
they had here in Delhi. Therefore I
would like to express my views on
this vita] subject, Mr. Jayewardene
wants 10 buy time. He wants to gain

time. Do not forget this. Tt is my-

humble duty to bring to the attention
of our hon, Minister for External
Affairs that commandos are being
given training in Israel. Commandos
belonging to the Sri Lankan forces
are being given training in the UK.
In every place. In every flight from
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Colombg to London, twenty-five seals
are reserved for these Commandos, for
these persons, who are taken to these
places to get commando training. Sir,
in Malayasia, according to my infor-
mation, they are geting commando
training and anti-insurgency opera-
tion training. Therefore, on the one
side, they are giving commandg train-
ing for their forces, Between Trin-
comalee and Jaffna there is an area,
Kokalanjolai, where more than two
thousand fishermen belonging to the
Sinhala community have been brought
and they have been given arms and
gung and everything. On the one side,
they are preparing for another on-
slaught. Therefore, do¢ not expect he
will honour his words which he has
given here, We know past history.
Every time, he wag the cause for the
abrogation of every pact entered into
between the Tamils and the Sinhalese,

‘Now, he wants to annhiliate the
militant youth. You can say that the
TULF iz represented in the talks.
TULF leader, Mr. Sivasidambaram,
Mr. Amrithalingam and many other
MPs came here. I have great respect
for them, But they have lost their
credibility there. Do they have the
mandate? What mandate they have
got? They got the mandate on the
platform of a separate FEelam. Did
they go to the people? Dig they go
to the Tamil masses? They have not
gone. They do not represent the -
Tamil masses. It is my duty to draw
the attention of the hon, Minister to
what is going on there.

Mr. Jayewardene iz trying to anni-
hiliate the militant youth who are
dubbed as terrorists. Can you say
that there has been a single incident
where they hag attacked a single
civilian of the Sinhala population?
No. Has there been a single incident
where they had attacked or raped or
molested or outraged the modesty of
any Sinhala woman? No. But on
the other hand, every time, it is our
population who have been attacked
angd killed. Sir, as far as thig insur-
gency operation is concerned, in 1971
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when Shrimati Bandaranaike was in
power, the Peoples Liberation Front
men attacked police stations. They
attacked Army officers. Police and
Army officers were killed by the
People’s Liberation Front men and
hundreds of persons were imprisoned.
But when Mr. Jayewardene came to
power, when he agsumed power, the
very same persons, who were dubbed
as criminalg ang terrorists, were given
amnesty, genera] amnesty. They were
released, rehabilitated and the irony
of it is that, one person, Rohana
Wijayaveera, even contested for Presi-
dentship. General amnesty was given
for these terrorists. But Tamil youthg
who were inside the prison, were kill-
ed, were massacred and there was
slaughter. Mr. David is the President
of the Gandhian society. He ig the
Jayaprakash Narayan of Sri Lanka.
He ig the person who organised the
rehabilitation of the Tamils. He has
given a statement, this Gandhian,
He says:

“The 35 dead were heaped in
front of the statue of Gautama the
Buddha in the yard of the Welikade
prison as Minister Atulatmudali so
aptly described as a ‘sacrifice to
appease the blood thirsty craving of
the Singhala masses’. Some who
were yet alive raised their heads
and called for help but were beaten
down to death in the heap.”

Therefore, these militant youth broke
the gates of the high-security prison
at Batticaloa like Bastille was opened.
The prisoners  came out. But till
today, the Sinhaly Police and the
Sinhala Army is not able to appre-

hend even a single terrorist. Why?'

They have got the machinery, the
Police, the Army angd so on. Every
house in Jaffna, every Tamil house in
“Trincomalee, ig a shelter for these
boys. Why? Why do they harbour
these boys? Why do they give shelter
to these boys? Of course, there are
draconian provisions, as in the Pre-
vention of Terrorism Act. If anybody
is found guilty of harbouring any
youth, he will be sentenced to twenty
vears imprisonment., Even then the
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police and the army are not able to
catch anybody, even after the comb-
ing operations. Why is it? The peo--
ple are with the poys, the people are
with the militant youths. Why were
the Hindu temples attacked and de-
molished? Thig is a book in which
the Subramaniam temple, the Shiva
temple, the Kalj temple, z11 the tem-~
ples were attacked and demolished.
Why did they attack the temples?
They did so because they were the
places of worship of Tamils. They
attacked the Jaffna library because it
contained 96000 valuable books che-
risheq and loved by Tamils. The
women were raped, pregnant women
were attacked. Their abdomen were
ripped open by bayonets and foeti
pulled out, dashed against the ground
crashed under the buckled heels of the
soldiers. Sir, these scars will never
get healed. That iy why the boys are
getting the support of the masses.
So, even if there is a round table con-
ference, if the conference is not
attended by the youth there is no use.
Even if they attend they won’t com-
promise the ideals of eelam because
they have vowed to dedicate their
body and soul, every breath of their
existence for the cause of eelam. Sir,
there are three organisations. I ap-
preciate  ang congratulate our
External Affairs Minister who had a
historie trip to resolve the difference
between the PLO dissidents to help
the seiged leader Arafat. Sir, here
also there is a growing feeling among
the youth. There are three groups.
One ig the Liberation Tigers of Tamil
Eelam headed by Prabhakaran, the
other ig the Peoples Liberation Orga-
nisation of Tamil Eelam headed by
Uma Makeswaran and the thirg is the
Tamil Eelam Liberation Organisation
headed by the colleagues of Kuttimani
Jaggan Tangadurai. These groups are
going 1o unite under one umbrella.
They have understood the position.
Now what would happen if TULF
compromised the ideals for Eelam at
the round table conference? They do
not represent the masses, The boys,
the youths are representing the
masses. Therefore I would say, after
gaining time Jayawardene on the one
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hand he is giving military training for
the commandos for another slaughter
and, on the other, he is bringing the
Singhalese mob in the predominant
Tamil areas . Between 60 days after
the holocaust 50,000 people have been
brought in Petticola and Trincomanili
just to change the ratio. So, this is
going on. He won’t honour the
agreement. Even that day when he
wag about to leave some pressmen
asked him a question whether Mr.
Parthasarathy will go there, ang to
that do you know what Mr. Jayewar-
dene said? He said, what is the
necessity for Mr., Parthasarathy to
come over there, we will settle the
matter ourselves? Just because he had
come over here, he got the reception
and he went away, Sir, I am afraid
there ig going to be another attack
on Tamils, but they have nothing to
lose. They have lost everything al-
ready. The wounds will never get
healed. The boys, the militant youth
will fight. They will either perish or
die but they will not compromise.
That is why every house in Jaffna is
their shelter. In Tamil Nadu also
that is the trend among the youth.
We do not want to interfere, they
say. You say we should not balkanise
any country. But, Sir, this is not a
secessionist movement this ig a libe-
ration movement. What happened in
Bangladesh? Why are the Palestin-
iang fighting? They have no land of
their own, still they are fighting for
the cause of their motherland. Tamils
have got a history of their own, of
their own nation.

And what about the plantatiom
labour? Mr, Tundeman does not re-
present the entire plantatio, labour,
but he is coming from a small area.
There are so many other areas like
Badulai, Candy, Hattan Ratanpura
and Bandaravilla. All these areag are
not representeq by Mr. Tundeman, I
have met some of these plantation
labourers who had come ag refugees.
They are with the boys, they are for
Eelam and they are going to fight for
that, This is the real position there.
So they are going to have a Round
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Table Conference. Thig is a conspi-
racy of the Jayewardene Government,
because he has not uttered a word of
regret, a syllable of sympathy for the
We should not fall in the
trap of Mr. Jayewardene. This ig the
sentiment in Sri Lanka among the
Tamil masses and I would like to re-
quest the hon. External Affairg Minis-
ter that this is the past history and
the present attitude of Mr. Jayewar-
dene and in future the boys are
going to fight and I expect our Gov-
ernment will have its own sympathy

for those boys. If the boys had been
brought here, had they been consulted
by this Government, then I would not
have found fault with them, After
getting the mandate from the Tamil
masses, the TULF leaders are com-
promising on the basic issue. Do you
think they will get support from the
massas? Definitely not. So this ig the
picture, this ig the real situation of
Sri Lanka. I am thankful to you, Sir,
for giving me this opportunity,

MR. DEPUTY CHAIRMAN: Shri G.
C. Bhattacharya, Please you will
have only ten minutes,

SHRI G. C. BHATTACHARYA
(Uttar Pradesh): I shall not take even
that much time.

I thank you very much for giving
me an opportunity to participate in
the debate on international situation.
But I am really dismayed after listen-
ing to many of my colleagueg here
who have spoken on the international
situation. When we are discussing
international situation, we will
have to ~first seq the main
danger posed to the enire
human race. The main danger ig the
possibility of nuclear holocaust, as a
result of which life on the globe will
be extinguished. When the Parlia-
ment of thiz country debates the in-
ternational situation, naturally the
“first and foremost duty of any civi-
lised man today ig to defend world
peace and to do everything possible
to prevent a nuclear holocaust. This
ig the basic thing. Once we agree on
this, then many things which have
been said can be answered. Today
what hag happened? After Kuro-
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missiles have been put by the United
Stateg of America in Europe, there
has been a qualitative change in inter-
national situation in that éven a
nuclear war by accident cannot be
checked today. You are quite aware
that before that the other powers had
at least 16 minutes’ time at their dis-
posal to verify whether a missile
carrying nuclear warhead has been
put in action by accident or really by
way of a war measure. Today after
the Euro-missiles have come in West-
ern Europe, the time limit ig only 7
minutes and within 7 minutes it is not
possible at all to know whether the
missile has been put by accident or
as a measure of war. I want to know
if any of my colleagues can give an
answer {o this. Angd it ig not a new
thing. Before thig also many times
it ‘has happened that the possibility
of a nucltar war by accident has been
averted. Such accidentg do take place
because of the nature of mechanism
and other things, This is known to
every body. '

Apart from this, after the

6 p M. Eurc-missiles  have been

there, is escalation now. Na-
turally a country which was sought fo
be surrounded, which was sought to
be liquidated, during the Second
‘World War will like to defend its own
interests. Therefore, now there js no
communication. General talk on me-
dium range nuclear missiles is dead.
No communication. This is the dan-
gerous situation. Can you ever ima-
gine that when the world powers are
faced with this situation and there is
lack of communication, this danger
triggered by  accident even can be
averted? If this is the position, what
js the duty of our country? Our
foreign policy will be judged by our
country doing its utmost to defend
peace and also by struggling for peace
and doing whatever is possible to
avert this danger of nuclear holocaust.
Sir, in the United Nations, {n the Con-
ference of Heads of State, CHOGM,
can you say that the Government of
India or Prime Minister Mrs. Gandhi
hag compromised on this dquestion of
war and peace? You may have a lot
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of criticjsm. But she is the only leader
who has said that peace is in peril.
She is fighting against various forces.
Is there any compromise either in the
Conference of Head of State, CHOGM,
or in the Non-Aljgned Meet? You
can criticise, buf the criticism will
not be valid unless you go to the
root of the matter. Therefore, I am
putting this question to my friends.
On this questjon of war and peace
there has been an uncompromising
stand. You can say anything. But, it
you take the declaration on war or
the question of international security,
can you call it a compromise? Every-
body knows that Mrs. Margaret That-
cher is a member of the NATO, she
is .a very close ally of Mr. Reagan.
But she is also a signatory to it. Do
you think that it is a mean achieve-
ment? You say that it is a dilution.
What I am saying is that you should
have a proper perspective. Other-
wise, we will be weakening ourselves;
and thjs will not cut any ice. They
say it is dilution, the Conference of
Heads of State. One of my colleagues
said that many people did not come.
How did he expect everyone to come?
They had their own interests. You
do not expect everyone to come. The
question is that India should have
made that effort to collect them by
sending a special envoy to bring them
to a conference where at least two
issues on the question of war and
peace and on the question of interna-
tional economic order were discussed.
At least there was a discussion. As
the Prime Minister says, we will have
to bang the door again and again.
After all, the imperialist countries
have their own vested interests. They
are not going to give things on a plat-
ter. You have to make an effort. It
our country has made this effort, can
you say that it is a failure? And you
say that nobody came. It is seeing
with a coloured vision. It is not see-
ing from a realistic point of view.
Then, Sir,....

MR. DEPUTY CHAIRMAN: Now
you conclude,

SHRI G. C. BHATTACHARYA. T’
am concluding.
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Now, what are the flash points?
After Grenada, American imperialism
is now trying to intervene in Nicara-
gua. If this happens, what will be
the situation? My friend was read-
ing from the statement. All right,
that is there. But the whole thing is
whether this country has unequivocal-
ly condemned the American invasion
of Grenada, or not. The Foreign Mi-
nister may say things ip a different
context. But the question is whether
our country has taken an unequivocal
stand that America is the aggressor
and there has been aggression. In
that case, I. would like our Foreign
Minister... (Time bell rings) I am
finishing.
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MR. DEPUTY CHAIRMAN: Please
conclude.

SHRI G. C. BHATTACHARYA: 1
will finish, Sir. T would request our
Foreign Minister now to raise his
powerful voice against possible Ame-
rican intervention in Nicaragua,

Then, Sir, what fs most alarming °

is the development in Lebanon, Sir,
there is again a qualitative change for
the first time. America has directly
intervened by bombing the Syrian
positions in Lebanon, gnd there is now
an imminent threat of direct military
attack against Syria. In this case
there is bound to be a super power
conflict and because of the treaty
relationship as we have a relationship
with the Soviet Union, Syria also has
that relationship—they have to inter-
vene. Therefore, we are near the
doorstep of a nuclear holocaust, There
also I would like our Foreign Minis-
ter to raise his powerful voice and fo
ask America to leave Lebanon.

My Triend, the Foreign Minister,
Mr. Rao, one year back, when I raised
this question that the Americans were
going in Lebanon, at that time he
asked, “Where are you seeing the
Americans”? Now the Americans are
there, you can see. At that time, you
may kindly recall, you tolg me like
that. ’
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MR. DEPUTY CHAIRMAN: Now

please conclude.

SHRI G. C. BHATTACHARYA:; 1
am making only one more point, Now

it has been said that our relationship

with the neighbours....

MR. DEPUTY CHAIRMAN: Leave
that point. It has been covered by
SO many speakers.

SHRI G. C. BHATTACHARYA:
They have said that we had failed
there. I would like to know whether
our neighbourg are members of stra-
tegic consensus of American imperial-
ism. Whatever
ever hard you may try, how can you
have a good relationship till you are
not in the strategic consensus of
American imperialism and so long as
you oppose the American strategic
censensus because all these countries
are not independent? They play to
the tunes of Americg in thig sub-con-
tinent. Then, what is the use of say-
ing this?

Lagt point, One of my friends -has
said, “Do not put non-alighment on
a pedestal. It is not a value. Tt is
a policy.” 8ir, I cannot understand.
Non-alignment is nothing but a stra-
tegy against imperialism. It ig a le-
gacy of our freedom struggle, If that
ig correct, this is the value which we
have inherited. Even Pt. Jawaharlal
Nehru said, “Our policy is based on
morality and values”, Others’ poli-
cies may be Hitlerian policies or
machiavellian policies of convenience
or contradictory or whatever policies
you may say. When you say that we
should never attach any value to non-
alignment, then; you are only teach-
ihg Hitlerism, Nazism or Fascism in
this country. You are pleading for
that. You say that non-alignment
should be made a policy instrument
only. That ig absolutely wrong.

Thank you, Sir.

MR. DEPUJTY CHAIRMAN: Shri-
mati Usha Malhotra. Five minutes
only, madam,

you may do, how- -’
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SHRIMATI USHA MALHQOTRA:
Mr, Deputy Chairman, I rise to sup-
port-wholeheartedly the foreign policy
pursued by our Government and our
leader. I would like to congratulate
the Government for making all the
efforts to bring about world consensus
in favour of worlg peace and global
development. I would say that rich
tributes have already been paid to
our esteemed leader, Shrimati Indira
Gandhi, as leader of non-alignment,
for having brought about success and
ushered in a new era where there is
hope for mankind when its very sur-
vival ig at stake. I would vehement-
ly oppose the attempts made to mini-
mise her efforts by some of my collea-
gues who went down to somehow at-
tack the policy. Asiad does not come
under the jurisdiction of this. And
then the dresses and what not? He
came down to such a low level of
debate that I think he never realis-
ed what he wag saying. This year
hag seen the non-aligned countries
making a declaration, moving towards
peace and collecting consensus from
non-aligned countries keeping in
view that there could be 3 hundred
or a thousand Hiroshimas any time
on thig earth. Just imagine what the
world would be like. There would
be no place to hide ourselves, And
only recently we saw CHOGM being
concluded with a message to the
world that we can think of common
things, common interests, at a com-
mon forum and work towards g com-
mon goal. Tcday we see the North-
South divide; we see frozen postures
by nuclear powers. At this juncture,
when the world stands on the brink
of a nuclear holocaust, a temper of
tension criss-crosses the entirg world.
Movements like NAM and Common-
wealth hold cut a hope for peace and
peaceful co-existence, headed by a
leader acknowledged ang acclaimed
all the world over for her commit-
ment to peace. Recently we have
seen that these two summit have very
successfully voiced the ‘feelings of the
people of different shades of opinion
from all over the world. The NAM
and the CHOGM addressed them-
selves to the task before them and
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they have achieved quite a bit, to a
degree which js lauded all over.

World peace and global development
are two goals which are inter-twined.
Only if you achieve one, you can ach-
feve the other., World peace is a
pre-requisite for the developed socie-
ties as well ag the developing socie-
ties. It is not that you can divide it,
or that it is only meant for one part
of the world and not the other. Only
if peace ig there you cay divert your
resources towards something that can
bring about a change in the quality
of life of the teeming millions of
this world.

Astounding amounts are being
spent on armament which otherwise
would have been spent on economic
development. When g super-power
like the USA thinkg of arming Pakis-
tan, it does not realise that it would
bring about destabilisation in the re-
gion. But this ig not possible. It
does realise. This is some sort of a
scheme which has already been work-
ed out or a strategy that is probably
directed against us. We can well
understand it, and as such we can-
not remain quite or close our eyes to
the impending dangers that surround
our borders. The NAM has stood for
freedom, peace and peaceful coexis-
tence and cooperation. Under the
Chairmanship of Mrs. Gandhi, our
esteemeq leader—she hag lent coura-
geous and hold leadership to the two
forums— I would say that we can
hope that one day we can come closer
to the goals that have been set forth
by them. Our commitment to these
two goals ig there, and we pledge to
stand by them and work for them.

MR. DFPUTY CHAIRMAN: Thank

you very much. 99 '@W A9
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You have highlighted the main points,
There is no time.

SHRIMATI USHA MALHOTRA:
The political declaration adopted at
the New Delhi summit emphasises in
particuiar nuclear disarmament. It
demands an immediate prohibition of
the use of nuclear weapong by the
nuclear States, and ecalls for a freeze
on development, production and
stockpiling of nuclear weapons and
speedy finalisation of a treaty which
would ban any testing of nuclear
weapons anywhere.

=Y geaamia . my g AT )
Are & {50 | Thank you, Mr. Jadhav.

fYRAT IqT AEFYAT ¢ AF FEw ar
F dfag

Under the stewardship of Shrimati
Indira Gandhi, we cap hope to see
that the principles of non-alignment
are spelt out clearly. India has al-
ways espoused the cause of peace and
that foreign forces bhe withdrawn
wherever ihey are. They have found
their way in Grenada and they are
in Afghanistan. Of course, the two
cannot be actually compared because
in Afghanistan the Government over
there invited them but in Grenada
things- were different. You just can-
not go and say, well, ¥ gm self-invited.
This is what the position is over
there..,,

MR. DEPUTY CHAIRMAN: Don’t
go into details. There is no time for
details. You have already -spoken
enough. You just read one sentence
and finish it,

SHRIMATI USHA MALHOTRA:
There is the fear of a holocaust. ..

MR. DEPUTY CHAIRMAN:
just read the last sentence, you read
one sentence which the newspapers
will carry.

SHRIMATI USHA MALHOTRA:
There is the fear of 3 holocaust any-

You ’
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fime and at thig stage I would say
that the countries which have collect-
ed together for collective self-reliance
will also sink into insignificance if
there is no peace. So, keeping in
view all these probabilities of a near
danger to all what we aimed at and
worked for, I would say all that India
under the leadership of Shrimati
Indira Gandhi hag been able to achie~
ve ig commendable and hag been ac-
claimed all the world over.
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MR. DEPUTY CHAIRMAN: Mr,
Jadhav; only five minutes, please.

SHRI VITHALRAO MADHAV-
RAQ JADHAV (Maharashtra): I am
really glad that you have given me
five minutes at least, Recently there
was the CHOGM conference in New
Delhi and before that there was the
NAM conference and I am really glad
to speak before this august House and
say that Shrimati Indira Gandhi, our
esteemed leader, is the only ray of
hope to establish peace and co-exis-
tence in the entire world. I woud
like to speak about the Ameri-
can bombardment in Syria. There
was a heavy bombardment of
‘Syrian territory in Lebanon. This is
an aggressive posture which is adopted
by America. It has committed ag-
gression on Grenada. Grenada is a
very small eountry like a district town
in India. It ig like crushing a rat by
dropping an atom bomb. It is a
shameful act that America has done
and by that they have shown their
imperialist policy to the entirs race
and they want to spread their im-
perialism throughout the world and
they want to destroy the mankind.
Secondly, America and its NATO
forces who are co-partners, want to
threaten the mankind, threaten the
entire world., They are going to ins-
tal missiles; they have already instal-
leq Euro-missiles in West Germany
and Britain and they have set their
targats elsewhere. And: when the
time comes these missiles and cruise
missiles can be dropped on several
positions of the Soviet Union. Even
they can drop their missiles on seve-
ral positions of India. They have
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planned to bring sub-marines and
missiles. It has been printed in the
press that they want to create their
baseg in Pakistan also ang from there
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they want to threaten India and
Soviet Uniopn and the roundabout
countries. While considering all the

above things Madam Gandhi is play-
ing a very important role.
was abroad I gathered there is 5 wide-
spread feeling in the entire world—
as Mahatma Gandhi showed the way—
the entire world wants to live in peace
and believeg in peaceful co-existence.
We had the gathering of non-aligned
countries, of 102 nations-represent-
ing 40 per cent of the entire popula-
tion of the world. More than 95 per
cent of the mankind does not want
war. They want to create 5 good life,
good human beings, a scientific deve-
" lopment for the welfare of the people.
It is for the welfare of manking and
not for destruction of mankind. It
was Maucalay who said about the
good effects of war. But bad effects
are more ang because of the bad
-effects the entire human race can be
eliminated. .

Most of the points have been cover-
eq by other speakers. There is only
one important thing from the national
point of view. I have gone through
some press reports which say that
Pak, is set for a lightaning strike at
India. Recently there was a proces-
sion led by religious leaders i which
effigieg of Mrs. Gandhi were burnt.
Gen, Chisti who iy a retired General
hag said that we can create another
Pakistan in India. And they want
to annex Ferozepur and some other
parts of Punjab. This is confirmed
by the supply of offensive arms to
Pakistan by the USA. Till some years
back they were supplying only de-
fensive arms, Tt is now crystal clear
that Pakistan has no other intention
other than to attack India.( It has
also appeareq in the press that
Pakistan has started diplomatic talks
with Afghanistan. They do mot have
any intention to at*ack Afghanistan
with these weapons. Even if they
want, they do not have that might

When I
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Zia-ul Haq has said that he has Per-

sian Gulf and Arab Gulf. They are
making statementg to deceive people
because America has got ap idea to
attack Iran. Then there is the super-

power  rivalry Pakistan with its

offensive arms is threatening to attack

India, democracy. In the last two

or three years in all the bordering

States like Bangladesh, Srilanka,

Nepal and Pakistap there are distur-

bances. There are also reports that

there are training camps for the ter-

rorists and through them they want

to spread unrest in our democratic

country. Now the time has come for

the UN to defend the entire democra-

tic world ang therefore India must

be developed into  strong couniry in

the world. From that point of view I

congratulate our hon, External

Affairg Minister, Shri P. V. Narasimha

But the credit gozs to

Shrimati Indira Gandhi, our esteemed

leader, though some people say that

all this was done by her for - self-

glorification. The matter of personal

glorification ig very less, not even cne

per cent. But 100 per cent of the

human race will be saved by the pious

deeds of Mrs, Gandhi. For thig she

definitely may be called Jagat Mata.

Congress

people are posing that she is Rashtra .
Mata and Jagat Mata. But she deser-

ves to be calleq Jagat Mata and to °
lead the entire worlq towards peace

and prosperity.
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SHRI HAREKRUSHNA MALLICK
(Orissa): The Foreign Minister
should resign because the. entire
credit has been given to the Prime
Minister and ncthing to him. ..

SHRI GHULAM RASOOL MATTO
(Jammu and Kashmir): Thank you,
Mr. Deputy Chairman _ for giving me
some time to speak on the subject.
We the people of Kashmir, although
we belong to the opposition party,
must gsay that our foreign policy
by and large has stood the test of
time. There i no doubt about it.
Particularly our friendship with the
Soviet Union has stood.the test of

because Soviet Army is already there. | time. We in Kashmir have been very
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much influenced by the thoughtg of
Soviet Union and it was because of
that that in 1947 we abolished zamin-
dari without compensation and jagir-
dari and other things. Friendship
with Soviet Union is very essential
for India. We are also grateful to the
Government of India for our policy
towards Arab countries. We appre-
ciate the policy that the Government
of India is adopting towards the Arab
countries. But I have a little....

SHRI HAREKRUSHNA MALLICK:
Doubt?

SHRI GHULAM RASOOL MATTO:
...word of caution about that. We
have stood for the forces of peace in
the Arab world and these forces, so
far as the Palestinian problem is con-
cerned, are represented by Mr, Yasser
Arafat. It appears that now we are
taking a lukewarm attitude towards
Mr. Arafat. It is not Yasser Arafat,
but I would like to call it Yasser
Arafatism, and it is that which we
should encourage, and till the last
moment we should support this.

-The second point that I woulg like
to make—and this is a very important
point—is that the Government of
India has spoken something some-
 times back about the happenings in the

Sind province of Pakistan. I do not
understand under what compulsions
it was said. The compulsions may be
that we stand for democracy in the

world and wherever democracy is in

danger, we must speak in favour of
democracy ang all that. But for the
last five days what is happening in

Pak-occupieq Kashmir, in Azad
Kashmir? From the 1st of December,

two thousand people are marching to-

wards Rawalpindi from Pak-occupied

Kashmir. Now, in the statement

made by the honourable External

Affairs Minister, Sir, not a word of

fympathy ig there for these people.

It is our own territory. We did say
“samething about the happenings in
Sind in Pakistan for which there may
or may not be any justifiable appro-
ach. But, about cccuppied Kashmir,
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which is & part of Kashmir, the
honourable Minister has not said any-
thing at all and he has not .said that
we have sympathy for that part of
Kashmir which is legally ours, and
that we are in sympathy with the as-
pirationg of the people of that part of
Kashmir for which they are struggl-
ing there. These are the two points
that I wanted to make.

I have also cne more point to make
Mr., Jaswant Singh saig that the
machinery in the External Affairs
Ministry is not fully geared to reply
to the points, to the propaganda made
against us. Here, Sir, I have got the:
magazine, “India Today” in  which
there is a write-up wunder the title:
“Worse Still To Come” by one Mr.
Mushabid Hussain. In thig article,
Sir, he says:

“The Pakistan-Indiaz relations are
bleak. Conceivably”—this is an
important point—*“New Delhi could
also be cconfronted with diplomatie
resistance from thig region, from the
Anti-India “Gang of Four”, Pakis-
tan, Bangladesh Sri Lanka and
Nepal. Looming large in the minds
of some Pakistanis i5 the experience
of 1971.»

“Specifically, the view here is
that India would like Pakistan to
play a role in South Asia which is
a kin to that of a glorified Bhutan, in
effect, a country which has to seek
an NOC, 5 “No Objection Certifi~
cate”, from India for practically
for a very foreign poliey initiative.”

Then again, Sir, he goeg on to say:

“Mrs Gandhi needs to take a good
hard look at the long-term implica-
tions of some of her actions, both
from the standpoint of India’s
national interest and the future of
co-operation in South Asia’”

And then, Sir, the last point is this:

“There is a feeling that after the
assumption of the chairmanship of
the NAM, India sees a larger-than-
life role for her in  international
affairs.”
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“Ag a consequence, South Asia 6 Carribean countries and 4 develop-

has been downgraded in  South
Block in the ranking of priorities.
That is why Mrs. Gandhi has never
condescended to visit any of her
South Asian neighbours and why

none of them has a {friction-free .

relationship with India.”

1 would like to bring to the notice
of the honourable Minister these
things. These things are being men-
tioned and I would like to know what
counter measures are taken by our
diplomatic, crops to counter
such allegations. I would like
to know what is the opinion of the
honourable Minister with regard to
these allegations if these allegations
are incorrect, Also, what is our bure-
aucracy do'mg in the diplomatic field
to counter these allegations? This is
all that I wanted to say. Thank you,

- Sir.

SHRI P, N. SUKUL  (Uttar Pra-
desh): Mr. Deputy Chairman, Sir, at
the very outset, I wish to congratulate
our Government, our able External
Affairs Minister and our most beloved
Prime Minister for the success of the
recent CHOGM which has concluded
on an optimistic note,  There is no
doubt that on the international front,
through our great Prime  Minister,
Mrs. Indira Gandhi, our country today
is occupying and enjoying the most
enviable Position as the leader of the
third world and, Sir, in the firmament
of the third world, Mrs. Indira Gandhi
today is shining as the brightest star.
She is the most luminous ray of hope,
I think, for half the humanity inhabit
ing this planet. It is unfortunate
that cur Opposition is trying to belit-
tle all that the Government want to
achieve. Irrepective of its good
character, they want to belittle things;
they want to belittle the achievements
of our Prime Minister, But, Sir, it
cannot be denied that there are a
hundred countries in the Non-align-
ment movement and there are 44
countries in the CHOGM. Forty-two
came and out of these 42 only 10 were
having somewhat different ideologies:

ed countries. The remaining are 32 in
the CHOGM and 100 in NAM, which
meang 132. Thus she is the most ac-
cepted leader of 132 countries of the.
world. That ig not a little achieve-
ment. This is not a mean achieve-@
ment. So I would advise my Opposi-
tion friends not to belittle the impor-
tance of Mrs. Gandhi because they are
simply incapable of dcing that. Sir,
the greatness of Mrs. Gandhi, the suc-
cess of Mrs. Gandhi, lieg in managing
unanimity on so many important is-
sues in the recent CHOGM meeting.
Unanimity on Grenada, unanimity on
Turkish, Cypriots problems, and also
in the vindication of NAM’s economic
stand through a Statement on econo-
mic action adopted by the CHOGM’
meeting. Sir, Mrs, Gandhi has meet
candidly put forth our viewpoints be-
fore the different leaders of the world
that assembled in CHOGM. Mrs.
Gandhi called upon the Common-
wealth” to reaffirm its firm will and
determination to root out apartheid.”
She said: The Commonwealth should
do “everything in its power to termi-
nate the occupation of Nambia, which
was illegal and immoral”, This is
what she said. She rejected outright
any linkage of Namibian indepen-
dence with the withdrawal of Cuban
troops from Angola. And she said
that Commonwealth must do some-
thing to eng the pernicioug policies
practised by the South African racist
regime.

And she also said: “India will not
need concessional external aid ‘after
a few years’, as its efforts towards
self-sufficiency were bearing fruit”.
This reflects our national dignity and
our integrity, Sir.

Sir, as regards our neighbours, Mr.
Goswami was saying that all is not
well with our neighbours. Maybe it is
not so well with Pakistan, But I do
not agree that there is anything
wanting or there is anything not
normal in our relationship with either
Nepal or even Bangladesh or, for
that matter, Burma or Ceylon., Des~
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pite all that has happened in Ceylon,
as we read in today’s papers, all
Stateless Indiang are to be granted
_ citizenship in Ceylon.

SHRI V. GOPALSAMY: Wait and
see.

SHRI P. N. SUKUL: I read. The
News, a paper . published in  Sri
Lanka, dated 29th November. I quote
from the editorial:

“Mr. G. Parathasarathy, the
Indian Envoy, has plainly , helped
to bring about the better climate
now prevailing over the Tamil
problem in Sri Lanka. Mr. Para-
thasarathy, one of India’s most dis~
tinguished and experienced public
figures, is hardly the man not to
know that politics ig the art of the
practicable. It could be, perhaps,
the fact that he is an  outsider,

. sympathetic but unbiased was able
to bring home to the Tami] leader-
ship, the wisdom of moderation.”

What more proof do you want of
the guccess of our foreign policy?
This is what Sri Lanka is saying.
Their papers are saying this. I think
there is no doubt about the success of
our policy of non-alignment, of which
Pt. Jawaharlal was the architect.

T am sorry that I fail to understand
the logic of my very hon. friend, Mr.
Shahabuddin, who said that we
should be equi-distant. I do not ac-
tually know what he meang by our
being equi-distant. We are equi-dist-
ant in internal matters. We gre also
equi-distant ip political ideologies.
But how can you be equi-distant with
friends and enemieg both? There are
those who are helping us; there are
those who want our help. Can we be
equi-distant with them? So I think it
N4 not fair for Mr. Shahabuddin to de-
mand that .we should be equi-distant
from all Now, an hon. Member was
saying that we failed to call a tiger a
tiger or to call a spade a spade. We
have called, we could call gnd we can
even today cal] that U.S.A. ig the
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aggressor. But merely by saying that
U.S.A. is the aggressor, you are hot
going to achieve anything. You can
achieve something only by bringing
about that unanimity of approach
amongst 42 nations on varioug world
problems and that is where lieg the
success of this meeting and the suc-
cess of our leadership.

I need not say anything about Mr.
Rameshwar Singh who wag saying
that our .leaders should have spoken
in Hindi. Perhaps he does not know
that English ig the language of Com-
monwealth. Since you are not per-
mitting me...

MR. DEPUTY CHAIRMAN: I have
permitted you enough. .

SHRI P. N. SUKUL: With these
words, T once again congratulate our
leaders and the Government for a
very fine and good policy. '

= wrest Mg fem : seawmfy
REET AR qgT IJgT wHAT
§ fod & 7 g w9 FWC
AR § | WeDT AT, AT wEw
fagwr #&T ot & F7T 9T 9w AW
uE g W 9T 99 FH gH u¥
FT OISR # I9F 9@ wod
qw H oFT Afag 8% 3w W
F@ I2F & ITAT FX qT H=WIFN
agx or, faafaar a1 f5 = @@
§ faew warwa g7 fagw Aifg oz
g R Aroar T # 9w g
T T ww qF oFr aw w@re fa
ma wR feq FY FraEr s gd
7T 3 oy g fx gy fag o ok
s 77 Q@ &1 999 ¥ gg qg
TV q o ard ) TE wmar
T 9T Fm @d gar dfEw & @
g & fau e qaETIEAE w0
wrEAr g f9 3 S ad sareaty AW
TEN 97T o0 a4F F wrNaa &7 0
RN ATAT ¥ §6 T §5 g §
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AFA | G TET G OAART ATED
g v 7 w3l e frdw

L ¥ A 9T I faqvw T

¥eaqr aag g fo fedr o uw
T ¥ gs fawmwzm wr ywifaa
FLOF,VF qF TGN &1 TG 19
g g foe w9 mox g7 ¥ Fo
7 3wty fafe g fasw
T A A% g § oA wiar fa
FE T Fs oA d
g% oA @ | § aga fawe
& fraga Far s § f5 fow
e femgErm ¥ wemwdr wifew,
goar afteg 1 a0 6 wewewET w7
FATE ASH F TAS FAMEAT AT TF
g WS AT W AT T
sz fad arg oo gw 9§
fadt @ gmxr @wgw @@ fawam
qg 991 A § 1 SH g a9
@y § | g gfgmw gfen ¥
arary ¥ Fav & 7 wwe agr ger fw
T fedt dwew F memer aw vl
g drgaar § o g g ofw
g a glwar &1 e g oo
G OEAC O I O 1
q1 Awaw F) fodw Fw@ § 0 wdr
“am” T gER weg, ¥ gET oav
g FT A FIAT 1 AN F1E v
Tg g g1 THAU i qE AT
arfgrt 4 md R HH AT AT
giam agas gEew T @Ml
¥ foa, fawm g N @ sw @,
gfrar ¥ N wgges a7 @ g e
QFA FI qrq & gl ¥4 fwdr #
WET g O AT o AgwgE TR
wWarAEl X faaa g7 Fre-ame
T G, W UF FIT AT A FAT §
fr gfrar § famgmife a9 o w2
g ogFdl FT gF [T §Y & arRf
F W@ ae @ a1 wfhw
agl gzat | fadlt e H fgrma ad
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gEEFe T W@ AT WHE) @
AW orge wEW AE W F1 WO AR
T FT Howa 4T g1 & 7 @@
ara weT g fo ghar & ot g =
i faeg-aram gry aga fear & afew
fava-argea gw AL FT AT | JTAM
FFEQIE I MAFAHE 7 Mg
fored @ fag® g T &

st fagsmem  wwEtw saw o
ARMT & AR FYF F@T &)

st wrEet WA 0§ A
TIET VT H g7 ST OHTT G g
§ @1 & 7 ¥ IEA : R
oo wREiOEE g § gAiafafe
W AT T oaw gwe W faw
Fegea w7 favr-fragr &1 9T ?

& o frdEw AT vy 4t I ag

g o oam uar afmdt @S
Aft drg arw &1 wrEY wrar @
wF @ a¥@ AN F A T QT
ot FEX WN § GRF F TRl
gar ) wifew gardy gfame & aur?
v ag § 5 oW @ gw
grREsE o § fava & and
goeT gfeT &7 9 8, WX 9d aw
oy o7 FE @AT G4 qF T A
gq@r g & g ThEd I\yA
FIUT E U FELEW 0ET WTIT
f5 =¥ ot ad arerdl & Qe W
ooq a9ty & w9 fma w®Y, waw
g F 9w U3 &1 @ IR F
wigar § ¥ wmF weaw ¥ oA
faara & fraeT aear g & fegeam
#Y fRw Aify w1 w1 g §
ST oSgEY gy Aifa ger § T TaE
gy & aghr ¥ fa g & 9
ghml & =agar wr vy § fw foa
@ & A0 wwEr g ag g A
dmr & zey ey ag drIe g
3g ¥ A W g wE 98
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[« qreet @ga fram]
fooy ax g g fe fom Tt
F AT AT gXd & AwTH
g qedt & ga% a9 gyt feear
gt oo fym wsE & dme
gArd gedr & gt & wA Tl &
gox et & gre Far oy gema
[ goay faegw aw & fe fam
IRt A AT Ay g F g
9§ g, & wawt fra wman, wrd
CLG UGN O SR i o L
N fm ok I F oarg g
ERT AR Iy &Y 9FT § AR
TTT T, FAFE 43 9@ g9 8 T,
a9y fragw  wem agar §OfF
g g guEr wuAr faEm Afa
& FAT & AT §  a9r g Fgar
arear g (smgam™)

3! weaAry Ty : g AT @
T oof qr & ... (sg3Emw)
;

ot gagwnfy : 38 74T ST qIF
T g =fgw, FIEr BIfeQ |

= Fredt Mgy fFom o @ oF
S 1E B2 = C O B 1 S BT+
A wfmm f& oy wsg gt dad
g qga ar ghard ¥ ) A
9 wy & giw 89 R aq
§ @ §9gu ¥ gy gfar av
qEaFEa gar v g @, e
AT FET g, WIFHY STHT FZF ORI
7ty ooy gfagrl & S weW
A T gF AT A

SR 9T g9 F A 9Y AT F

EE FHZ AT 9% ET & |
g & 919 HIEH WA R
& mar & afewr 7 gwe 9w 94
g, 7 g8, 7 gha & o
A fagm Afa z= afmaddy war

.
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6T HrEa & Hifww FTAT FFQ
¥ ur Wi mifgr § 6w @d
AT g1 AT {) gwer gy sy g
g wify #Y g9 FC W F, ¥ ow
g9 A TEAIE FL T 9%, T
&1 a1 aregEaaE § fEEr o
CFTEAATAT W AW # 3t 9wm
HEW I Fragm @ v e fr
ghat & wife 3 wemaEy W
affy T1ga g1 v q¢ fA%er grawq
gg S qE w0 fr oAt oy e
g gfmar & 99 v 3 A9v gIaw
iz § w9v AW & ghant & a9z
g7 25 Sfqma AT FAr AG W@
a9 qF wast @wifs & a@ FA@
F1 TF & 1 9 T AIad gfv
St oET SR g g4 3 glaw-
fog 3wl F faww & am g @9
FIT | AT FgAT A8 & F A glgardd
93 g9 El, [uEEFEr 9T Jgw
gt argar § afew gy 3 a0
9T 3gg AT gw andr g3far &
&M JSHT A ANeAl X @ ar
s FS FIWC AT L UF A
GEED I SR C Gl I
qET & g @31 f5 9w guar
AT AT FAT 47T H \T T
gFqr g1 H F@EddAr g I F
g §  UGRT GFAR FAT § )

SHRI P. V. NARASIMHA RAO:
Mr. Deputy Chairman, Sir, nineteen
hon. Members have participated in
thig debate anq I am grateful to them
for their valuable contribution. It is
always good to have g full debate on
international relations because Wwe
know that during the interregnum
between the last debatg and now,
certain changes have come about and
hon. Memberg have their views in re-
gard to these changes which the Gov-
ernment should try to know. From
that point of view, I am glad to say
that this debate has been instructive
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and I once again thank the Members.
While coming now to individual
‘speeches, in the first instance I would
like to inform some hon. Members
that I would skip some snide remarks
that they brought i while making
otherwise goodq speeches, for two rea-
sons. Number one, I cannot match
that phraseology. That ig my weak-
ness. Number two, I hold them in
such high esteem that I do not want
to allow these remarks to affect my
esteem for them in any way. These
are the two very valid reasons why I
would like to skip those remarks.
Having done that, I find that all sec~
tions of the House have glmost said
the same thing about the international
situation. I did not find any differ-
ence in the factual presentation of
the international situation that has
taken place during this debate, There-
fore, I do not have to say that I
agree with what all has been said on
the international situation, nor is
there any need for me-to give my own
description of the international situa-
tion. That has come on the record
and that should be enough.

What I would like to concentrate on
are a few points that have been rais-
ed and, more or less, whether Mem-
bers liked it or not, most of them
have finally zeroed in on the Com-
monwealth and what they consider
the NAM Commonwealth slide down,
from the NAM to the Commonwealth.
Now, I will come to that in a mo-
ment, slthough even there some
speeches that have been made have
lightened my burden Mr. K. C, Pant
and others have explained this and
even those who criticiseq the Gov-
ernment did say that these two are
different forums and it would not be
realistic to expect identical docu-

mentg to emanate from both. One,

very important ggpect I would like to
place before the House we got the
chairmanship of the Non-Aligned
Movement and the opportunity to host
the Commonwealth Heads of Govern-
ment Meeting. Both these opportuni-
ties came not because we were run-
ning after them. If hon. Members
have not become too short memo-
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ried, I 'am sure they do remember the
circumstances in which these two
host-ships came to us. I will also
point out that in 1980 we had hosted
the Regional Heads of the Common-
wealth Meeling ang T might also re-
mind the House that the decision to
hold that Regional Meeting in  Delhi
wag not taken by this Government.
It was taken in Sydney in the pre-
vious Regional Meeting in 1978. So,
this is how decisions are taken. In
this meeting we took a decision for
the venue of the next meeting. But
it so happens that even in 1980 Mrs.
Gandhi had to chair the Regional
Meeting which she wag not responsi-
ble for deciding when it was decided.
So, this is a routine that has been
going on. Every one knows that NAM
had to be hosted by us under extra-
ordinary circumstances. I need not go
into those details. Therefore, to say
that we are only trying to scale sum-
mit after summit and we gre thinking
of nothing else, is, to say the least,
unrealistic and also far from the
truth. . Therefore, when a responsibi-
lity falls on the shoulders of the Gov-
ernment we have to discharge it.
We have to discharge it to the best of
our capacity, and that is where we
have to zero in. Chairmanship of
the NAM, our position in the Com-
monwealth or the opportunity to host
the commonwealth Heads meeting—
these came the way they came. What
did we do when these opportunities
came to us? This is the crucial point
to consider and this point there could
be differences of opinion, differences
in assessment, ang that is the aspect
on which I would like to take the
House into confidence to the bast of
my ability.

Sir, take the Non-aligneq first, be-
cause that was the first conference
We held here. Everyonez knows that
in this world, there are countries
which belong to the North, to the
South, to the East, and to the West.
These classifications, these divisions
were not of our making; they were
not Indiz’s making.- Now, what India
is striving for, what all other count-
ries also want, ig that - something
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should emerge as a result of inter-
action between the East and the West
and North and the South, all put to-
gether. What digd we want in NAM?
We wanted all the countries, all the
heads of the countries, North, South,
East and West to take advantage of

their presence at thg 38th session of

the General Assembly and have in-
formal discussions amongst them-
selves. It was not an invitation ex-
tended by Mrs. Indira Gandhi as’ a
person; it wag not an invitation ex-
- tended by India as a country. It was
an invitation extended on behalf of
the Non-aligned Movement in pur-
suance of the decision of the Non-
aligned Summit in March 1983, and
India being the Chairperson had to
extend it. It is that simple. But if
vou expact North, South, East and
the West to come to New York and
pass a unanimoug resolution identical
with NAM, then you don’t have to
have all these differences. They will
all become NAM. So, such an ex-
pectation is absurd on the face of it.
Some Members, it seems, think that
we wanted to line up all non-aligned
countries iy New York. No, we did
not want to line up all non-aligned
countrieg in New York, because they
were already lined up here. It was in
pursuance of the unanimous decision
of all the non-aligned countrieg that
we wanted the non non-aligned coun-
tries also to come; and they did come.
It is not that all of them came; but
East, West, North, South, all the four
corners were represented in  that
meeting. And what came ocut, howso-
ever small it might be, howsoever
rudimentary it might be, something
did come out of that, and that some-
thing is what we have to build upon.
It was the first ever meeting of its
kind and, therefore, we have to have
a perspective in judging these things.
And the perspective ig that for the
first time, everyone has started think-
ing in terms of a dialogue which will
save the whole world from a catas-
trophe. How do you do it if you
don’t have Fast and West coming to-

gether?—Not immediately to sign an’

agreement that is not going to happen
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today. We may have our own Opi-
nion. One may say the East is . at
fault; someone else may say, West is
at fault. Whoever is at fault, the re-
sult is that today the world is teeter-
ing on the brink of disaster. Thig is
the actual position that the World has
to face. So, by name-calling or by
labelling or by passing resolutions for
or against a particular country, we
are not really taking the world any
nearer to peace. And peace has be-
come the most compelling factor of
international life, of human life today
on this planet. And, therefore, the
entire outlook hag changed. We have
come to that conclusion. If the si-
tuation today had not been as dange-
rTous and as perilous ag it actually is,
we would have, perhaps, afforded the
luxury of name-calling, of having a
long debate as to who ig responsible,
how he is responsible or how he is
not responsible, etc. For these last
ten, twenty and thirty years, we have
been doing enough of thig name-call-
ing. But today, there is no time,
there is no opportunity. We just do

‘not have the chance to continue that

kind of thing. We have to see how to
stop it. That iy why, we say ‘freeze
now’. Why did India say freeze?
Why did the non-aligned movement
Say ‘freeze’? Because only thepn you
can see how to reduce. There, of
course, all these calculationg will
come. In which d=zpartment is one
side weaker? In which department
the other side is stronger? If one side
is weaker in one department is it
stronger in another? All these very
very sophisticated and complicated
calculations which we are not even
acquainted with, will come. They will
come when they have to come. But
first of all, they have to sit together.

Now, take th, parleys in Geneva,
far instance. Nobody knowg what
happened between them, because.
it is common knowledge that the
Geneva talks are confiden-
tial. Whatever has appeared
in the newspapers, we do not have to
make a song and dance about it be-
cause those reports may be far off
the mark. Therefore, what we need
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is a, renewed Geneva conference,
with people again coming together
and talking, because, without talk-
ing, without a dialogue, nothing will
come out. Let them even start with
mutual recrimination, if necessary
finally they will have to come to
some understanding on what needs
to be done next. This is the position.

417

Coming to CHOGM, I have to sub-
mit just a few things, not to many.
Nobody has claimed that the CHOGM
has completely met the aspirations
of the people. But I would like to
say that India, as she is constituted,
cannot but have global aspirations.
But global aspirations in one, parti-
cular sense. Mr. Jaswant Singh, per-
haps, wanted to advise the Govern-
ment not to aspire to become some-
thing for the whole world. I have
no quarrel with that. But I have as-
pirations for the globe. 1 do not
have global aspirations in the sense
of wanting to become something for
the globe. But I have aspirations
-for the globe itself. And in that
sense I must have global aspirations
and if I do not have global aspira-
tions, I shall be shrinking into a re-
'gional or even a local power or a
local entity, which the Chairman of
the non-aligned movement cannot
afford to do, which an important
member of the Commonwealth cannot
‘afford to do. Therefore, what is this
aspiration? What is this Chairman-
ship which will be there for
vears? What you have done within
these three years will remain for
ever but the Chairmanship itself is
not going to remain for ever. There-
fore, there is no aspiration, there is
no aspiration for India as such to
become permanently something. No
Our aspiration is that within these
three years of our Chairmanship, if
we canp make this world a little less
unsafe than what it is today, this is
what we would like to do. Have we
done anything or have we not done
anything in that respect?

Middle-East has been mentioned.
We do not claim to say that we have
_solved the Middle-East problem.

three -
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But for one year we have

7 P.M. seen that the labenese
question has been
super-imposed on the Palestinian

question. The PLQO is divided today.
Is it not very clear that when you
say that the PLQ is the sole and
authentic representative of the Pale-
stinian people and the PLQ is divid-
ed, then there is onthing left to work
on? Who is going to be your spear-
head? India is not going to be spear-
head, Syria is not going to be spear-
head, Saudi Arabia is not going to be
spearhead of the Palestinian people.
So, if the Chairman of the Non-alig-
ned comes to the conclusion that PLO
unity is the most crucial factor in
the West Asia situation today and
sends a mission there, how is it to be
found fault with? What did we
achieve? We did not achieve any-
thing very spectacular, nor did we
go there to achieve anything spec-
tacular. It was a very specific mis-
sion, very limited mission of finding
out why this disunity had come in
the ranks of the PLO, and without
interfering with their internal affairs
try to persuade them if they can
close their ranks. In that respect
the assurances that we got, which
were contained in the press release
at the end of our visit, were quite
encouraging. As far as I can see
from the newspapers and from the
reports emanating from there, our
visit has had some effect. In fact,
personally I did not want to say any-
thing publicly, claiming any success
because anything can go wrong any
time. When my Ministry ‘wanted
that we should tell the press a little
more, I said, no, let the world see
for itself what hag happened. If the
ceasefire holds for three days we
shall be happy, if It holds for 10 days
we shall be more happy, but we do
not know how much happy we are
going to be, we do not know how
long it is going to last. Therefore,
I took a low profile on that, I did not
brag, I did not claim anything, but
this is what has been done. The
comrades in the PLO, who were op-
posed to Chairman Arafat told us.

number one, that they are going to
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respect the ceasefire without any
time limit. When we went to Dan:-
ascus we thought we should consider
ourselves very lucky if we are able
to get ceasefire for one week and
there we actually got an assurance
that they would respect the ceasefire
without iny time limit; number two,
whatever their differences, they are
going to resolve those. differences
within the framwork of the Pales-
tinian institutions that they already
have. If we come back with these
two assurances, it is not a mean
achievement, not for us, not for the
four who went there but for the
Non-aligned. Movement because we
told them in so many words that the
PLO is not just for the PLO, PLO is
the body dependent upon which the
Non-aljgned. Movement has to act
and if there is no PLO, there is no
resolution of the Non-aligned, Move-
ment and nothing to act upon. We
had long long meetings of 44 hours,
we met so many pcople and  finally
this came up. This is a small step in
the right direction. Tomorrow any-
thing can go wrcag. I am not claim-
ing anything for the future. This is
what has been done and what is be-
ing done.

419

Take Iran and Iragq. What is ex-
pected of the Non-aligned Movement,
1 want to know? Is it expected of
us that we bring about peace by
methods which cannot be employed,
just cannot be employed by anyone
any third country, whether it is a
movement or not a movement? What
is it? We have been shuttling bet-
ween the two countries, we have
been talking to them, we have been
trying to find formula after formula
after formula. Unfortunately, these
are not meeting with their approval,
with approval on both sides at the
same time. If one formula meets
with approval on one side, it meets
with disapproval on the other by the
<ama token This hag been happen-
ing: So what do you exvect India
to do? Will one hon. Member en-
Tighten o on that? 1 am prepared
to do whatever else you want me
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to do if that is feasible. Just show
me, “you can do this and this is
feasible” and I will do it. I want to
tell you what I have done, what I
have been doing, what India has
been doing. So there is no use of
saying that we have not been able
to do something. It is not within
our control. These matters are out-
side our control. International poli-
tics is not like taking a decision
within the country. Therefore taking
a decision, acting on it, trying to
persuade others to fall in line—all
this is a part of international {iplo-
macy and where have we failed?
If we have not done what we ought
to have done af a particular point
of time, then even that I am prepar-
ed to consider. We went on such and
such a date. Would some Member
tell me we should have gone one
month earlier, two months earlier
and why we should have gone two
months earlier? Because we had a
meeting of the eight at the official
level in Delhi itself just one month
earlier and they came to the con-
clusion after talking to PLO that
there was no need for any ministerial
committee even to be called here be-
cause we have to see the situation,
we have to coordinate with the Arab
Committee. But withiy three weeks,
conditions became so difficult, there
was a qualitative change in the situa-
tion. And Mrs. Gandhi had to call
an urgent meeting. People from
Cuba, from the other part of the
globe, had to come within 48 hours.
It was not easy for them to come,
but they did come. So we have done
what needed to be done at the tjme
it needed to be done. This is what
I would like to submit to the House.
So if there is anything constructive
which can come from any quarter,
from any Member, I am prepared to
take it even now.

420

Coming to the economic side of
CHOGM. again, Sir, I have a dilemma
here. T cannot say that the hon Mem-
bers have not read the documents. I
cannot say that. [ presume that
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they have read them. I am sure
they must have read them. Now I
have to ask myself, if they have read
them, why are their remarks such
that they appear to emanate from
one who has not read them?  This
is my dilemma. Have they read the
section on the economic side of the
Non-Aligned document first? Did
they note that global negotiations,
the North-South dialogue which was
supposed to be an immediate neces-
sity, which was resolved to be an im-
mediate necessity by the G 77?2 But
when it came to the Non-Aligned Sum-
mit of March, 1983, we found that if
you really want to achieve something
beyond passing a resolution and go-
ing home you have to go a little dee-
per into the matter. And that is why
the Non Aligned Summit had con-
ceived of a two-tier approach to the
global negotiations for the first time.
We were so nervous about it, I was
so nervous about it, because if this
had not been properly explained to
the G 77, they would have mis-under-
stood it. So I made the trip all the
way to Argentina to explain this
part of the Non Aligned document to
the G 77. We were a member there
also in G 77. Yet NAM and G 77
are two different forums, 90 to 95 per
cent of the composition is the same.
But the emphasis is different, the
forum is different. Therefore, we
did not have to incur the situation of
having these two forums working at
cross purposes. So I had to go to
Argentina and to explain this. They
incorporated a statement appreciating
the Non Aligned resolution in their
resolution and therefore the positions
of the G 77 and the Non Aligned
were properly and duly harmonised.
Now comes CHOGM. Does any hon.
Member find anything in the CHOGM
document on the economic side which
is counter to the Non-Aligned docu-
ment, True, we did not go into all
those details. The Non-Aligned do-
cument is a much bigger document in
these matters. But, taking the thrust
as a whole, does anyone find any-
thing against? If it had been against
the thrust of the Non-Aligned. India
would certainly have recorded its re-
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servation; but there is nothing like
that. For the first time, in a forum
where there are countries of th2
North and of the South—they are not
like-minded, this has been-brought
out in the discussion very clearly—
we find a developed country, namely,
New Zealand, taking up the cause of
the developing countries, Now, is
thig not, as [ said, a mini North-South
summit? Is it not going to be a
useful input for the main North-South
dialogue if and when it takes place?
Have we to cavil and look down upon
this thing?., So thesge are the positive
aspects of the Commonwealth, The
negative aspects have been brought
out, but nothing is an unmixed bless-
ing. That is why I have said that I
am not going to praise the Common-
wealth to the spies. But I would
like to submit to the House that what
happened at the Commonwealth has
not in any way compromised our po-
sition in the sense of making it in-
consistent Yes, naturally, there hav2
been certain different formulations,
but there has never been a reversal
of the intent of the document or the
intent subscribing to that documen-.
Therefore, I would like to say that
these are different forums, and we
have to accept differences, So long as
you can harmonise them. so long as
one merges in the other, so long as
they do not really go counter to each
other, we have nothing to be sorry
about,
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Yes, on one question, there was a
difference of opinion, and we express-
ed our difference very clearly, on the
guestion  of withdrawal of troops
from Libanon, for instance, We have
veary clearly come out saying that
we cannot equate the Isreali troops
with others; Isreali troops are the ag-
gressors; therefore, they have to with-
draw first; others also will withdraw,
but there is no question of equating
one with the other. This is what In-
dia has come out very clearly with.
The Prime Minister said that in the
press statement; and also our spokes-
man said so to the press.. So, wher-
ever there was a difference, it was
brought out. There is no sweeping
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under the carpet. We just said, no,
we do not agree on this, and there the
matter ended. So I would like to re-
quest Members to appreciate these
nuances and see how we can really
build on what has been achieved, It
is not an achievement of one coun-
try; it is not an achievement of one
person. When Members praise Mrs.
Indirg Gandhi’g leadership, there is no
need for anyone to get sore about it.
There is nothing to feel that way. She
does happen to be the Prime Minister.
She has led all these things; she has
presided: she is taking dé®isions in
both the forums, Therefore, her name
necessarily somes in, Her name is
necessarily mentioned and appreciat-
ed. Now for some senior Members to
nurse a grudge on that is really not
good. Let us take it as a fact of life,
as a fact of contemporary life. =This
happens to be so.

Sir, on Sri Lanka, T am glad Mr.
‘Gopalsamy raised the point. I expect-
ed him to raise it. In fact, I was a
little surprised when I did not find
him during the debate in the House.
So I was looking for him all over.
Sir, the point is, he is quite right that
a statement needed to be made on
the latest position in Sri Lanka in
both the Houses. But it so happened
that while T was ready fo make a
statement, the debate has overtaken
me. I made a statement on GHOGM.
I could not have made two'statements
on the same day. The next day the
debate starteqd in the other House, and
even so I gave the gist of the latest
position in the other House. (Inter-
ruptions) That is why, I would like
to take this House into confidence
and submit the latest position, Sir.
(Interruptions) '

1 have already, made a statement
when the Prime .Minister’'s envoy
went there on his first visit. Later on
he went on his second visit, And I
do not remember to have made any
statement because Parliament was
not in session at that time, I would
jike to touch upon this very briefly
without going into details. It is best
1o avoid details at a very delicate
stage such as-this,
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During the second visit of the spe-
cial envoy the discussions were held
mainly with President Jayewardene.
The papers prepared during the first
visit were further considered. Now I
would like to add here that there was
no Indian proposal as such. We did
not carry any proposals. Mr, Parthas-
arathy did not carry any proposals.
That should be very clear. 1 would
like to state categorically that India
did not take any proposals, India did
not author any proposals, India has
only tried to ascertain the views of
both sides and conveyed them from
one to the other. And in this dis-
cussion certain ideas were thrown up,
certain ideas emerged, and on the
basig of these ideas, proposals also
were formulated, This is how it hap-
pened. So, we cannot be either cri-
ticised or given credit for any pro-
posal. We say that proposals have
to come finally through discussions
between the parties concerned, the
sides concerned, We are only irying
to help that process. A set of pro-
posals were formulated on the basis
of the text of President Jayewardene,
reflecting the Sri Lankan Govern-
ment’s view, These included several
suggestions made in the earlier paper
and also some new approaches, It
should be pointed out that both the
papers mentioned above were work-
ing papers for consideration by the
two sides with a view to narrowing
down the differences, They were dis-
cussed with the TULF. On the special
envoy’s return to Delhi, their respon-
se was communicated to President
Jayewardene who visited Delhi to
attend the CHOGM summit.
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I would not go into Mr. Gopalsamy’s
remarks at the treatment which was
given to President Jayewardene. The
treatment given to him was exactly
the treatment given to any Head of
State, and 1 do not think that we
could have done anything different.

The President had two meetings
with the Prime Minister, at which
the Tamil question was discussed. He
also had talkg with the special envoy.
We separately had talks with the



Motion re,
International situation

TULF leaders, So, it was a kind of
talking all round, ang the occasion
for the President’s visit to the Com-
monwealth summit was utilised for
this purpose, in addition to his con-
tribution at the CHOGM. Hon. Mem-
bers will have seen the statements
issued by President Jayewardene and
Mr, Amrithalingam consequent upon
their discussions in Delhi. These
statements speak for themselves, But
for the benefit of the hon. Members I
would just Tbriefly summarise the
present position.
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Initially the Sri Lankan Govern-
ment was prepared to make impro-
vements in the District Development
Council Scheme, The Tamils on their
part made it clear that this would
not be adequate for meeting their as-
pirations. As a result of the discus-
sions that have been held, the Sri
Lankan Government has now agreed
that larger units may be formed.
The proposals provide for establish-
ment of Regional Councils through

amalgamation of the District Coun-
cils within each province, There
would be effective devolution of le-

gislative, executive and financial po-
wers to these Councils, including po-
wers of taxation and responsibility
for law and order. All subjects not
specifically assigned to the councils
would continue to be the responsibi-
lity of the President and the Parlia-
ment who would also have overall
responsibility for the unity, integrity,
security and economic development
of the country as a whole, A Central
Port Authority is proposed to be set
up for administering Trincomalee
port. There is going to be an all-
party conference and it is expected
that the TULF will be invited to
participate in the conference. Presi-
dent Jayawardene has informed us
that he intends to place these pro-
posals before the all-party conference.
So, this in short is the position.

Mr. Gopalsamy has raised several
other points, about land and other
things. 1 am sure they will come up
for discussion and if these proposals
are akin to the proposals already ad-
umbrated at some point in the pasi,
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at some time in the past, naturally ali
that will come back and the pros and
cons of that will be discussed. I
would not like to discuss it because
we would not like to be a party to
the discussion. We have brought them
together., Let them discuss at the
all-party conference. We wish them
well, We hope that something ac-
ceptable to all concerned will amerge.
And that is the role which we have
been playing. I hcpe that the House
will agreg with me that we could not
have done anything more than this as
a friendly country which wants the
unjty of Sri Lanka to be maintained
and our relations with that country
10 be maintained and at the same time
wants the legitimate rights and as-
pirations of the Tami]l minority there
to be fully safeguarded and provided
for. This is the position with regard
to Sri Lanka,

One point was raised about the
British Council. I one sentence I
would like to say that the British
Council functions as a part of tho
British High Commission and it,
therefore, enjoys all the rights pri-
vileges and immunities of a diploma-
tic mission, Mr. Dinesh Goswami bro
ught to the notice of the House some
facts in regard to how that Council
is functioning, and in his view it is
not functioning according to the norms
of diplomatic behaviour or whatever
the obligations. We will look into
that. At the moment, 1 do not have
any further information on that ex-
cept to say that it is functioning as a
part of the British High Commission.

~ Sir, I think T have covered all the
points. One last word about what
Mr. Jaswant Singh said in his speech.
Sir, sometimes this has been my
difficulty with Mr, Jaswant Singh:
the conceptual and philosophical con-
tent of his speeches is not easily
grasped; at least, I cannot grasp it.
And in any case, he said he had writ-
ten something while the debate was
on, So, at least if he gives me what
he has scribbled while the debate
was on, I will try to decipher the
meaning of it. Yes, I would cer-
tainly like to go into thege things.
Mr. Shahabuddin, for instance, said
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something about mini-States and
macro-States. Yes, this is a matter
whiclt is very much on everybody’s
mind. Today it will not be possible
for all States, given their size, their
position; their dependence, their back-
ground and their level of develop-
ment, to be able to be independent in
all respects. This is an inter-depen-
dent world. Thigs is well known.
Therefore, in this new context, how
are small States to function, to sur-
vive and to keep their independence
intact? This is a maller which really
reeds a deep examinatioi,

Now, coming to non-alignment as
a value, ag Mr. Bhattacharya or some
other Member pointed out, I would
like to say that this distinction bet-
ween a policy and a principle, I
think, has come to us from the times
bafore independence. About non-
violence there was a raging contro-
versy, whether it is a policy or a
principle. This is only a kind of
point for discussion. What I would
like to say is that if with any coun-
try, non-alignment is not a value,
then that country cannot he really
non-aligned in its dealings, in its

behaviour. I would like to take non--
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alignment both as a value—and as a
policy postulate emanating from the
value, These two cannot be divorced.
The exercise itself is so complicated
and difficult and the dichotomy bet-
ween the value on the one hand and
a policy postulate on the other, can-
not be said to be valid because we
are to take decisions; we are to take
decisions on the basis of certain ba-
sics and those  Dbasics “we cannot
abandon, we cannot desert under any
circumstances. And as was expect-
ed, a country like Tndia, if she finds
herself even isolated on matters of
conviction,—~we have done so before,
we are going to do it again—we do
not mind being isolated but we would
not compromise on basics, This is my
position. Thank you very much,
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The House then adjourned
at twenty six minutes past
seven of the clock till eleven
of the clock on Thursday, the

_ 8th December, 1983.
I.



